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DELHI

202511089454

29/12/2025
00:00:00

Aksh IP Associates, B-123,
Logix Technova, Sector 132,
Noida, Uttar Pradesh, 201301,
India.

ipr@akshipassociates.com,info
@akshipassociates.com

DELHI

202511098283

29/12/2025
00:00:00

VOLKSPHANTOM IP
SOLUTIONS PRIVATE
LIMITED #1st Floor, Above
GDCC Bank 5th Line,
Naidupet, Koritepadu, Guntur,
Andhra Pradesh-522007.

volksphantomip@gmail.com,pat
ents@volksphantom.com

DELHI

202511103602

29/12/2025
00:00:00

Bharti Jain SWASH LEGAL
CONSULTANTS H-661, 10th
Avenue, Gaur City 2, Greater
Noida West - 201009, National
Capital Region, Uttar Pradesh,
India

bharti@swashlegal.com

DELHI

202417027978

29/12/2025
00:00:00

RITUSHKA NEGI Remfry &
Sagar Attorneys-at-Law Remfry
House at the Millennium Plaza
Sector 27, Gurugram - 122 009
New Delhi National Capital
Region India

remfry-sagar@remfry.com

DELHI

202417067864

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India Telephone
No.: +911244708700 Mobile
No.: +91 8130055293 Fax No.:
+ 912249149701 E-mail ID:
ipo@knspartners.com

ipo@knspartners.com

DELHI

202511035695

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. +91
8040427900 Mobile No. +91
7349778249 Fax No. +91

ipo@knspartners.com

8040427901 E-mail ID
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ipo@knspartners.com

DELHI

202218014035

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India

remfry-
sagar@remfry.com,patents@rem
fry.com

DELHI

202218043337

29/12/2025
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg
New Delhi - 110 001 India

mail@lexorbis.com

DELHI

202317008554

29/12/2025
00:00:00

D.P AHUJA & Co. STAR
TOWER, NO. 510, SECTOR-
30, GURGAON-122 001,
DELHI(NCR), INDIA
91(33)40177100
+919831360050
91(33)40088262

SRD@DPAHUJA.COM ,patents
@dpahuja.in

10

DELHI

202217024642

29/12/2025
00:00:00

OBHAN & ASSOCIATES, N -
94, SECOND FLOOR,
PANCHSHILA PARK, NEW
DELHI-110017, INDIA
Telephone No. +91 (011)
40200200 Mobile No. +91
9899601443 Fax. No. +91 (011)
40200299

email@obhans.com,aparna.karee
r@obhans.com

11

DELHI

202217044971

29/12/2025
00:00:00

161-B/4, 6th Floor, Gulmohar
House, Yusuf Sarai Community
Center, Gautam Nagar, Green
Park, New Delhi a€“ 110049,
India

email@anandandanand.com,info
@anovip.com

12

DELHI

202011006491

29/12/2025
00:00:00

K&S Partners Intellectual
Property Attorneys 515-B
Platinam Tower, 5th Floor
Sohna Road, Sector 47,
Gurgaon a€* 122 002, National
Capital Region, India

ipo@knspartners.com

13

DELHI

202211017548

29/12/2025
00:00:00

\/enkatesh Bharti A-61-c, DDA
Flats, Shivaji Enclave, Rajouri
garden, New Delhi Pincode:
110027

venkateshbharti49@gmail.com,a
miteshsinha25@gmail.com

14

DELHI

202511095197

29/12/2025
00:00:00

Ashish Sharma; IP NATION D-
177, Shyam Park Ext.,
Sahibabad-201005, Ghaziabad
(U.P.), INDIA Mobile No.
9899801721 E-mail:
ashish.iprindia@hotmail.com

ashish.iprindia@hotmail.com

15

DELHI

202217050006

29/12/2025

00:00:00

LEXORBIS 709/710, Tolstoy

House 15-17, Tolstoy Marg,

mail@Ilexorbis.com
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New Delhi 4€“ 110 001

16

DELHI

202217069430

29/12/2025
00:00:00

LEX IP CARE LLP; 212, B
Block, Unitech Business Zone,
Nirvana Country, Sector-50,
Gurgaon -122018, Haryana,
INDIA Telephone No. 0124-
4252014 Mobile No. +91-
9650501331 Fax No. 0124-
4205821

maria@Iexipcare.com

17

DELHI

202217072537

29/12/2025
00:00:00

GROSER & GROSER, Patent
and Trade Mark Attorneys, of D
- 1/5 DLF Qutab Enclave, Phase
I, Gurgaon, INDIA. Telephone
No. 0124 - 4660500 Fax No.
0124 4€“ 4222364 and 4222365
Mobile No. 9811282273 E-
mail.
kevin@groserandgroser.com

kevin@groserandgroser.com

18

DELHI

202211019779

29/12/2025
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg,
New Delhi - 110 001

mail@lexorbis.com

19

DELHI

202018021873

29/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com,malathi.l
@Ilakshmisri.com

20

DELHI

202214066256

29/12/2025
00:00:00

D.P AHUJA & Co. STAR
TOWER, NO. 510, SECTOR-
30, GURGAON-122 001,
DELHI(NCR), INDIA

patents@dpahuja.in

21

DELHI

202217034340

29/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

IPRDEL@LAKSHMISRI.COM,
iprdel@lakshmisri.com

22

DELHI

202417007724

29/12/2025
00:00:00

CHADHA & CHADHA, Emaar
Digital Greens, Tower B, 15th
Floor, Unit No. 9 and 10, Golf
Course Extension Road, Sector
- 61, Gurugram, Haryana a€*
122011, India.

info@iprattorneys.com

23

DELHI

202511074341

29/12/2025
00:00:00

EFFECTUAL LEGAL
SERVICES PVT. LTD, PLOT
NO. 94, 3RD FLOOR,
POCKET-10, SECTOR 13,
DWARKA, NEW DELHI-
110078, INDIA

info@effectualservices.com

24

DELHI

202314085419

29/12/2025

REMFRY & SAGAR

mahua.ray@remfry.com
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00:00:00

Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurugram 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com
mahua.ray@remfry.com

25

DELHI

202317032075

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com,ranjna.dutt@
remfry.com

26

DELHI

202318008722

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon -122002, National
Capital Region, India Telephone
No. +91 (124) 470 8700 Mobile
No. +91 8130055293 Fax No.
+91 (124) 470 8760 E-mail 1D
ipo@knspartners.com

ipo@knspartners.com

27

DELHI

202118032783

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India.
Telephone No. +911244708700
Mobile No. +91 8130055293
Fax No. +911244708760 E-mail
ID ipo@knspartners.com

ipo@knspartners.com

28

DELHI

202114046774

29/12/2025
00:00:00

Anand & Anand Advocates B-
41,Nizamuddin East New Delhi
4€“ 110013, India Phone No:
0091-11-24355076, 91-120-
4059300 Fax No: 0091-11-
24354243, 91-120-4243056-58
E-mail:
email@anandandanand.com,

archana@anandandanand.com;

archana@anandandanand.com,e
mail@anandandanand.com
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Mobile No: +91 9717990240

29

DELHI

202511065038

29/12/2025
00:00:00

IPFLAIR CONSULTING PVT.
LTD, INDIQUBE HEXA, SITE
NO. 218/A & 191, SECTOR 6,
HSR LAYOUT,
BENGALURU, 560102,
KARNATAKA

filings@ipflair.com

30

DELHI

202417096958

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India Telephone
No. +911244708700 Mobile
No. +91 8130055293 Fax No. +
912249149701 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

31

DELHI

202217050239

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com,neha.srivastava@r
emfry.com

32

DELHI

202218011475

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India

remfry-sagar@remfry.com

33

DELHI

202217070043

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com

34

DELHI

201711006971

29/12/2025
00:00:00

RNA, IP Attorneys 401-402, 4th
Floor, Suncity Success Tower,
Sector - 65, Golf Course
Extension Road, Gurgaon - 122
005, National Capital Region
(Haryana), India

patents@rnaip.com,info@rnaip.c
om

35

DELHI

202511007749

29/12/2025

RAHUL CHAUDHRY &

patents@rahulchaudhry.com
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00:00:00

PARTNERS RCY Housg, C-
235, Defence Colony, New
Delhi- 110024, India; RCY
House, Plot No. B-28, Sector-
32, Institutional Area, Gurgaon-
122 001 (Haryana) India; and
1003, Godrej BKC, Bandra
Kurla Complex, Bandra (East),
Mumbai 4€“ 400051,
Maharashtra, India Telephone
No.: (0124) 4036821; (0124)
2581273 Fax No.: (0124)
4036823 Mobile: +91
9971726980 E-mail:
patents@rahulchaudhry.com;
mail@rahulchaudhry.com;

36

DELHI

202411067850

29/12/2025
00:00:00

ARTEMIS LAW
ASSOCIATES, 124, A wing,
Sarita Estate, Nr Toll Naka,
Dahisar (E), Mumbai - 400068

pooja@artemislaw.in

37

DELHI

202511095198

29/12/2025
00:00:00

ASHISH SHARMA, IP
NATION; D-177, GF, Shyam
Park Ext., Sahibabad-201005
(Ghaziabad), U.P. Mobile No.
9899801721, E-mail:
ashish.iprindia@hotmail.com

ashish.iprindia@hotmail.com

38

DELHI

202211075699

29/12/2025
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg
New Delhi - 110 001 India

mail@lexorbis.com

39

DELHI

202217020499

29/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

IPRDEL@LAKSHMISRI.COM

40

DELHI

202217033939

29/12/2025
00:00:00

C/o Lall & Sethi, D-17, South
Extension a€“ II, New Delhi 4€*
110 049, India, Telephone No.:
(+91) 11 4289 9999, Mobile
No.: (+91) 9971681696 Fax
No.: (+91) 11 4289 9900 E-
Mail: info@indiaip.com

info@indiaip.com,akhanna@ind
iaip.com

41

DELHI

202217051882

29/12/2025
00:00:00

Hans Registration Co.
Intellectual Property Attorneys
& Solicitors E-617, Street No.
11 & 12, West Vinod Nagar,
Delhi-110092, India Ph:
+919911977954 Email:

info@hansregistration.com
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info@hansregistration.com
Web:
www.hansregistration.com

42

DELHI

202218038061

29/12/2025
00:00:00

De Penning & De Penning 2B,
Ground Floor, Solitaire Plaza
MG Road Gurgaon 122002

patent@depenning.com

43

DELHI

202411068969

29/12/2025
00:00:00

IPEXCEL, INDIQUBE HEXA,
SITE NO. 218/A &191,
SECTOR 6, HSR
LAYOUT,BANGALORE-
560102, KARNATAKA

filings@ipexcel.com

44

DELHI

202317086508

29/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V (Behind
Grand Venice) Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

45

DELHI

202311070101

29/12/2025
00:00:00

ZeuslIP Advocates LLP C-4,
Jangpura Extension, New Delhi-
110014 Telephone No. +91-120-
4537000; 4360644 Mobile No.
+91-7042934488 Fax No. +91-
120-4254887 E-mail:
info@zeusip.com

info@zeusip.com

46

DELHI

202411072126

29/12/2025
00:00:00

Rahul Bagga IN/PA No. 2366,
Aumirah SKB, 2054, Sector 8
Faridabad, Haryana 121006,
India

patent@aumirah.com,rb@aumir
ah.com

47

DELHI

202217076277

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com

48

DELHI

202217034967

29/12/2025
00:00:00

De Penning & De Penning 2B,
Ground Floor, Solitaire Plaza
MG Road Gurgaon 122002

patent@depenning.com

49

DELHI

202317003461

29/12/2025
00:00:00

anovIP 161-B/4, 6th Floor,
Gulmohar House, Yusuf Sarali
Community Center, Gautam
Nagar, Green Park, New Delhi
a€“ 110049, India

patent@depenning.com,info@an
ovip.com

50

DELHI

202511097967

29/12/2025

KHURANA & KHURANA,

info@khuranaandkhurana.com,i
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00:00:00

Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

pr-cell@iitr.ac.in

51

DELHI

202317053344

29/12/2025
00:00:00

Shardul Amarchand Mangaldas
& Co., Advocates & Solicitors,
Amarchand Towers, 216, Okhla
Industrial Estate, Phase-111,
New Delhi-110020, India,
Phone: (91) (11) 26920500, (91)
(11) 41590700, Fax: (91) (11)
26924900, Mobile: (91)
9810010435, (91) 9717892432

dev.robinson@amsshardul.com

52

DELHI

202411066310

29/12/2025
00:00:00

RAHUL CHAUDHRY &
PARTNERS RCY Housg, C-
235, Defence Colony, New
Delhi- 110024, India; RCY
House, Plot No. B-28, Sector-
32, Institutional Area, Gurgaon-
122 001 (Haryana) India; and
1003, Godrej BKC, Bandra
Kurla Complex, Bandra (East),
Mumbai a€*“ 400051,
Maharashtra, India Telephone
No.: (0124) 4036821; (0124)
2581273 Fax No.: (0124)
4036823 Mobile: +91
9971726980 E-mail:
patents@rahulchaudhry.com;
mail@rahulchaudhry.com;

patents@rahulchaudhry.com

53

DELHI

202317025486

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com

54

DELHI

202217031731

29/12/2025
00:00:00

Anand & Anand Advocates B-
41,Nizamuddin East New Delhi
a€*“ 110013, India Phone No:
0091-11-24355076, 91-120-
4059300 Fax No: 0091-11-
24354243, 91-120-4243056-58

E-mail:

archana@anandandanand.com
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email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240

55

DELHI

202217049695

29/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy
Chennai 600 032

patent@depenning.com

56

DELHI

202018054405

29/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com,malathi.l
@lakshmisri.com

57

DELHI

202011039259

29/12/2025
00:00:00

IN/PA No. 1379 Name Bhavik
B. Patel Mobile No
09426041019 Name
INFINVENT IP (Bhavik B.
Patel) Postal Address 56/A, L.G
Nagar, First Floor 4€* Golden
Paradise, Near Passport Office,
Opposite Butler polytechnic,
Nizampura, Vadodara, Gujarat,
India a€“ 390002. Telephone
02652780486 Mobile No
08238043022 Fax No.
02652780486 E-mail ID
patent@infinventip.com
infinventip@gmail.com

patent@infinventip.com,infinven
tip@gmail.com

58

DELHI

202017011609

30/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com

59

DELHI

202011033482

30/12/2025
00:00:00

Balram Singh Patent Agent
IN/PA/2661 PatentMinder IP
Associates, 288/87, Arya Nagar,
Lucknow 208002

patentminder@gmail.com

60

DELHI

201811027265

30/12/2025
00:00:00

ENNOBLE IP, B-17, FIRST
FLOOR, SECTOR 6, NOIDA-
201301 (UP) INDIA

ipec@ennobleip.com

61

DELHI

202017043296

30/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

IPRDEL@LAKSHMISRI.COM

62

DELHI

202118002991

30/12/2025

C/O LAKSHMI KUMARAN &

iprdel@lakshmisri.com,malathi.l
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00:00:00

SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

@lakshmisri.com

63

DELHI

202118005730

30/12/2025
00:00:00

SUBRAMANIAM &
ASSOCIATES, Attorneys - at
a€“ law, 7th Floor, M3M
Cosmopolitan, Sector 66, Golf
Course Extension Road,
Gurugram a€* 122001, National
Capital Region, India Mobile
Nos.: +91 7042499356

sna@sna-
ip.com,docket.sna@gmail.com

64

DELHI

202217077256

30/12/2025
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg,
New Delhi a€ 110 001

mail@lexorbis.com

65

DELHI

202511051815

30/12/2025
00:00:00

Ashish Sharma; IP NATION D-
177, Shyam Park Ext.,
Sahibabad-201005, Ghaziabad
(U.P.), INDIA Mobile No.
9899801721 E-mail:
ashish.iprindia@hotmail.com

ashish.iprindia@hotmail.com

66

DELHI

202511080396

30/12/2025
00:00:00

S. S. Rana & Co. Advocates,
Patent & Trademark Attorneys
317, Lawyersa€™ Chambers,
High Court of Delhi, New Delhi
110003, India

patents@ssrana.com

67

DELHI

202417050171

30/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurugram 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com
mahua.ray@remfry.com

mahua.ray@remfry.com

68

DELHI

202317007326

30/12/2025
00:00:00

SAIKRISHNA &
ASSOCIATES ADVOCATES
B-140, Sector 51, Noida-
201301, Uttar Pradesh, India
(+91) (120) 4633900 (100
Lines) 9821378432 (+91) (120)
4633999

garima@saikrishnaassociates.co
m,patent@saikrishnaassociates.c
om

69

DELHI

202217012763

30/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector

27, Gurgaon 122 009, India. -

patents@remfry.com,mahua.ray
@remfry.com
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Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

70

DELHI

202218052838
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Ideas2IPR B-115 Chander
Nagar, Janak Puri, New Delhi-
110058

mail@ideas2ipr.com
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02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India Telephone
No. +911244708700 Mobile
No. +91 8130055293 Fax No. +
91 1244708760/780 E-mail ID
ipo@knspartners.com

IPO@KNSPARTNERS.COM,ip
o@knspartners.com
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202315058562

02/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com
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202217039920

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India.
Telephone No. +911244708700
Mobile No. +91 8130055293
Fax No. +911244708760 E-mail
ID ipo@knspartners.com

ipo@knspartners.com
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DELHI
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KAN AND KRISHME
Attorneys at Law, A-11, KNK
House, Shubham Enclave,
Paschim Vihar, New Delhi-
110063, India.

knk@kankrishme.com
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202417003768

02/01/2026
00:00:00

VUTTS &ASSOCIATES LLP,
Advocates, No. 704, The Castle,
Plot 36-A, Sector 56, Gurugram
a€* 122011 Haryana, INDIA
Tel: +91-(0) 11- 4109 6440 &
4109 6441 Fax No.: +91-(0) 11-
4109 6442 Mob. No.: +91-
93128-98660 E-mail:
email@vutts.com &
prabhakar@vutts.com

prabhakar@vutts.com
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desk@patentwire.co.in
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IPFLAIR CONSULTING PVT.
LTD, INDIQUBE HEXA, SITE
NO. 218/A & 191, SECTOR 6,
HSR LAYOUT,
BENGALURU, 560102,
KARNATAKA

filings@ipflair.com,mbejjam.ipo
@gov.in
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DELHI

202511105016

02/01/2026
00:00:00

Legasis Partners, B-105, ICC
Trade Tower, Senapati Bapat
Road,Pune 411016,
Maharashtra, India

ip@legasis.in
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DELHI

201911023888

02/01/2026
00:00:00

HEAD, INNOVATION
PROTECTION UNIT (IPU),
CSIR NISCAIR BUILDING,
3RD FLOOR, 14 SATSANG
VIHAR MARG NEW DELHI-
110067

head.ipu@niscair.res.inQ
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DELHI

202111002546

02/01/2026
00:00:00

ENNOBLEIP, B-17, FIRST
FLOOR, SECTOR-6, NOIDA,
201301, U.P, INDIA.

ipec@ennobleip.com,shweta.sin
gh@ennobleip.com
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202217074918

02/01/2026
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REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com
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DELHI

202314058860

02/01/2026
00:00:00

Anand & Anand Advocates B-
41,Nizamuddin East New Delhi
A€ 110013, India Phone No:
0091-11-24355076, 91-120-
4059300 Fax No: 0091-11-
24354243, 91-120-4243056-58
E-mail:
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240

archana@anandandanand.com
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DELHI

202317011692

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon -122002, National
Capital Region, India Telephone

No. +91 (124) 470 8700 Mobile

IPO@KNSPARTNERS.COM
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No. +91 8130055293 Fax No.
+91 (124) 470 8760 E-mail 1D
ipo@knspartners.com
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DELHI

202411065455

02/01/2026
00:00:00

Effectual Legal Services Pvt.
Ltd , Plot No. 94, 3rd Floor,
Pocket-10, Sector 13, Dwarka,
New Delhi-110078, India

info@effectualservices.com
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DELHI

202411065929

02/01/2026
00:00:00

Sobita Devi Simon Mount Olive
Research and Development
Institute, Prayagraj - 211007

dr.bksarkar2003@yahoo.in

377

DELHI

202217038078

02/01/2026
00:00:00

LAKSHMIKUMARAN &
SRIDHARAN B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com
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DELHI

202217049626

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com
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DELHI

202211015781

02/01/2026
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney, F-
1/2, Okhla Industrial Area,
Phase-1, New Delhi-110020,
India

delhi@Isdavar.in,mailsdelhi@Is
davar.in
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DELHI

202117051564

02/01/2026
00:00:00

D.P AHUJA & Co. DLF STAR
TOWER, OFFICE NO. 510,
SECTOR-30, GURGAON 122
001 NCR, INDIA

patents@dpahuja.in
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DELHI

202017015512

02/01/2026
00:00:00

Shardul Amarchand Mangaldas
& Co. Amarchand Towers 216,
Okhla Industrial Estate, Phase-
I11, New Delhi-110020, India
Tel: (91) (11) 41590700 /
40606060, 41000541 Fax: (91)
(11) 26924900 Mobile: 91
98100 10435 Email:
dev.robinson@amsshardul.com

dev.robinson@AMSShardul.co
m
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DELHI

202217074870

02/01/2026
00:00:00

Singh & Singh Law Firm C-
139, Defence Colony New
Delhi 4€“ 110 024 India

asingh@singhandsingh.com,tm
@singhandsingh.com
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DELHI

202217069594

02/01/2026

00:00:00

REMFRY & SAGAR

Attorneys-at-Law Remfry

patents@remfry.com,remfry-
sagar@remfry.com
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House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com
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DELHI

201811020479

02/01/2026
00:00:00

Umeshkumar K.U. Shoolini
University of Biotechnology
and Management Sciences,
Bajhol, PO Sultanpur, Distt.
Solan a€* 173229 (HP), India
Mobile No. 07876905693

patents@shooliniuniversity.com

385

DELHI

201911014027

02/01/2026
00:00:00

R. ADM. R.C. KOCHHAR
AMITY UNIVERSITY
CAMPUS, SECTOR-125
NOIDA-201313, INDIA

ravik@amity.edu
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DELHI

202217057191

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com
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DELHI

202017006703

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India.
Telephone No. +911244708700
Mobile No. +91 8130055293
Fax No. +911244708760 E-mail
ID ipo@knspartners.com

IPO@KNSPARTNERS.COM,re
mfry-sagar@remfry.com
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DELHI

202117033498

02/01/2026
00:00:00

Mahir Malhotra C/o Yash &
Associates Advocates 505,
Pearls Business Park, Netaji
Subhash Place Pitampura, New
Delhi - 110034

mahir.malhotra@gmail.com

389

DELHI

202511052979

02/01/2026
00:00:00

PATENTWIRE B-54A, Second
Floor, Block B, Greater Kailash
I, New Delhi- 110048, India

desk@patentwire.co.in,patentwir
e@patentwire.co.in

390

DELHI

202511056198

02/01/2026
00:00:00

S. S. Rana & Co. Advocates,

Patent & Trademark Attorneys

patents@ssrana.com
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317, Lawyersa€™ Chambers,
High Court of Delhi, New Delhi
110003, India

391

DELHI

202218014925

02/01/2026
00:00:00

Anand & Anand Advocates B-
41,Nizamuddin East New Delhi
4€“ 110013, India Phone No:
0091-11-24355076, 91-120-
4059300 Fax No: 0091-11-
24354243, 91-120-4243056-58
E-mail:
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240

archana@anandandanand.com,e
mail@anandandanand.com

392

DELHI

202217039627

02/01/2026
00:00:00

#F-402, Rishi Apartments,
Zirakpur, Punjab a€* 140603,
India

yogesh.nagpal@winsomeip.com

393

DELHI

202011051947

02/01/2026
00:00:00

Bharti Jain H-661, 10th Avenue,
Gaur City 2, Greater Noida
West - 201009, National Capital
Region, India

drjainbharti@gmail.com

394

DELHI

202018040177

02/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com,malathi.l
@lakshmisri.com

395

DELHI

202411019469

02/01/2026
00:00:00

Department of Chemistry,
Central University of Haryana,
Mahendergarh-123031, Haryana

vinodbatan@gmail.com

396

DELHI

202318034039

02/01/2026
00:00:00

SUBRAMANIAM &
ASSOCIATES, Attorneys - at
a€* law, 7th Floor, M3M
Cosmopolitan, Sector 66, Golf
Course Extension Road,
Gurugram a€“ 122001, National
Capital Region, India Mobile
Nos.: +91 7042499356

sna@sna-
ip.com,docket.sna@gmail.com
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DELHI

202311019175

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

398

DELHI

202511097503

02/01/2026
00:00:00

RCY House, C-235, Defence
Colony, New Delhi- 110024,
India; RCY House, Plot No. B-
28, Sector-32, Institutional

Area, Gurgaon-122 001

patents@rahulchaudhry.com,mai
I@rahulchaudhry.com
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(Haryana) India; and 1003,
Godrej BKC, Bandra Kurla
Complex, Mumbai 400051,
India; Telephone No.: (0124)
4036821; (0124) 2581273
Mobile No.: +91 9971726980
Fax No.: (0124) 4036823 E-
mail IDs:
patents@rahulchaudhry.com; &
mail@rahulchaudhry.com;
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202217050046

02/01/2026
00:00:00

Anand & Anand Advocates B-
41,Nizamuddin East New Delhi
a€“ 110013, India Phone No:
0091-11-24355076, 91-120-
4059300 Fax No: 0091-11-
24354243, 91-120-4243056-58
E-mail:
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240

archana@anandandanand.com

400

DELHI

202217075759

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon-122002, National
Capital Region, India.
Telephone No. +911244708700
Mobile No. +91 8130055293
Fax No. +911244708760 E-mail
ID ipo@knspartners.com

ipo@knspartners.com

401

DELHI

202217073608

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com
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DELHI

202317051011

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India. -
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-

sagar@remfry.com

patents@remfry.com
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DELHI

202317007027

02/01/2026
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg
New Delhi - 110 001 India Tel:
91 11 23716565 Mobile No.
0811161518 Fax: 91 11 2371
6556

mail@lexorbis.com

404

DELHI

202511003895

02/01/2026
00:00:00

Shoolini University of
Biotechnology and Management
Sciences Bajhol, PO Sultanpur,
Distt. Solan -173229, India

patents@shooliniuniversity.com,
ipr@shooliniuniversity.com

405

DELHI

202517032450

02/01/2026
00:00:00

Ideas2IPR B-115 Chander
Nagar, Janak Puri, New Delhi-
110058. 9891016781

mail@ideas2ipr.com

406

DELHI

202211073105

02/01/2026
00:00:00

KOMPAL BANSAL BANSAL
IP ASSOCIATES (formerly
CORPORATE
CONSULTANTS) SCO 1016,
2ND FLOOR, CONNAUGHT
PLAZA, TDI CITY, SECTOR
74A, MOHALI 160055,
PUNJAB, INDIA

director@bansalip.com,dip@Ipu.
co.in

407

DELHI

202117009524

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India.
Telephone No. +911244708700
Mobile No. +91 8130055293
Fax No. +911244708760 E-mail
ID ipo@knspartners.com

ipo@knspartners.com

408

DELHI

201919052955

02/01/2026
00:00:00

Lall & Sethi, D-17, South
Extension a€“ II, New Delhi a€*
110 049, India,

info@indiaip.com,akhanna@ind
iaip.com

409

DELHI

202211063361

02/01/2026
00:00:00

INTELLECTUAL ACUITY
262-B, Pocket-1 Mayur Vihar
Phase 1, Delhi-110091 +91-11-
41038911 9818262998
Intellectual.acuityl@gmail.com
; Riccha2022@gmail.com

Intellectual.acuityl@gmail.com,
Riccha2022@gmail.com

410

DELHI

202211014207

02/01/2026
00:00:00

ANURAG, I1-B-159, NEHRU
NAGAR, GHAZIABAD-
201001

yuvrajsoftware@gmail.com

411

DELHI

202217063515

02/01/2026
00:00:00

K&S PARTNERS Intellectual

Property Attorneys 515-B,

ipo@knspartners.com,mayank@

knspartners.com
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Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon a€* 122002, National
Capital Region, India Telephone
No. 911244708700 Mobile No.
91 8130055293 Fax No.
911244708760 E-mail ID
ipo@knspartners.com

412

DELHI

202218073079

02/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com

413

DELHI

202117061297

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com

414

DELHI

201917040120

02/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, B6/10,
Safdarjung Enclave New Delhi
110029 India

iprdel@lakshmisri.com

415

DELHI

202017015230

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India.
Telephone No. 91-124-280-
6100 Telefax No. 91-124-280
6101 E-mail: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com

416

DELHI

202317027790

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law Remfry
House Millennium Plaza Sector
27, Gurgaon 122 009, India
Mobile No. (91) 9212733433

remfry-sagar@remfry.com

417

DELHI

202411000667

02/01/2026
00:00:00

DR. MOHD RIZWAN
KHALID DEPARTMENT OF
ELECTRICAL
ENGINEERING, ALIGARH
MUSLIM UNIVERSITY,
ALIGARH-202002

mrk.rizwankhalid@gmail.com

418

DELHI

202411038358

02/01/2026

UniPatrde Consultants LLP D-

info@unipatrde.com
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56/A, L.G Nagar,101-Golden
Paradise Nr. Passport Office,
Nizampura Vadodara-390 002,
Gujarat, India.

patent@infinventip.com

MUMBAI

202521072596

29/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com

MUMBAI

202521073451

29/12/2025
00:00:00

MRS. SHEETAL PATNEKAR,
PLOT NO. 128 CD,
CHARKOP COOPERATIVE
INDUSTRIAL ESTATE LTD,
NEAR HINDUSTAN NAKA,
CHARKOP, KANDIVALI
(WEST), MUMBAI,
MAHARASHTRA, INDIA a€*
400067.

iprl.src@surajlok.com

MUMBAI

202327008239

29/12/2025
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F,
Venus Worli Sea Face Mumbai
a€“ 400 018 Maharashtra, India

info@krishnaandsaurastri.com

MUMBAI

202321039117

29/12/2025
00:00:00

SS Intellectual Property Neeti
Consultancy LLP 1124-1125,
Assotech Business Cresterra,

Tower-1, Sector-135, Noida,

Gautam Buddha Nagar, Uttar
Pradesh, 201305 India.

email@ipneeti.com

MUMBAI

202221065427

29/12/2025
00:00:00

S. Majumdar & Co. 5 Harish
Mukherjee Road,Kolkata -
700025

cal@patentindia.com

MUMBAI

202227057926

29/12/2025
00:00:00

CHADHA & CHADHA, The
Capital, 7th Floor, B-Wing, Plot
No. C-70, G-Block, Bandra
Kurla Complex, Behind ICICI
Bank, Bandra (East) Mumbai,
Maharashtra - 400051, India.

chetan@iprattorneys.com,info@
iprattorneys.com

MUMBAI

202421046650

29/12/2025
00:00:00

VIJAYKUMAR Shivpuje Sri
Kripa, Akshay Nagar, Old Ausa
Road, Latur, 413531,
Maharashtra, India.

vijay@patlex.in
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MUMBAI

202521079542

29/12/2025
00:00:00

Row House No3, Shree Samarth
Krupa, Plot noll, Near Datta
Temple, Shikshak Society,
Nangargaon, Lonavala

maheshawasare@gmail.com,pra
dnya.virkar@gmail.com

10

MUMBAI

202521039599

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector-47,
Gurgaon - 122002 Telephone
No. +911244708700 Fax No.
+91 8130055293 Mobile No.
+911244708760 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

11

MUMBAI

202521071285

29/12/2025
00:00:00

Flat No. B304, Type V,
GGSIPU Campus, Dwarka
Sector 16C, Delhi 110078,
INDIA

adroit.aman@gmail.com
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MUMBAI

202227040646

29/12/2025
00:00:00

K & SPARTNERS A 1408,
Kailas Business Park,
Hiranandani Link Road,
Parksite, Vikhroli (West),
Mumbai - 400079, India
Telephone No. +
912249149700/ 727/ 777
Mobile No. +91 8130055293
Fax No. + 912249149701 E-
mail 1D ipo@knspartners.com

ipo@knspartners.com
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MUMBAI

202227042881

29/12/2025
00:00:00
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dewan@rkdewanmail.com
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102

MUMBAI

202327056763

31/12/2025
00:00:00

CHADHA & CHADHA, The
Capital, 7th Floor, B-Wing, Plot
No. C-70, G-Block, Bandra
Kurla Complex, Behind ICICI
Bank, Bandra (East) Mumbai,
Maharashtra - 400051, India.

info@iprattorneys.com
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31/12/2025 KALPATARU ESTATE, JV
107 MUMBAI (202521013831 00:00:00 LINK ROAD ANDHERI patent@royzz.com
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R.K.Dewan & Co. Podar
01/01/2026 |Chambers, S A. Brelvi Road, .
116 |MUMBAI |202427022298 00:00-00 Fort, Mumbai 26 400001, dewan@rkdewanmail.com
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KHURANA & KHURANA,
Advocates and IP Attorneys E-
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RESIDENCY ,USMANPURA,
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INK IDEE B-72, 62, 73
PEREIRA NAGAR NO. 7,
KHOPAT, THANE (W) 400
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Legasis Partners, B-105, ICC
Trade Tower, Senapati Bapat
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ip@legasis.in
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KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F,
Venus Worli Sea Face Mumbai
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info@krishnaandsaurastri.com
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CHADHA & CHADHA, The
Capital, 7th Floor, B-Wing, Plot
No. C-70, G-Block, Bandra
Kurla Complex, Behind ICICI
Bank, Bandra (East) Mumbai,
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info@iprattorneys.com
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BLI Consultancy Pvt. Ltd. R9,
Harshnil, Eknath Puram,
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sjgawande@gmail.com,patentco
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S. MAJUMDAR & CO.,, 5
Harish Mukherjee Road,
Kolkata - 700 025, West
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cal@patentindia.com
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Karan Agarwal, N-161, SAIRA
TOWER, G.F, GAUTAM
NAGAR, NEAR GREEN
PARK METRO STATION
GATE NO.2, DELHI, SOUTH
DELHI-110049.

vsipservices@gmail.com
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Khushal Juneja ENNOBLE IP,
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SECTOR 6, NOIDA-201301
(UP), INDIA.

ipec@ennobleip.com
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A 1401, Vijay Vihar, Wagholi,
Pune

badurkaranand@gmail.com
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RNA, IP ATTORNEYS 401-
402, 4th Floor, Suncity Success
Tower, Sector - 65, Golf Course
Extension Road, Gurgaon - 122
005, National Capital Region
(Haryana), India

patents@rnaip.com,info@rnaip.c
om

136

MUMBAI

202427063263

01/01/2026
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K&S PARTNERS Intellectual
Property Attorneys C-915,
Kailas Business Park,
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Telephone No. +91 (22)
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ipo@knspartners.com
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Dr. Rajeshkumar H. Acharya
Law Office of H K ACHARYA

& COMPANY Advocate,
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CHADHA & CHADHA, The
Capital, 7th Floor, B-Wing, Plot
No. C-70, G-Block, Bandra
Kurla Complex, Behind ICICI
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IPFLAIR CONSULTING PVT.
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filings@ipflair.com
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00:00:00

EXCELON IP (Sanjaykumar
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patent@excelonip.com,sanjay@
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KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F,
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info@krishnaandsaurastri.com
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ANJAN SEN, IN/PA-199
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ASSOCIATE PROFESSOR OF
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160

MUMBAI

202521084403

02/01/2026
00:00:00

Kavita Amish Shah Patent
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29/12/2025 Velache_ry Main Road, Guindy , .
2 CHENNAI 202247062983 00:00:00 Chennai 600 032 9144 - patent@depenning.com
R 42213444 8939824355 9144 -
42213402
29/12/2025 10, Gandhi Road, Newpet ~ [1arasimhansreevidyan@rediffma
3 CHENNAI (202441057004 00:00:00  |Krishnagiri-635001 TamilNadu |r:].com,sr|V|shnupt97@gma|I.co
KHURANA & KHURANA,
Advocates and IP Attorneys D
29/12/2025 |45, UPSIDC, Site IV, Kasna |
4 CHENNAI [202541040947 00:00:00  |Road, Greater Noida 201310, info@khuranaandkhurana.com
UP, National Capital Region,
India.
WORDICT IP, Flat No. 101,
Plot No. 361, Jyothi Senate, . . :
5 CHENNAI [202541103002 [22/12/2025 oo N0 os Jubilee Hills,  |[eniithreddykondeti@gmail com,
00:00:00 . ashokramkumar@wordictip.com
Hyderabad, Telangana, India,
PIN a€*“ 500033
99/12/2025 81, Govardhan Row House, _ _ _
6 CHENNAI [201941048706 . Chhaparabhatha Road, Amroli, |smartpatenting@gmail.com
00:00:00 A e
Surat a€*“ 394107
De Penning & De Penning 120
29/12/2025 |Velachery Main Road, Guindy, .
7 [CHENNAI 202247000177 [o0. 0650 | S22 25/00 032 0144 - Y: |patent@depenning.com
42213444 8939824355
REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
29/12/2025 Building, 610_, Anna Sqlai,
8 CHENNAI [202347031194 00-00:00 Teyanampetai, Chennai-600 patents@remfry.com
T 018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com
29/12/2025 |IP Dome, No0.08, 1st Floor, patentengineer@ipdome.in,mbej
¥ CHENNAL 1202441042587 00:00:00 EGA Trade Centre, 809, jam.ipo@gov.in
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Poonamallee High Road,
Kilpauk, Chennai a€*“ 600010,
Tamil Nadu, India

10

CHENNAI

202441042703

29/12/2025
00:00:00

SV&R Partners 65, Bishop
Garden, Raja Annamalai Puram,
Chennai 600028

patent@svandr.com

11

CHENNAI

202441064886

29/12/2025
00:00:00

School of Electronics and
Communication Engineering,
REVA University, Rukmini
Knowledge Park,
Kattigenahalli, Yelahanka,
Bangalore, Karnataka, India,
560064

iprcell@reva.edu.in

12

CHENNAI

202447033260

29/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

13

CHENNAI

202442012860

29/12/2025
00:00:00

OBHAN & ASSOCIATES, N -
94, SECOND FLOOR,
PANCHSHILA PARK, NEW
DELHI-110017, INDIA

email@obhans.com

14

CHENNAI

202541004195

29/12/2025
00:00:00

Lance IP Intellectual Property
Attorneys 104/2C, 2nd Floor,
Lawrence & Mayo House, 276,
Dr D N Road, Fort, Mumbai 4€*
400001

swati@lanceip.com,info@lancei
p.com

15

CHENNAI

202541073597

29/12/2025
00:00:00

R.K.Dewan & Co. Podar
Chambers, S A. Brelvi Road,
Fort, Mumbai 4€*“ 400001,
Maharashtra, India

dewan@rkdewanmail.com,helpd
esk@rkdewanmail.com

16

CHENNAI

202047037047

29/12/2025
00:00:00

PATENTS AND LICENSING
DEPARTMENT Novozymes
South Asia Pvt. Ltd. Plot No.
32, 47-50 EPIP Area,
Whitefield Bangalore 560066
KARNATAKA, INDIA

patentsin@novozymes.com

17

CHENNAI

202247038844

29/12/2025
00:00:00

Remfry & Sagar Attorneys-at-
Law First Floor, Block-B,
Chaitanya Imperial Building,
610, Anna Salai, Teynampetali
Chennai-600 018, India Tel &
Fax: 91-44-48514474 Email:
remfry-sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com

18

CHENNAI

202441058814

29/12/2025

Dr. Sudhir Raja Ravindran

ip@altacit.com
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00:00:00

Altacit Global, C2-A, Industrial
Estate, Guindy, Chennai - 600
032.

19

CHENNAI

202541106546

29/12/2025
00:00:00

Aksh IP Associates, B-123,
Logix Technova, Sector 132,
Noida, Uttar Pradesh, 201301,
India.

ipr@akshipassociates.com,info
@akshipassociates.com

20

CHENNAI

201841024755

29/12/2025
00:00:00

ALMT Legal, Advocate and
Solicitors,No.2, Lavelle
Road,Bangalore-560001,
Karnataka, INDIA.

rprabhu@almtlegal.com

21

CHENNAI

202441001822

29/12/2025
00:00:00

M/s. Law Firm of Naren
Thappeta #7, Sigma Soft Tech
Park, 5th Floor, Beta Block,
Whitefield Main Road, Opp to
\Varthur Kodi,
Ramagondanahalli, Bangalore,
Karnataka-560066, India Email:
ipo@iphorizons.com Alternate
Email ID:
ipoffice@iphorizons.com
Office: +91.80. 41529196/97
Fax: 28541043; Mobile:
9686207117

ipo@iphorizons.com

22

CHENNAI

202441059155

29/12/2025
00:00:00

Bindu Sharma IN/PA 1055

Origiin IP Solutions A-213,
Sobha Aquamarine Sarjapur
Outer Ring Road Bellandur
Bangalore 4€*“ 560 103

anita@origiin.com,deepasai@ori
giin.com,bindu@origiin.com,inf
o@origiin.com

23

CHENNAI

202541098261

29/12/2025
00:00:00

Flat No. 706, Block No. C21,
Purva Windermere, Bhawani
Aman Koil, Pallikarnai,
Chennai 600100, Tamil Nadu,
India

sherin.rjj@gmail.com,sushilning
thoucha@gmail.com

24

CHENNAI

202241025220

29/12/2025
00:00:00

Kalyan Jhabakh, Surana &
Surana International Attorneys,
International Law Center, No.
61-63, Dr. Radhakrishnan Salai,
Mylapore, Chennai a€* 600
004, Tamil Nadu, India

patents.iplaw@Ilawindia.com,ipl
aw@Ilawindia.com

25

CHENNAI

202241045280

29/12/2025
00:00:00

M/s. MOHAN ASSOCIATES,
Advocates, Patent & Trade
Mark Attorneys, Ceebros
Building, D-4, 11l Floor, New
No0.32, (old No.11), Cenotaph
Road, Teynampet, Chennai -

brinda@iprightsindia.com
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600 018, State of Tamil Nadu,
India.

26

CHENNAI

202247030234

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL Il Stage
(Extension), Bangalore 560038,
India

ipo@knspartners.com,durgesh@
knspartners.com

27

CHENNAI

202247057121

29/12/2025
00:00:00

S&H PARTNERS B-301,
Spectra Raintree, Sakamma
Layout, Lingarajapuram,
Bangalore 560 084, Karnataka,
India

Rama@sandhpartners.com

28

CHENNAI

202347083320

29/12/2025
00:00:00

Omprakash S.N (IN/PA 1095)
Oms Patent Services Pvt. Ltd. #
8, Ground Floor, 1st Cross,
Banagiri Nagar, Banashankari
3rd Stage, Bengaluru-560085,
Karnataka, India. Mobile: +91-
9448356142 Landline: 080-
26890123/26792089 Email:
omprakash@omspatentservices.
com

omprakash@omspatentservices.
com

29

CHENNAI

202441065835

29/12/2025
00:00:00

Mr. Maram Suresh Gupta, #
856, 2nd C Main, Vinayaka
Layout, Nagarbhavi 9th Block,
Bangalore a€*“ 560 072,
Karnataka, India. Mobile: 99
4549 0571 All email
communications shall be sent to
ramsureshgupta@gmail.com or
spsiprs@gmail.com

ramsureshgupta@gmail.com

30

CHENNAI

202447039659

29/12/2025
00:00:00

HASAN AND SINGH, 2nd
Floor, Amrita Towers, Plot No.
82, Camelot Layout, Kondapur,
Hyderabad-500084, India
Phone: +91-8121388786 / +91-
40-23019786 / Cell: +91-
9492033581 Fax : +91-40-
23013786 E-Mail :
afzal@hasanandsingh.com /
hasan@hasanandsingh.com

afzal@hasanandsingh.com,hasan
@hasanandsingh.com

31

CHENNAI

202441102387

29/12/2025
00:00:00

Kiran Christopher, Assistant
Professor, Department of
Mechanical Engineering, Mar
Athanasius College of
Engineering, Kothamangalam,

sprasanth@outlook.com,kiran@
mace.ac.in

The Patent Office Journal No. 02/2026 Dated 09/01/2026

7567




Ernakulam. Pin code 686666.

32

CHENNAI

202541069752

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. +91
8040427900 Mobile No. +91
7349778249 Fax No. +91
8040427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

33

CHENNAI

202141019821

29/12/2025
00:00:00

Krishna & Saurastri Associates
LLP, 2801 Hemavathy, Nandi
Enclave, Banashankari 111
Stage, Bangalore 560085.
Telephone No. - (+91 80) 2235
6165 Mobile No.- 91
9167644651 Fax No. - (+91 80)
2235 6164 E-mail ID-
info@krishnaandsaurastri.com

info@krishnaandsaurastri.com,p
asupathy.j@Imw.co.in

34

CHENNAI

202241056476

29/12/2025
00:00:00

NACL Industries Ltd., Plot No
12-A, C Block, Lakshmi
Towers, Nagarjuna Hills,
Punjagutta, Hyderabad -
500082, Telangana, India.

IPR@naclind.com,gnr_4657@y
ahoo.com

35

CHENNAI

202247057417

29/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

36

CHENNAI

202341057273

29/12/2025
00:00:00

Technology Incubation Center,
Sir M Visvesvaraya Institute of
Technology campus,
Hunasamaranahalli,
International Airport Road,
Bangalore-562157

shrinivasan.v.bandlamori@gmail
.com

37

CHENNAI

202347053909

29/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

38

CHENNAI

202441054307

29/12/2025
00:00:00

INTELLOCOPIA IP
SERVICES 14/120,
a€eAMBAa€=, 4TH FLOOR,
1ST MAIN, NEXT TO HDFC

BANK, DR. RAJKUMAR

rani@ipcopia.com,bhatta@ipcop
ia.com

The Patent Office Journal No. 02/2026 Dated 09/01/2026

7568




ROAD, 1ST BLOCK,
RAJAJINAGAR,
BANGALORE a€* 560010,
KARNATAKA, INDIA.

39

CHENNAI

202447032646

29/12/2025
00:00:00

Masilamani Law Partners 5th
Floor, Tower B, Logix Techno
Park, Sector 127, NOIDA, Uttar
Pradesh a€“ 201303, India
Telephone No.: (0091) 120 455
4778 (0091) 120 455 4779 Fax
No.: -- Mobile No.: (0091)
95994 34779 Email ID.:
nitin.masilamani@mlpchambers
.com

nitin.masilamani@mlpchambers.
com

40

CHENNAI

202541097675

29/12/2025
00:00:00

Karthikeyan Lexadept IP
associates 82 F2 Shrudi Sai
Nagar Madambakkam Chennai
600126 Tamilnadu India

patents@lexadept.com

41

CHENNAI

202347074713

29/12/2025
00:00:00

Signify Innovations India Ltd.
5th Floor, Green Heart- MMTP
Phase IV, Manyata Tech Park,
Nagavara, Bangalore- 560045,
Karnataka, India.

ip.india@signify.com

42

CHENNAI

202447021507

29/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

43

CHENNAI

202447025839

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. +91-80-
40427900 Mobile No. +91-
7349778249 Fax No. +91-80-
40427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

44

CHENNAI

202441085919

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com

mahua.ray@remfry.com
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patents@remfry.com
mahua.ray@remfry.com

45

CHENNAI

202541066349

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India Telephone
No. +91 (124) 470 8700 Mobile
No. +91 8130055293 Fax No.
+91 (124) 470
8760/8760/8770/8780 E-mail
ID ipo@knspartners.com

ipo@knspartners.com

46

CHENNAI

202347001743

29/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

47

CHENNAI

202347032393

29/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com

48

CHENNAI

202441081633

29/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No.
918040427900 Mobile No.
7349778249 Fax No.
918040427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

49

CHENNAI

202447008861

29/12/2025
00:00:00

Megha Banerjee Philips India
Limited, Philips Innovation
Campus Embassy Business
Hub-Philips Building, R T
Nagar, Venkatala Village,
Chowdeshwari Layout,
\enkatala, Bangalore a€*
560064.

ip.administration.india@philips.
com

50

CHENNAI

202541068327

29/12/2025

Karan Agarwal, N-161, Saira

vsipservices@gmail.com
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00:00:00

Tower, G.F, Gautam Nagar,
Near Green Park Metro Station
Gate No.2, Delhi, South Delhi-
110049

51

CHENNAI

202541077716

29/12/2025
00:00:00

Novel Patent Services Pvt. Ltd.,
Plot #47, Sai Priya Layout, Opp.
IIM-Vizag Road, Gambheeram,
Anandapuram, Visakhapatnam-
531163, Andhra Pradesh, India

iprfilings@novelpatent.com,him
a@novelpatent.com

52

CHENNAI

202541098694

30/12/2025
00:00:00

LEXORBIS 606-607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park No. 7, Whitefield Main
Road, Varthur Hobli, Bengaluru
a€*“ 560066, Karnataka

manisha@lexorbis.com

53

CHENNAI

202541050805

30/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com
mahua.ray@remfry.com;

patents@remfry.com

54

CHENNAI

202441062298

30/12/2025
00:00:00

Puneeta Arora, IN/PA - 1648,
AB-402, Aparna Cyber Zon,
Nallagandla, Serilingampally,
Hyderabad-500019, Telangana,
India,

puneeta@avidinvent.com,sukriti
@avidinvent.com

55

CHENNAI

202447031543

30/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

56

CHENNAI

202247047890

30/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

57

CHENNAI

201947049913

30/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402
patent@depenning.com

patent@depenning.com

58

CHENNAI

202541041476

30/12/2025

C/O LAKSHMI KUMARAN &

iprdel@lakshmisri.com,malathi.l
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00:00:00

SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

@lakshmisri.com

59

CHENNAI

202347076554

30/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

60

CHENNAI

202241000843

30/12/2025
00:00:00

RAJALAKSHMI
ENGINEERING COLLEGE,
RAJALAKSHMI NAGAR,
THANDALAM, CHENNAI,
TAMILNADU- 602105

srimathidevi.j@gmail.com,info
@amrysipr.com

61

CHENNAI

202341042857

30/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India T: +91
(080) 40427900 F: +91 (080)
40427901 Mobile No. +91
7349778249 Email id:
ipo@knspartners.com

ipo@knspartners.com

62

CHENNAI

202347045642

30/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

63

CHENNAI

202541080981

30/12/2025
00:00:00

IP Shastra, Advocates & IP
Attorneys 28/128, Ground
Floor, West Patel Nagar, New
Delhi a€“ 110008 and also
residing at: Lake Vista
Apartment, E-503, Jambhulwadi
Road, Ambegaon (Kh), Dutta
Nagar, Katraj, Pune - 411046

contact@ipshastra.com,ipshastra
.records@gmail.com

64

CHENNAI

202541110465

30/12/2025
00:00:00

Karthikeyan Lexadept IP
associates 82 F2 Shrudi Sai
Nagar Madambakkam Chennai
600126 Tamilnadu India

patents@Ilexadept.com

65

CHENNAI

202241043706

30/12/2025
00:00:00

LEXORBIS 606-607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park, No.7 Whitefield
MainRoad, Hobli, Varthur,
Bengaluru 560066, Karnataka

mail@lexorbis.com

66

CHENNAI

202541071554

30/12/2025

M/s United Overseas Patent

patents@unitedworld.co.in,sudar
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00:00:00

Firm; M/s United World (Patent
& Trademark Attorneys) S-104,
1st Floor, Panchsheel Park, New
Delhi 4€ 110 017 India

shanbansal@unitedworld.co.in

67

CHENNAI

202541086505

30/12/2025
00:00:00

INFINVENT IP (Bhavik B.
Patel) 101-Golden Paradise, Nr.
Passport Office, Nizampura,
\Vadodara-390 002, Gujarat,
India.

patent@infinventip.com,infinven
tip@gmail.com

68

CHENNAI

202541108225

30/12/2025
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 And Patent and
Trademarks Attorney, F-1/2,
Okhla Industrial Area, Phase-l,
New Delhi-110020, India

kolkatapatent@ Lsdavar.in,docke
ting@Lsdavar.in

69

CHENNAI

202447043539

30/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

70

CHENNAI

202441034102

30/12/2025
00:00:00

Altacit Global C2-A, Industrial
Estate, Guindy, Chennai 4€*
600 032, Tamil Nadu, India.
Email: ip@altacit.com;
info@altacit.com

ip@altacit.com,ip@proklean.in

71

CHENNAI

202441097091

30/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V (Behind
Grand Venice) Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

72

CHENNAI

202047022945

30/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

73

CHENNAI

202441061673

30/12/2025
00:00:00

Ms. Bindu Sharma, IN/PA
1055, Origiin IP Solutions, A-
213, Sobha Aquamarine,
Sarjapur Outer Ring Road,
Bellandur, Bangalore a€* 560
103, Karnataka, India Mob: +91

98456 93459, Email:

bindu@origiin.com,info@rsaip.c
om
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bindu@origiin.com

74

CHENNAI

202441087224

30/12/2025
00:00:00

Metayage Private Limited,
Rajaram Villa, 10, East Cross 1,
TAUTA Nagar, Vadavalli,
Coimbatore-641041,
Tamilnadu, India.

ipo@myipstrategy.com
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CHENNAI

202447031544

30/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202447068640

30/12/2025
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chennai-600020
(India) Phone No: 91-44-
43443777, 120-4059300 Fax
No: 120-4243056, 91-44-
43504232 E-mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
co.in/
archana@anandandanand.com ;
Mobile No: +91 9717990240

archana@anandandanand.com,e
mail@anandandanand.com
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CHENNAI

202441013593

30/12/2025
00:00:00

Mr. Dipak Sayaji Kokane,
B/703, Pratik Corner, Plot No-
49, Sec. No. 8A, Airoli Navi
Mumbai-400708, Maharashtra,
India

ipr@optimisticip.com
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CHENNAI

202341090204

30/12/2025
00:00:00

Elizabeth Puthran, Puthran &
Associates, B-3, Kesavan
Orchid, 5/7, North Mada Street,
Sri Nagar Colony, Saidapet,
Chennai 600015 Tamil Nadu,
India

ipr@puthrans.com

79

CHENNAI

202541110978

30/12/2025
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 And Patent and
Trademarks Attorney, F-1/2,
Okhla Industrial Area, Phase-l,
New Delhi-110020, India

kolkatapatent@Lsdavar.in,docke
ting@Lsdavar.in
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CHENNAI

202441037851

30/12/2025
00:00:00

Saveetha Institute of Medical

and Technical Science,

patents.sse@saveetha.com
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Saveetha Nagar, Thandalam,
chennai-602105.
patents.sse@saveetha.com
9952047764
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CHENNAI

202041002406

30/12/2025
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chennai-60020
(India) Phone No: 91-44-
43443777, 120-4059300 Fax
No: 120-4243056, 91-44-
43504232 E-mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
co.in/
archana@anandandanand.com
Mobile No: +91 9717990240

archana@anandandanand.com,e
mail@anandandanand.com

82

CHENNAI

202141016519

30/12/2025
00:00:00

AKHILDEV IPR SUPPORT
AND RESEARCH SERVICES,
STR 06-12A01, Jaypee Greens,
Greater Noida201310, INDIA
INDIA. Telephone No 0120 -
4105096 Mobile No.
7903467153 E-mail ID
lipi.kaundilya@gmail.com,
info@iprsrg.com

lipi.kaundilya@gmail.com
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CHENNAI

202247069449

30/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No.
918040427900 Mobile No.
7349778249 Fax No.
918040427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

84

CHENNAI

202247062242

30/12/2025
00:00:00

HASAN AND SINGH, No. 04,
Sree Nilayam, Plot No. 12,
Camelot Layout, Kondapur,
Hyderabad - 500084, India
Phone: +91-8121388786 / +91-
40-23019786 / Cell: +91-
9492033581, Fax : +91-40-
23013786 E-Mail :
afzal@hasanandsingh.com /
hasan@hasanandsingh.com

afzal@hasanandsingh.com
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CHENNAI

202144046483

30/12/2025

De Penning & De Penning 120

patent@depenning.com

The Patent Office Journal No. 02/2026 Dated 09/01/2026

7575




00:00:00

Velachery Main Road, Guindy ,
Chennai 600 032

86

CHENNAI

201941024296

30/12/2025
00:00:00

RAJESHWARI &
ASSOCIATES AMSOFT
BUSINESS CENTRE,
UNITECH TRADE CENTRE,
Sector 43, Gurgaon- 122 002,
Haryana, India;

rajeshwari@ralegal.co.in,patent
@ralegal.co.in
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CHENNAI

202447032771

30/12/2025
00:00:00

HASAN AND SINGH, No. 04,
Sree Nilayam, Plot No. 12,
Camelot Layout, Kondapur,
Hyderabad-500084, India
Phone: +91-8121388786 / +91-
40-23019786 / Cell: +91-
9492033581 Fax : +91-40-
23013786 E-Mail :
afzal@hasanandsingh.com /
hasan@hasanandsingh.com

afzal@hasanandsingh.com

88

CHENNAI

202348090091

30/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No.
+911244708700 Mobile No.
+918130055293 Fax No.
+911244708760 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

89

CHENNAI

202441022337

30/12/2025
00:00:00

KPMG ASSURANCE &
CONSULTING SERVICES
LLP, of Building Number 10,
4th Floor, Tower B & C, DLF
Cyber City, Phase Il, Gurugram
- 122002

in-
fmpatents@kpmg.com,shambha
vit@kpmg.com

90

CHENNAI

202247001361

30/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

91

CHENNAI

202247053431

30/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202047055728

30/12/2025
00:00:00

Anand and Anand Advocates B-

41, Nizamuddin East New Delhi

email@anandandanand.com
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A€ 110013, India Phone No:
0091-11-24355076, 24358078,
91-120-4059300 Fax No: 0091-
11-24354243, 91-120-
4243056,-058 E-mail:
email@anandandanand.com ,
archana@anandandanand.com
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CHENNAI

201947035024

30/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

94

CHENNAI

202041020052

31/12/2025
00:00:00

A-6/6, Vasant Vihar, New
Delhi-110057

info@lexclaim.com

95

CHENNAI

202047017250

31/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

96

CHENNAI

202141062288

31/12/2025
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

iprdel@lakshmisri.com,malathi.l
@Ilakshmisri.com
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CHENNAI

202247063946

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgoan-122002, National
Capital Region, India Telephone
No. +911244708700 Mobile
No. +918130055293 Fax No.
+911244708760 E-mail ID
ipo@knspartners.com

mayank@Kknspartners.com,ipo@
knspartners.com
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CHENNAI

202341056674

31/12/2025
00:00:00

SKS Law Associates C1/611,
Mayfair Tower, Charmwood

Village, Surajkund, Faridabad
a€“ 121 009 Haryana, INDIA

sunita@skslaw.org
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CHENNAI

202347018156

31/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202347077362

31/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 9144 -

42213444 8939824355 9144 -

patent@depenning.com
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42213402

101

CHENNAI

202047022125

31/12/2025
00:00:00

PATENTS AND LICENSING
DEPARTMENT Novozymes
South Asia Pvt. Ltd. Plot No.
32, 47-50 EPIP Area,
Whitefield Bangalore 560066
KARNATAKA, INDIA

patentsin@novozymes.com

102

CHENNAI

202147059067

31/12/2025
00:00:00

K&S PARTNERS 101, Ivy
Terrace, Plot. No. 119, Road no.
44, Kavuri Hills, Madhapur,
Hyderabad - 500 033, India

hyderabad@knspartners.com

103

CHENNAI

202541106390

31/12/2025
00:00:00

Crescent Innovation and
Incubation Council, Seethakathi
Estate G.S.T Main Road,
VVandalur, Chennai, Tamil Nadu
600048

ciprciic@gmail.com

104

CHENNAI

202448003352

31/12/2025
00:00:00

120 Velachery Main Road,
Guindy, Chennai 600 032

patent@depenning.com

105

CHENNAI

202441038109

31/12/2025
00:00:00

Dr. M. MUTHUKANNAN,
KCG NAGAR, KCG
COLLEGE OF
TECHNOLOGY,
KARAPAKKAM, CHENNAI-
600097.
principal@kcgcollege.com
9600075082 +91 44 28389001 /
002 / 003

principal@kcgcollege.com

106

CHENNAI

202441042083

31/12/2025
00:00:00

INTELLOCOPIA IP
SERVICES 14/120,
a€eAMBAa€=, 4TH FLOOR,
1ST MAIN, NEXT TO HDFC
BANK, DR. RAJKUMAR
ROAD, 1ST BLOCK,
RAJAJINAGAR,
BANGALORE a€“ 560010,
KARNATAKA, INDIA.

rani@ipcopia.com

107

CHENNAI

202444014665

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No.
+918040427900 Mobile NO.
+91 8130055293 Fax No. +91-
8040427901 E-mail ID

IPO@knspartners.com

IPO@knspartners.com
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CHENNAI

202447032023

31/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

109

CHENNAI

202447066416

31/12/2025
00:00:00

Anand And Anand Advocates
Flat GA AR Villa New No. 31
(Old No. 13) 3rd main Road
Gandhi Nagar Adyar Chennai
600020 (India) Phone No: 91 44
43443777 120 4059300 Fax No:
120 4243056 91 44 43504232 E
mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
co.in/
archana@anandandanand.com
Mobile No: +91 9717990240

archana@anandandanand.com

110

CHENNAI

201941036713

31/12/2025
00:00:00

Mr. G.Jayakanth Robert Bosch
Engineering and Business
Solution Private Limited, 123,
Industrial Layout, Hosur Road,
Koramangala, Bangalore a€*
560095, Karnataka, India

Mailer.RBEIEIP@in.bosch.com,
siddharth.karkhanis@in.bosch.c
om
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CHENNAI

202541088381

31/12/2025
00:00:00

OMPRAKASH S.N (IN/PA
1095) Oms Patent Services Pvt.
Ltd. No. 284, Ground Floor, 7th
Main Road, Padmanabhanagar,
Bengaluru- 560070, Karnataka,
India. Telephone No.: 080-
26890123/26792089 Mobile
No.: +91- 9448356142 E-
mail:omprakash@omspatentser
vices.com

omprakash@omspatentservices.
com,omprakash_sringeri@yahoo
.com

112

CHENNAI

202148003337

31/12/2025
00:00:00

Sridhar R +91 7349778249
K&S PARTNERS Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL |1 Stage
(Extension), Bangalore 560038,
India

bangalore@knspartners.com

113

CHENNAI

202241059511

31/12/2025
00:00:00

Mrs.V.Varalakshmi/Mrs.HIMA
BINDU ATTI M/s. I-WIN IP
Services Flat No.202, Sri Siva
Ramakrishna Mansion, Above
State Bank of India,
Kamalaprasana Nagar, Allwyn

Colony, Kukatpally,

laxmi.iwinip@gmail.com
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Hyderabad-72, INDIA

114

CHENNAI

202247034714

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL Il Stage
(Extension), Bangalore 560038,
India +91 8040427900 +91
8040427901

ipo@knspartners.com,shiva@kn
spartners.com
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CHENNAI

202347055921

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL Il Stage
(Extension), Bangalore a€* 560
038, Karnataka, INDIA.
Telephone No. +91-80-
40427900 Mobile No. +91
7349778249 Fax No. +91-80-
40427901

ipo@knspartners.com

116

CHENNAI

202541103108

31/12/2025
00:00:00

DANIEL & GLADYS,
Advocates, Intellectual Property
Rights 11l Floor, YMCA
Building, 223, N.S.C. Bose
Road, Chennai-600001.

legal@danielandgladys.in,iprvit
@vit.ac.in

117

CHENNAI

201947051515

31/12/2025
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY
& STANDARDS PHILIPS
INDIA LIMITED, MANYATA
TECH PARK, NAGAVARA,
BANGALORE-560045
Telephone No: 08041892407
Fax No : 08041892415 E - mail

ip.administration.india@phiIips.
com

ravi.tumkur@philips.com,ip.adm
inistration.india@philips.com

118

CHENNAI

202541022122

31/12/2025
00:00:00

Gauri Dutt Sharma (IN/PA-
5829) G-75, Sarita Vihar, New
Delhi

gduttsd5@gmail.com,innogp@i
nnogp.com

119

CHENNAI

202541071728

31/12/2025
00:00:00

1004/E, Lohiya Gali No. 4,
Babarpur, New Delhi

ipr.elpisanalytix@gmail.com,elp
isanalytix17@gmail.com

120

CHENNAI

202341036331

31/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

121

CHENNAI

202441032161

31/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind

info@khuranaandkhurana.com
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Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

122

CHENNAI

202441061249

31/12/2025
00:00:00

SAVEETHA INSTITUTE OF
MEDICAL AND TECHNICAL
SCIENCES, SAVEETHA
NAGAR,
THANDALAM,CHENNALI,
TAMIL NADU-602105.
9884293869
patents.sdc@saveetha.com

patents.sdc@saveetha.com

123

CHENNAI

202441037343

31/12/2025
00:00:00

DR. GANDHI ANISHKUMAR
HASMUKHLAL Registered
Patent Agent (IN/PA-3035)
Address: 166 DIWALIBAUG
CO. OP. HOUSING SOCIETY,
GATE NO. 3, RANDER ROAD
, SURAT CITY-3950009,
GUJARAT; INDIA

anishgandhi2002@yahoo.co.in

124

CHENNAI

202448044248

31/12/2025
00:00:00

K & S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru - 560009, Karnataka,
India Telephone No. +91-80-
40427900 Mobile No. +91
8130055293 Fax No. +91-80-
40427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

125

CHENNAI

202441092916

31/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com

126

CHENNAI

202541080076

31/12/2025
00:00:00

IPR Cell, Mohan Babu
University (Erstwhile Sree
Vidyanikethan Engineering
College), Tirupati, Andhra
Pradesh, India - 517102

iprc@vidyanikethan.edu,bharath
i.m@vidyanikethan.edu

127

CHENNAI

202541110798

31/12/2025
00:00:00

K & S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. + 91 (44)

ipo@knspartners.com,IPO@KN
SPARTNERS.COM
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49317777 Mobile No. +91
8130055293 Fax No. + 91 (44)
49317788 E-mail ID
ipo@knspartners.com

Mr. Prakash Balekundri Robert
Bosch Engineering and
Business Solution Private

128 |CHENNAI 201941028490 gé{ (1)(2){ 3825 |I:Iimited, 123, Industrial Layout, gg;ﬁgﬁ%ﬁﬁzg;&z‘fh'com’
osur Road, Koramangala,
Bangalore a€* 560095,
Karnataka, India
CHIRAG TANNA (Regn. No.
1785), INK IDEE, B-72, 62, 73 | , . L .
129 |CHENNAI [202041042101 g%{ (1)(2){ 3825 PEREIRA NAGAR NO. 7, gﬂ:}?fn%;;‘;'g;?fg?ﬁpate”t@k“
R KHOPAT, THANE (W) 400 '
601, MAHARASHTRA, INDIA
De Penning & De Penning 120
31/12/2025 Velache_ry Main Road, Guindy, .
130 |CHENNAI |202147011756 00:00:00 Chennai 600 032 9144 - patent@depenning.com
T 42213444 8939824355 9144 -
42213402
KHURANA & KHURANA,
Advocates and IP Attorneys A-
31/12/2025 |001, Nitesh Central Park, Near
131 |CHENNAI (202247045760 00-00:00 Bagalur Crossing, Off Bellary Info@khuranaandkhurana.com
Road, Bengaluru - 560064,
India.
K&S PARTNERS 101, Ivy
31/12/2025 |[Terrace, Plot. No. 119, Road no.
132 |CHENNAI (202247010004 00:00:00 |44, Kavuri Hills, Madhapur, hyderabad@knspartners.com
Hyderabad - 500 033, India
31/12/2025 |No:29, Karpagambal Nagar, . .
133 |CHENNAI (202441066731 00:00:00  [Mylapore, gh?ennai s 690000 4 saravanaraja.eee@gmail.com
31/12/2025 [LTACIT GLOBAL C2-A, | .
134 |CHENNAI |202441004323 . Industrial Estate, Guindy, ip@altacit.com
00:00:00 )
Chennai - 600 032
ARCTIC INNOVATION
31/12/2025 CONSULTING SOLUTIONS N
135 |CHENNAI 202341025038 00:00:00 PVT. LTD., C block Sector 2, [paralegal@arcticinvent.com
T C-44 First Floor, Noida, Uttar
Pradesh-201301, India.
C/O LAKSHMI KUMARAN &
31/12/2025 [SRIDHARAN, 2, Wallace iprdel@lakshmisri.com,malathi.l
136 |CHENNAI 1202341064678 13).00-00  |qarden, 2nd Street, Chennai -  |@lakshmisri.com
600 006 India
137 |CHENNAI (202541056670 |31/12/2025 |S. S. Rana & Co. Advocates, patents@ssrana.com
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00:00:00

Patent & Trademark Attorneys
317, Lawyersa€™ Chambers,
High Court of Delhi, New Delhi
110003, India

138

CHENNAI

202541029691

31/12/2025
00:00:00

Ediplis Counsels 35/37,
Centrum, 3rd Floor, 11th Main
Rd, 5th Block, Jayanagar,
Bengaluru, Karnataka 560041

ip@ediplis.com

139

CHENNAI

202541102963

31/12/2025
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 And Patent and
Trademarks Attorney, F-1/2,
Okhla Industrial Area, Phase-I,
New Delhi-110020, India

kolkatapatent@Lsdavar.in,docke
ting@Lsdavar.in

140

CHENNAI

201941000237

31/12/2025
00:00:00

Kadavans Legal Offices, 4th
Floor, 1.S Press Building, Kochi
- 682018, Kerala, India

afsarl4@gmail.com

141

CHENNAI

201947041601

31/12/2025
00:00:00

BananalP counsels No.40, 1st
and 2nd Floor, 3rd Main Road,
JC Industrial Estate,
Kanakapura Road Bangalore-
560062 Landmark - Near Metro
Cash & carry
patent@bananaip.com

patent@bananaip.com,vinita@b
ananaip.com

142

CHENNAI

202241069177

31/12/2025
00:00:00

LEXORBIS 606-607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park, No.7 Whitefield
MainRoad, Hobli, Varthur,
Bengaluru 560066, Karnataka,
India

mail@lexorbis.com,Manisha@le
xorbis.com

143

CHENNAI

202241043118

31/12/2025
00:00:00

BananalP Counsels No0.40,2nd
Floor, 3rd Main Road, JC
Industrial Estate, Kanakapura
Road Bangalore-560011.
Landmark a€* Near Metro

patent@bananaip.com,nitin@ba
nanaip.com

144

CHENNAI

202441014923

31/12/2025
00:00:00

Ediplis Counsels, 35/37,
Centrum, 3rd Floor, 11th Main
Rd, 5th Block, Jayanagar,
Bengaluru, Karnataka 560041

ip@ediplis.com

145

CHENNAI

202447091755

31/12/2025
00:00:00

Signify Innovations India Ltd.,
5th Floor, Green Heart- MMTP
Phase IV, Manyata Tech Park,

Nagavara, Bangalore- 560045,

ip.india@signify.com

The Patent Office Journal No. 02/2026 Dated 09/01/2026

7583




Karnataka, India.
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CHENNAI

202448044229

31/12/2025
00:00:00

K & S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru - 560009, Karnataka,
India Telephone No. +91-80-
40427900 Mobile No. +91
8130055293 Fax No. +91-80-
40427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

147

CHENNAI

202341087885

31/12/2025
00:00:00

OJESWINI BONDALAPATI
HNO1-2-84,PLOT NOC1/1, st
no:2, k.k nagar, habsiguda,
HYDERABAD

ojeswini@gmail.com
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CHENNAI

202341050751

31/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com
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CHENNAI

202347028129

31/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202041011652

31/12/2025
00:00:00

K & S PARTNERS Intellectual
Property Attorneys New Door
No. 15 (Old No. 3) Postal
Colony 4th Street, West
Mambalam, Chennai a€*
600033, Tamil Nadu, India
Telephone No. + 91 (44)
49317777 Mobile No. +91
8130055293 Fax No. + 91 (44)
49317788 E-mail ID
ipo@knspartners.com

ipo@knspartners.com
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CHENNAI

202541101366

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru 560009, Karnataka,
India

ipo@knspartners.com
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CHENNAI

202541102719

31/12/2025
00:00:00

S. S. Rana & Co. Advocates,
Patent & Trademark Attorneys

317, Lawyersa€™ Chambers,

patents@ssrana.com
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High Court of Delhi, New Delhi
110003, India
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CHENNAI

202541103332

31/12/2025
00:00:00

Crescent Innovation and
Incubation Council, Seethakathi
Estate G.S.T Main Road,
\VVandalur, Chennai, Tamil Nadu
600048

ciprciic@gmail.com
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202447029612

31/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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202347053961

31/12/2025
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202347010395

31/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com
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CHENNAI

202441039697

31/12/2025
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

158

CHENNAI

202541089175

31/12/2025
00:00:00

IPEXCEL, INDIQUBE HEXA,
SITE No0.218/A & 191,
SECTOR 6 HSR LAYOUT,
BENGALURU, KARNATAKA
560102, INDIA

filings@ipexcel.com
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CHENNAI

202247056297

31/12/2025
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com

patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com,seetha@remfry.co
m
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CHENNAI

202247057451

31/12/2025
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202441091953

31/12/2025
00:00:00

Puneeta Arora, IN/PA - 1648,
AB-402, Aparna Cyber Zon,
Nallagandla, Serilingampally,
Hyderabad-500019, Telangana,
India,

puneeta@avidinvent.com,sukriti
@avidinvent.com
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CHENNAI

202447027550

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru - 560009, Karnataka,
India Telephone No. +91-80-
40427900 Mobile No. +91
7349778249 Fax No. +91-80-
40427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com,ramya.rao
@knspartners.com
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CHENNAI

202444014590

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 56009, Karnataka,
India Telephone No.
+918040427900 Mobile NO.
+91 8130055293 Fax No. +91-
8040427901 E-mail ID
IPO@knspartners.com

ipo@knspartners.com

164

CHENNAI

202344039211

31/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202344053353

31/12/2025
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202541067611

31/12/2025
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru 560009, Karnataka,
India Telephone No. +91

ipo@knspartners.com
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8040427900 Mobile No. +91
7349778249 Fax No. +91
8040427901 E-mail ID
ipo@knspartners.com
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CHENNAI

202541103740

31/12/2025
00:00:00

L.S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 F-1/2, Okhla Industrial
Area, Phase-1, New Delhi-
110020, India

kolkatapatent@Lsdavar.in,docke
ting@Lsdavar.in

168

CHENNAI

202541081658

31/12/2025
00:00:00

Lexanalytico Consulting Private
Limited #1A 403, CLPD
Arcadia, Chikkabellandur,
Gunjur-Doddakannahalli,
Bengaluru, Karnataka 560035.

Gyanveer@lexanalytico.com

169

CHENNAI

202541005667

31/12/2025
00:00:00

VOLKSPHANTOM IP
SOLUTIONS PVT LTD, #1 ST
FLOOR, ABOVE GDCC
BANK, 5TH LINE
NAIDUPETA, KORITEPADU,
GUNTUR -522007, ANDHRA
PRADESH.

volksphantomip@gmail.com,pat
ents@volksphantom.com
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CHENNAI

202541026714

31/12/2025
00:00:00

Metayage Private Limited
Rajaram Villa, 10 East Cross
1, TAUTA Nagar, Vadavalli,
Coimbatore-641041.
Tamilnadu, India.

ipo@myipstrategy.com
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CHENNAI

202541040554

31/12/2025
00:00:00

Vishal Vyas, B-603, Signature-
2, Sarkhej-Sanand Road, Off
S.G. Highway, Ahmedabad-
382210, Gujarat, India

vishuvyas2003@gmail.com

172

CHENNAI

202541021642

01/01/2026
00:00:00

Projulex Global a€* Attorneys
at Law, Office No. 410, K
Square, Near Foundree
Preschool, Shroff Marg, Baner,
Pune-411045, Maharashtra,
India.

paresh@projulex.com,prchincho
le@gmail.com
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CHENNAI

202541098163

01/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com
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CHENNAI

202541109119

01/01/2026

LEXORBIS 606-607, 6th Floor,

manisha@lexorbis.com
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00:00:00

Gamma Block, Sigma Soft Tech
Park No. 7, Whitefield Main
Road, Varthur Hobli, Bengaluru
a€“ 560066, Karnataka

175

CHENNAI

202347014320

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202447004827

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

177

CHENNAI

202441098977

01/01/2026
00:00:00

PRASA IP #423, 001, Lorven
Urban Crest, 1st main,
Chunchaghatta Main Road,
Beereshwara Nagar, J.P. Nagar,
7th Phase, Bangalore-560062,
Karnataka, India

ipo@prasaip.com

178

CHENNAI

202441067434

01/01/2026
00:00:00

Metayage IP Strategy
Consulting LLP, Rajaram Villa,
10, East Cross 1, TAUTA
Nagar, Vadavalli, Coimbatore-
641041, Tamilnadu, India.

ipo@myipstrategy.com
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CHENNAI

202247040351

01/01/2026
00:00:00

De Penning & De Penning 120
\/elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202247056204

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

181

CHENNAI

202441086083

01/01/2026
00:00:00

IPFLAIR CONSULTING PVT.
LTD, INDIQUBE HEXA, SITE
NO. 218/A & 191, SECTOR 6,
HSR LAYOUT,
BENGALURU, 560102,
KARNATAKA

filings@ipflair.com
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CHENNAI

202541080309

01/01/2026
00:00:00

Flat 502, ICONS ARCADE,
Abhyudaya Nagar, LB Nagar,
Hyderabad 500074

radhika.annapureddy@gmail.co
m
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CHENNAI

202141043834

01/01/2026
00:00:00

N. Ramaswami Advocate and
Registered Patent Agent MS

ramaswami2000@gmail.com
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935/1987 and IN/PA-541 H-1/5,
SWAGATH APARTMENTS,
THIRUVALLUVAR NAGAR,
THIRUVANMIYUR,
CHENNATI 4€* 600041

184

CHENNAI

202441041235

01/01/2026
00:00:00

SAVEETHA

NAGAR, THANDALAM,CHE
NNAIL, TAMILNADU,INDIA.PI
N:602105 9884293869
patents.sdc@saveetha.com

patents.sdc@saveetha.com
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CHENNAI

202441006250

01/01/2026
00:00:00

KNOWLEDGENTIA
CONSULTANTS, W-19,
L.G.F., GREATER KAILASH-
2, NEW DELHI-110048

info@knowledgentia.com

186

CHENNAI

202347056553

01/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

iprdel@lakshmisri.com

187

CHENNAI

202541020023

01/01/2026
00:00:00

Ni-msme (National Institute for
Micro, Small and
MediumEnterprises) An
organisation of Ministry of
MSME, Govt. ofindia
Yousufguda, Hyderabad -
500045 (India)

patents@eevatech.com
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CHENNAI

202541021156

01/01/2026
00:00:00

ELIZABETH PUTHRAN
PUTHRAN & ASSOCIATES
No.35, Thomas Nagar, Little
Mount, Saidapet, Chennai- 600
015 Tamil Nadu, India

ipr@puthrans.com
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CHENNAI

202541080156

01/01/2026
00:00:00

Novel Patent Services Pvt. Ltd.,
Plot #47, Sai Priya Layout, Opp.
IIM-Vizag Road, Gambheeram,
Anandapuram, Visakhapatnam-
531163, Andhra Pradesh, India

iprfilings@novelpatent.com,him
a@novelpatent.com
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CHENNAI

201841017982

01/01/2026
00:00:00

DR. VUAY RAGHAVAN,
TERGENE BIOTECH PVT.
LTD., THE WATER MARK
BUILDING, PLOT NO. 11,
SURVEY NO.9, KONDAPUR,
HITECH CITY, HYDERABAD
- 500 084, TELANGANA,
INDIA.

apl.ipr@aurobindo.com
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CHENNAI

202147061241

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,

Chennai 600 032 9144 -

patent@depenning.com

The Patent Office Journal No. 02/2026 Dated 09/01/2026

7589




42213444 8939824355 9144 -
42213402
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CHENNAI

202247056218

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

193

CHENNAI

202247077147

01/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com
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CHENNAI

202347003424

01/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

IPRDEL@LAKSHMISRI.COM,
Ismds@Ilakshmisri.com

195

CHENNAI

202441035346

01/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com

196

CHENNAI

202447056835

01/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys # 39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bengaluru 560009 Telephone
No. 918040427900 Mobile No.
7349778249 Fax No.
918040427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

197

CHENNAI

202441064892

01/01/2026
00:00:00

Professor, School of Computing
and Information Technology,
REVA University, Rukmini
Knowledge Park,
Kattigenahalli, Yelahanka,
Bengaluru, Karnataka, India,

iprcell@reva.edu.in

198

CHENNAI

202241056221

01/01/2026
00:00:00

SAVEETHA INSTITUTE OF
MEDICAL AND TECHNICAL
SCIENCES, NO 162, PH
ROAD,

VELAPPANCHAVADI,

patents.sdc@saveetha.com
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CHENNAI, TAMILNADU,
INDIA 600077.
patents.sdc@saveetha.com
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CHENNAI

202241042992

01/01/2026
00:00:00

LEXORBIS 606-607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park, No.7 Whitefield
MainRoad, Hobli, Varthur,
Bengaluru 560066, Karnataka,
India

mail@lexorbis.com,manisha@le
Xxorbis.com

200

CHENNAI

202541042710

01/01/2026
00:00:00

AE 176, PLOT.NO:2248, 11
MAIN ROAD, ANNA
NAGAR, CHENNAI-600040.
9444817426
jjayavasanth@gmail.com

jjayavasanth@gmail.com
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CHENNAI

202541046970

01/01/2026
00:00:00

Remfry & Sagar Attorneys-at-
Law 1st Floor, Block-B,
Chaitanya Imperial Building,
610, Anna Salai, Teynampetali
Chennai 4€“ 600 018, India Tel
& Fax: 91-444€48514474 E-
Mail: remfry-
sagar@remfry.com;
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com
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CHENNAI

202541059162

01/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com
mahua.ray@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com

203

CHENNAI

202541101503

01/01/2026
00:00:00

Shridevi Kanamadi # 432 2 nd
Anganavadi Centre,
JakkurLayout, Jakkur Post,
Bangalore, Karnataka - 560064

patent@bnhpartners.com

204

CHENNAI

202347042708

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com

205

CHENNAI

202347077772

01/01/2026
00:00:00

Einfolge Technologies Pvt. Ltd.,
Ground Floor, Creator Building,
International Technology Park,

Whitefield, Bengaluru a€*

ipr@einfolge.com
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560066, India.
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CHENNAI

202247028872

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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CHENNAI

202241027798

01/01/2026
00:00:00

REVA University, Rukmini
Knowledge Park,
Kattigenahalli, Yelahanka,
Bangalore, Karnataka, India,
560064

kiran.m@reva.edu.in,info.uiic@r
eva.edu.in

208

CHENNAI

201941028139

01/01/2026
00:00:00

S&H Partners, B 301, Spectra
Raintree, Sakamm a Layout,
Lingarajapuram, Bangalore 560
084, Karnataka, India. Email:
patent@sandhpartners.com,
samuel@sandhpartners.com Ph:
+91 78999 09460, +91 80731
08490

patent@sandhpartners.com,lipik
a.lifeintelect@gmail.com,ipo@k
nspartners.com

209

CHENNAI

202541107658

01/01/2026
00:00:00

LEXORBIS 709/710, Tolstoy
House 15-17, Tolstoy Marg,
New Delhi a€“ 110 001

mail@Ilexorbis.com,Manisha@le
xorbis.com

210

CHENNAI

202447027347

01/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com
mahua.ray@remfry.com

mahua.ray@remfry.com

211

CHENNAI

202441015391

01/01/2026
00:00:00

COROMANDEL
INTERNATIONAL LIMITED,
COROMANDEL HOUSE, 1-2-
10, SARDAR PATEL ROAD,
SECUNDERABAD-500003,
TELANGANA.

katams@coromandel.murugappa
.com
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CHENNAI

202541088529

01/01/2026
00:00:00

IPEXCEL, INDIQUBE HEXA,
SITE NO. 218/A & 191,
SECTOR 6, HSR LAYOUT,
BANGALORE-560102,
KARNATAKA, INDIA

filings@ipexcel.com
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CHENNAI

202541091682

01/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace

garden, 2nd Street, Chennai -

iprdel@lakshmisri.com,malathi.l
@Ilakshmisri.com
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600 006 India
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CHENNAI

201941016875

01/01/2026
00:00:00

Saurabh Jain, Senan IP, F-440,
Delta-1, Greater Noida, UP
201310. Ph: 7303346331 Email:
Senanipindia@gmail.com

Senanipindia@gmail.com,pvgks
arma@gmail.com

215

CHENNAI

201941035556

01/01/2026
00:00:00

M/S BHATE & PONKSHE 12,
\Venumadhav Apts, 104/7, Off
Lane No.14, Prabhat Road,
Pune-411 004, Maharashtra,
India

ipr@bhateponkshe.com
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CHENNAI

202044036688

01/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy,
Chennai 600 032

patent@depenning.com

217

CHENNAI

202141002764

01/01/2026
00:00:00

RNA, IP ATTORNEYS 401-
402, 4th Floor, Suncity Success
Tower, Sector - 65, Golf Course
Extension Road, Gurgaon - 122
005, National Capital Region
(Haryana), India
patents@rnaip.com; ipr-
bel@bel.co.in

patents@rnaip.com
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CHENNAI

202341030928

01/01/2026
00:00:00

Saveetha Dental College and
Hospital No 162, Poonamalle
High Road Vellapanchavadi,
Chennai Tamil Nadu, India
600077

patents.sdc@saveetha.com
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CHENNAI

202347035690

01/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,remfry-
sagar@remfry.com
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202047021462

01/01/2026
00:00:00

Megha Banerjee, IN/PA-1061,
Philips Intellectual Property &
Standards, Philips India
Limited, Manyata Tech Park,
Nagavara, Bangalore a€* 560
045. Email :
ip.administration.india@philips.
com

ip.administration.india@philips.
com

221

CHENNAI

202441045609

01/01/2026
00:00:00

SAVEETHA INSTITUTE OF
MEDICAL AND TECHNICAL

SCIENCES

patents.sdc@saveetha.com
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NO.162,POONAMALLEE
HIGH ROAD,
VELAPPANCHAVADI,
CHENNAI TAMIL NADU
INDIA-600077. 044-26801583
patents.sdc@saveetha.com
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202247023179

01/01/2026
00:00:00

Law Firm of Naren Thappeta
#7, Sigma Soft Tech Park, 5th
Floor, Beta Block, Whitefield
Main Road, Varthur Kodi,
Bangalore, Karnataka, PIN:
560066

ipo@iphorizons.com
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202247069151

01/01/2026
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chennai-60020
(India) Phone No: 91-44-
43443777, 120-4059300 Fax
No: 120-4243056, 91-44-
43504232 E-mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
co.in/
archana@anandandanand.com;
Mobile No: +91 9717990240

archana@anandandanand.com,e
mail@anandandanand.com,chen
naianandandanand@yahoo.co.in
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202347041223

01/01/2026
00:00:00

MAITRY M. SHAH EVLG IP
PROFESSIONAL AND
CONSULTING SERVICES
PRIVATE LIMITED, 6,
Chaitanya La Grove, Broke
field, Kundanahalli, Bangalore -
560037, Karnataka, India
Mobile No: +91 9663600755 E-
mail ID:
ipo@epiphanyipsolutions.com;
vanand@epiphanyipsolutions.co
m

ipo@epiphanyipsolutions.com,m
aitry@epiphanyipsolutions.com
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202241069138

01/01/2026
00:00:00

No. 84, 1st Floor, 4th Cross,
Panduranga Nagar,
Bannerghatta Road, Bangalore -
560 076

patent@ipmetrix.com
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202441044104

01/01/2026
00:00:00

Puthran & Associates B-3,
Kesavan Orchid, 5/7, North
Mada Street, Sri Nagar Colony,
Saidapet, Chennai 600015

Tamil Nadu, India

ipr@puthrans.com
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202447051089

01/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

iprdel@lakshmisri.com
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CHENNAI

202541098971

01/01/2026
00:00:00

L.S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 F-1/2, Okhla Industrial
Area, Phase-1, New Delhi-
110020, India

kolkatapatent@Lsdavar.in,docke
ting@Lsdavar.in
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201741026648

01/01/2026
00:00:00

SWATI BURDE ANS IP
MANAGEMENT SERVICES,
Golden Square Offices, 102,
Eden Park, 20, Vittal Mallya
Road, Bangalore-560001,
Karnataka, INDIA

swati@ansipms.com,swati.ipr87
@gmail.com
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202541015819

01/01/2026
00:00:00

Metayage Private Limited,
Rajaram Villa, 10, East Cross 1,
TAUTA Nagar, Vadavalli,
Coimbatore-641041,
Tamilnadu, India.

ipo@myipstrategy.com
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202541034020

01/01/2026
00:00:00

N 161, Saira Tower, Ground
Floor Near, Green Park Metro,
Delhi- 110016

vsipservices@gmail.com
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202241042925

01/01/2026
00:00:00

BananalP Counsels No.40,2nd
Floor, 3rd Main Road, JC
Industrial Estate, Kanakapura
Road Bangalore-560011.
Landmark a€*“ Near Metro

patent@bananaip.com,nitin@ba
nanaip.com
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202241044016

01/01/2026
00:00:00

M/s. ipMetrix Consulting Group
No. 84, 1st Floor, 4th Cross,
Panduranga Nagar,
Bannerghatta Road, Bangalore -
560 076

patent@ipmetrix.com
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202247040381

01/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India

IPRDEL@LAKSHMISRI.COM
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202347034554

02/01/2026
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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202341067368
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RAHUL BAGGA, IN/PA-2366

patent@aumirah.com,info@tarul
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a€ccAumirah SKB, 2054,
Sector-8, Faridabad, Haryana -
121006, India
patent@aumirah.com
rb@aumirah.com 7738008004

egal.com
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202541062237

02/01/2026
00:00:00

IPFC 4€“ ICRISAT, Patancheru
a€“ 502324, Hyderabad,
Telangana State, India

filings@ipexcel.com
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202541089222

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com

239

CHENNAI

202541092384

02/01/2026
00:00:00

ANNA UNIVERSITY, THE
DIRECTOR, CENTRE FOR
MULTI-DISCIPLINARY
SYSTEM RESEARCH,
COLLEGE OF
ENGINEERING GUINDY,
ANNA UNIVERSITY,
9444148847,
cmdsrceg2022@gmail.com

cmdsrceg2022@gmail.com
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202441100833

02/01/2026
00:00:00

Citadel IP Services and
Technologies E 48/4, Pocket D,
Okhla Phase 11, Okhla Industrial
Estate New Delhi 4€“ 110020,
India

mail@citadelipgroup.com
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202247073531

02/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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202441072547

02/01/2026
00:00:00

R.K.Dewan & Co. Podar
Chambers, S A. Brelvi Road,
Fort, Mumbai 4€*“ 400001,
Maharashtra, India

dewan@rkdewanmail.com,helpd
esk@rkdewanmail.com
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202441086520

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com
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CHENNAI

202541071553

02/01/2026
00:00:00

seenergi IPR, 7K, TANGRA
2ND LANE, KOLKATA - 700
046, INDIA Mobile No.: +91-

mail@seenergi.com
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202441012123

02/01/2026
00:00:00

SAVEETHA INSTITUTE OF
MEDICAL AND TECHNICAL
SCIENCES, SAVEETHA
NAGAR, THANDALAM,
CHENNAI-602105, TAMIL
NADU, INDIA.
patents.sse@saveetha.com
9952047764

patents.sse@saveetha.com
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202441038844

02/01/2026
00:00:00

#6, BCIE, Okalipuram, 5th
Main Street,
Kranthikavisarvanga Road,
Bangalore, KARNATAKA,
INDIA. Pin code a€“ 560021

legal@rightsandmarks.net
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201941025090

02/01/2026
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace
garden, 2nd Street, Chennai -
600 006 India
iprdel@lakshmisri.com

iprdel@lakshmisri.com
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202541098771

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com
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202541118279

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. + 91 (44)
49317777 Mobile No. (OTP
verification mandatory-will be
redacted). +91 8130055293 Fax
No. + 91 (44) 49317788 E-mail
ID (OTP verification
mandatory-will be redacted)
ipo@knspartners.com

ipo@knspartners.com
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202541085285

02/01/2026
00:00:00

AADH IP&Techventure, 1708,
Avinashi Rd, opp. Govt
Polytechnic, Civil Aerodrome
Post, Coimbatore, Tamil Nadu
641014, India

ipr@sivakumarthirumoorthy.co
m,ipr.siva5811@gmail.com
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202541086964

02/01/2026
00:00:00

Pencil Bitz, B-115 Chander
Nagar, Janak Puri, New Delhi-
110058

pencilbitz.ipr@gmail.com
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202441065218

02/01/2026
00:00:00

KRIA Law New No. 10, Old
No, 122, 2nd Floor, St. Ebbas
Avenue, Siva Swamy Salai,
Sullivan Garden Road,
Mylapore, Chennai 600 004,
Tamil Nadu, India Landline -
044-4313 5290 Mobile - +91
9711455015 Email -
sachin@kria.law Website -
www.Kkria.law

sachin@Kkria.law,kria@Kkria.law,
maha@Kkria.law
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CHENNAI

202441036966

02/01/2026
00:00:00

REGISTRAR, MADURAI
KAMARAJ UNIVERSITY,
PALKALAI NAGAR,
MADURAI, TAMIL NADU-
625021. 9442357392
vasantham999@yahoo.co.in
ananthappan3@gmail.com
vara5277@gmail.com

vasantham999@yahoo.co.in
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202441042752

02/01/2026
00:00:00

AACCENOS SOLUTIONS
PVT LTD 13, G1, Park Avenue
1st street, Velachery, Chennai-
600042, India.

vasanthb936@gmail.com
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CHENNAI

202341024913

02/01/2026
00:00:00

Metayage Strategy Consulting
LLP, Rajaram Villa, 10, East
Cross 1, TAUTA Nagar,
\Vadavalli, Coimbatore-641041,
Tamilnadu, India.

ipo@myipstrategy.com
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202348072797

02/01/2026
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy,
Chennai 600 032

patent@depenning.com
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CHENNAI

201941028438

02/01/2026
00:00:00

MSN Laboratories Private
Limited, R&D Center; Plot No.
12, Phase-1V, Sy.No: 119 to
140, 258, 275 to 280, IDA,
Pashamylaram (Vil), Patancheru
(Mdl), Sangareddy (Dist),
Telangana, India a€*“ 502307
kondal@msnlabs.com

kondal@msnlabs.com,chandrase
khar.bulusu@msnlabs.com
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202541110981

02/01/2026
00:00:00

VOLKSPHANTOM IP
SOLUTIONS PVT LTD, #1 ST
FLOOR, ABOVE GDCC
BANK, 5TH LINE
NAIDUPETA, KORITEPADU,
GUNTUR -522007, ANDHRA
PRADESH.

volksphantomip@gmail.com,pat
ents@volksphantom.com
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202541119348

02/01/2026

L.S. DAVAR & CO., Patent

kolkatapatent@Lsdavar.in,docke
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and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091 F-1/2, Okhla Industrial
Area, Phase-1, New Delhi-
110020, India

ting@Lsdavar.in
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202541086942

02/01/2026
00:00:00

L. S. DAVAR & CO. Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091, India. and F-1/2,
Okhla Industrial Area, Phase-l,
New Delhi-110020, India

kolkatapatent@Isdavar.in,docket
ing@Isdavar.in
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CHENNAI

202541092644

02/01/2026
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Saltlake, Sector V, Kolkata
700 091, , West Bengal, India
and F-1/2, Okhla Industrial
Area, Phase-1, New Delhi-
110020, India.

delhi@Isdavar.in,mailsdelhi@Is
davar.in,docketing@Lsdavar.in,
mailinfo@Lsdavar.in,kolkatapat
ent@Lsdavar.in
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202541104335

02/01/2026
00:00:00

seenergi IPR, 7K, TANGRA
2ND LANE, KOLKATA - 700
046, INDIA Phone Nos.: + 91
33 2416 0075/0302 Mobile No.:
+91-9830212444 Fax No.: + 91
8100784400 E-mail:
mail@seenergi.com

mail@seenergi.com
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202241044071

02/01/2026
00:00:00

LEXORBIS 606-607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park, No.7 Whitefield
MainRoad, Hobli, Varthur,
Bengaluru, Karnataka 560066

mail@lexorbis.com,Manisha@le
xorbis.com
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CHENNAI

202247052691

02/01/2026
00:00:00

REMFRY & SAGAR
Attorneys-at-Law First Floor,
Block-B, Chaitanya Imperial
Building, 610, Anna Salai,
Teyanampetai, Chennai-600
018, India Tel/Fax: +91-44-
42637392 Email: remfry-
sagar@remfry.com
patents@remfry.com

patents@remfry.com,mahua.ray
@remfry.com
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202141048958

02/01/2026

KRISHNA & SAURASTRI

info@krishnaandsaurastri.com
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ASSOCIATES LLP 2801
Hemavathy, Nandi Enclave,
Banashankari 111 Stage,
Bangalore 560085, Karnataka,
India

266

CHENNAI

202341067616

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com
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CHENNAI

202347017506

02/01/2026
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chennai-60020
(India) Phone No: 91-44-
43443777, 120-4059300 Fax
No: 120-4243056, 91-44-
43504232 E-mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
co.in/
archana@anandandanand.com
Mobile No: +91 9717990240

archana@anandandanand.com,e
mail@anandandanand.com
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202541082861

02/01/2026
00:00:00

C block Sector 2, C-44 First
Floor, Noida, Uttar Pradesh
201301, India

paralegal@arcticinvent.com
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CHENNAI

202541034933

02/01/2026
00:00:00

ELIZABETH PUTHRAN
PUTHRAN & ASSOCIATES
No.35, Thomas Nagar, Little
Mount, Saidapet, Chennai- 600
015 Tamil Nadu, India

ipr@puthrans.com
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CHENNAI

202541005260

02/01/2026
00:00:00

LexOrbis, Unit No. 606 & 607,
6th Floor, Gamma Block, Sigma
Soft-Tech Park, No.7,
Whitefield Main Road,
Ramagondanahalli Village,
\arthur Hobli, Bangalore-
560066

shivani@lexorbis.com
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CHENNAI

202448059869

02/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com
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CHENNAI

202447029677

02/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy,
Chennai 600 032 9144 -
42213444 8939824355 9144 -

patent@depenning.com
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42213402
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CHENNAI

201947046110

02/01/2026
00:00:00

LAKSHMIKUMARAN &
SRIDHARAN 2, Wallace
garden, 2nd Street, Chennai -
600 006 India Telephone No.:
(+91) 044 2833 4700 Fax No:
(+91) 044 2833 4702 Email:
iprdel@lakshmisri.com

iprdel@lakshmisri.com,patent@
depenning.com
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CHENNAI

202041019526

02/01/2026
00:00:00

Plot#92; 1-98/2/92, Kavuri Hills
a€“ Phase II, Jubilee Hills,
Hyderabad, Telangana India-
500033.

radha@biophore.com
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CHENNAI

202141058878

02/01/2026
00:00:00

F3 RAJESWARI HOMES
NO.25/36 ELANGO ADIGAL
STREET

rajarajeswari@saveetha.ac.in
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CHENNAI

202441054065

02/01/2026
00:00:00

SAVEETHA INSTITUTE OF
MEDICAL AND TECHNICAL
SCIENCES, SAVEETHA
NAGAR, THANDALAM,
CHENNAI-602105
9884293869
patents.sdc@saveetha.com

patents.sdc@saveetha.com
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CHENNAI

202341024455

02/01/2026
00:00:00

KALASALINGAM
ACADEMY OF RESEARCH
AND EDUCATION, ANAND
NAGAR, KRISHNANKOIL
SRIVILLIPUTTUR (VIA)
VIRUDUNAGAR (DT),
TAMILNADU, INDIA, PIN,
626 126. jaijat0O7@gmail.com

jaijat07@gmail.com
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202341071889

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com
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CHENNAI

202541111442

02/01/2026
00:00:00

Prometheus Patent Services Pvt
Ltd, SPR Arcade, 1st Floor, Plot
No. 438, Phase 2, TNGO's
Colony, Gachibowli,
Hyderabad-500032, Telangana,
India.

patentagent@prometheusip.com,
ipstatus@prometheusip.com
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CHENNAI

202541010782

02/01/2026
00:00:00

Ideas2IPR B-115 Chander
Nagar, Janak Puri, New Delhi-
110058

mail@ideas2ipr.com
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202241017579

02/01/2026

Dr. Lipika Sahoo Lifeintelect

ipoffice@lifeintelect.com,suppor
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Consultancy Pvt. Ltd. No 3, 3rd
Floor, CRM SOWBHAGYA
ANNEX, SyNo. 35/1B, Varthur
Main Road, Marathahalli,
Bangalore 560037, India.

t@lifeintelect.com
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202441016015

02/01/2026
00:00:00

AB-402, Aparna Cyber Zon,
Nallagandla, Serilingampally,
Hyderabad-500019, Telangana,
India,

puneeta@avidinvent.com,sukriti
@avidinvent.com
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202341018216

02/01/2026
00:00:00

L&T TECHNOLOGY
SERVICES LIMITED DLF IT
SEZ Park, 2nd Floor 4€* Block
3, 1/124, Mount Poonamallee
Road, Ramapuram, Chennai -
600 089, Tamil Nadu, India

patents@Itts.com
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202047002073

02/01/2026
00:00:00

De Penning & De Penning 120
Velachery Main Road,
Guindy,Chennai-600 032

patent@depenning.com
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202541091311

02/01/2026
00:00:00

Professor, Department of
Computer Science and
Engineering, Vimal Jyothi
Engineering College, Chemperi,
Kannur, Kerala - 670632

renjipcherian03@gmail.com,ren;j
i@vjec.ac.in
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202541113465

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com
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202247051522

02/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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202447036625

02/01/2026
00:00:00

De Penning & De Penning 120
\elachery Main Road, Guindy ,
Chennai 600 032 9144 -
42213444 8939824355 9144 -
42213402

patent@depenning.com
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202441034648

02/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E-
13, UPSIDC, Site-1V, Behind
Grand Venice, Kasna Road,
Greater Noida 201310, UP,
National Capital Region, India.

info@khuranaandkhurana.com

290

CHENNAI

202541109367

02/01/2026

K&S PARTNERS #39, 4th

ipo@knspartners.com
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Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. +91
8040427900 Fax No. +91
8040427901 E-mail 1D
ipo@Xknspartners.com
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202543010679

02/01/2026
00:00:00

JT Attorney Alliance, B-267,
Paramount Golf Forest. Sector-
Zeta-1, Greater Noida, UP-
201306

contact@jtattorneyalliance.com,i
pr@rideriver.com
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SNO

LOCATION

APPLICATION
NUMBER

FER DATE

ADDRESS FOR SERVICE

EMAIL

KOLKATA

202431097648

29/12/2025
00:00:00

SHIVPURI BELASI TOWN
PIN 814112

vinital61120@gmail.com,mishr
asamridhil6@gmail.com

KOLKATA

201831030911

29/12/2025
00:00:00

Bhavik B. Patel 09426041019
INFINVENT IP (Bhavik B.
Patel) A/9, Amruta Society,
Nizampura, Vadodara-390 002.
Guijarat, India. 02652780486
08238043022
patent@infinventip.com
info@infinventip.com
infinventip@gmail.com

patent@infinventip.com,info@in
finventip.com

KOLKATA

202431070877

29/12/2025
00:00:00

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220 Greater
Kailash -1, New Delhi 110048,
India Email :
psdavar@psdavar.co.in

patents@psdavar.co.in,psdavar
@psdavar.co.in

KOLKATA

202431058901

29/12/2025
00:00:00

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220 Greater
Kailash -1, New Delhi 110048,
India Email :
psdavar@psdavar.co.in

patents@psdavar.co.in,psdavar
@psdavar.co.in

KOLKATA

202431026707

29/12/2025
00:00:00

PATENTWIRE B-54A, Second
Floor, Block B, Greater Kailash
I, New Delhi- 110048, India

desk@patentwire.co.in,patentwir
e@patentwire.co.in

KOLKATA

202237061840

29/12/2025
00:00:00

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220 Greater
Kailash -1, New Delhi 110048,
India.

psdavar@psdavar.co.in,PSDAV
AR@PSDAVAR.COM

KOLKATA

202531012468

30/12/2025
00:00:00

PRASA IP #423, 001, Lorven
Urban Crest, 1st main,
Chunchaghatta Main Road,
Beereshwara Nagar, J.P. Nagar,
7th Phase, Bangalore-560062,
Karnataka, India

ipo@prasaip.com
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NATIONAL INSTITUTE OF
TECHNOLOGY ROURKELA,

8  |KOLKATA[202531103573 gg{ 3(2)%825 ROURKELA 4€ 769 008 fna;rl@ggr';rk"ac"”'g'p'”d'a"pr@g
R DIST: SUNDARGARH, '
ODISHA, INDIA
ANJAN SEN & ASSOCIATES
30/12/2025 |17, CHAKRABERIA ROAD |info@ipindiaasa.com,anjansen@
0 KOLKATA 202431047735 00:00:00 SOUTH, KOLKATA a€*“ 700 |ipindiaasa.com
025, WEST BENGAL, INDIA.
S. MAJUMDAR & CO,, 5
30/12/2025 |Harish Mukherjee Road, -
10 |[KOLKATA 202437028617 00:00:00  [Kolkata 4€“ 700 025, West cal@patentindia.com
Bengal, India
S. MAJUMDAR & CO., 5
30/12/2025 |Harish Mukherjee Road, -
11 |KOLKATA 202337007811 00:00:00 Kolkata 4€“ 700 025, West cal@patentindia.com
Bengal, India
30/12/2025 [1004/E, Lohiya Gali No.4, ipr.elpisanalytix@gmail.com,elp
12 [KOLKATA 202531071705 00:00:00  |Babarpur, New Delhi isanalytix17@gmail.com
30/12/2025 D.P AHUJA & Co. 14/2 Palm  |patents@dpahuja.in,patents@dp
13 |[KOLKATA 201937039550 . Avenue, Calcutta 700 019, West|ahuja.com,PATENTS@DPAHU
00:00:00 .
Bengal, India. JA.IN
GNANLex Associates LLP 335,
3rd floor, V Mall, Asha Nagar, . .
14 |KOLKATA [202531027176 gg{ (1)3{ 3825 Near Saidham, Thakur Complex tghn”;icar'%?”a”'ex'”etg‘)pa”a”
T Kandivali East, Mumbai - gnaipr.
400101, Maharashtra, India.
ENNOBLE IP, B-17, FIRST . . .
15  |KOLKATA [202031013599 gg{ (1)(2){ (2)825 FLOOR, SECTOR 6, NOIDA, 'ﬁ]eé?fggglz'ie";'(fr?]m’sm’"eta's'”
s 201301 (UP), INDIA. g -
LEXECURES 9th floor, GN
30/12/2025 [38/5, Anaya Chambers, Sector |ipr@lexecures.com,sap.ratul@g
16 |KOLKATA[202531088966 |1).00.00  |ae= v, Salt Lake, Kolkata-  |mail.com
700091, West Bengal, India
30/12/2025 seenergi IPR, 7K, TANGRA
17  |KOLKATA 202237071554 . 2ND LANE, KOLKATA - 700 |mail@seenergi.com
00:00:00
046, INDIA.
S. MAJUMDAR & CO,, 5
30/12/2025 |Harish Mukherjee Road, -
18 |[KOLKATA 202437033575 00:00:00  [Kolkata 4€* 700 025, West cal@patentindia.com
Bengal, India
S. MAJUMDAR & CO,, 5
31/12/2025 |Harish Mukherjee Road, -
19 |[KOLKATA 201937051591 00:00:00  [Kolkata 3€* 700 025, West cal@patentindia.com
Bengal, India
20 |KOLKATA 202531038313 [31/12/2025 |Chairperson IPIC, (Prof. Saurav |orissa.patbuddyl7@gmail.com,i
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00:00:00

Chatterjee), National Institute of
Technology, Rourkela, Odisha
ac* 769008, India.

pr-nitrkl@nitrkl.ac.in

21

KOLKATA

202531091581

31/12/2025
00:00:00

National Institute of
Technology Rourkela, Rourkela
a€“ 769 008 Dist: Sundargarh,
Odisha, India

mehtakk@nitrkl.ac.in,gipindia.ip
r@gmail.com

22

KOLKATA

202531113901

31/12/2025
00:00:00

NATIONAL INSTITUTE OF
TECHNOLOGY ROURKELA,
ROURKELA a€“769008 DIST:
SUNDARGARH, ODISHA,
INDIA

sarkar.angana@gmail.com,gipin
dia.ipr@gmail.com

23

KOLKATA

202437029225

31/12/2025
00:00:00

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220 Greater
Kailash -1, New Delhi 110048,
India Telephone no. : 011
41065143 Fax No. 011
43601991 Email :
patents@psdavar.co.in;
psdavar@psdavar.co.in

patents@psdavar.co.in

24

KOLKATA

202237039258

31/12/2025
00:00:00

L.S. DAVAR & COMPANY
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Salt Lake, Sector V,
Kolkata- 700091, West Bengal.

kolkatapatent@Isdavar.in,docket
ing@Lsdavar.in,mailinfo@Lsda
var.in

25

KOLKATA

202431071018

31/12/2025
00:00:00

3M IPR Associates, 3/6A,
Thiruvalluvar 2nd Lane,
Adambakkam Chennai

info@3me-ipr.com,admin@3m-
ipr.com

26

KOLKATA

202531007301

31/12/2025
00:00:00

H-29, GF, Jangpura Extension,
New Delhi-110014

vikramsinghdalaladv@gmail.co
m,jakarutech@gmail.com

27

KOLKATA

202137009746

31/12/2025
00:00:00

L.S DAVAR & COMPANY
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Salt Lake, Sector V,
Kolkata- 700091, West Bengal.

kolkatapatent@Isdavar.in,kolkat
apatent@Lsdavar.in

28

KOLKATA

202231056354

31/12/2025
00:00:00

L. S. DAVAR & CO., Patent
and Trademarks Attorney,
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Salt lake, Sector V, Kolkata
700 091, West Bengal, India

kolkatapatent@Isdavar.in,docket
ing@Isdavar.in

29

KOLKATA

202231047680

31/12/2025
00:00:00

NICHE, Intellectual Property
Offices, 38A, Narsingha

niloygupta@rediffmail.com,nilo
ygupta@yahoo.co.in
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Avenue, Nager Bazar, Kolkata -
700074, West Bengal, India

L.S DAVAR & COMPANY
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Salt Lake, Sector V,

31/12/2025 |Kolkata- 700091, West Bengal. .
30 |KOLKATA 202431027307 00:00:00  IPHONE: 91-33-23571010/ g kolkatapatent@Isdavar.in
23571215 FAX: 91-33-
23571018/ 23571019 E-
MAIL:kolkatapatent@Isdavar.in
7044088580
31/12/2025 Ideas2IPR B-115_Chander . o _
31 |KOLKATA 202531095635 00:00:00 Nagar, Janak Puri, New Delhi- [mail@ideas2ipr.com
R 110058
S. MAJUMDAR & CO., 5
01/01/2026 |Harish Mukherjee Road, -
32 |KOLKATA 202437020456 00:00:00 Kolkata A€ 7010 025, West cal@patentindia.com
Bengal, India
P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
01/01/2026 |Kolkata 700064, West Bengal, |psdavar@psdavar.co.in,patents
33 |KOLKATA[202331032045 154.00.00  |india and N-220 Greater @psdavar.co.in
Kailash -1, New Delhi 110048,
India Email :
patents@psdavar.co.in
Dr. S Rehan Ahmad Flat No.
TU - GO2 , Block a€* Tulip , . .
34  |KOLKATA[202231021652 83{ 8(1){ (2)826 Siddha Town Rajarhat , égfgt"%ﬁ;;ﬁggﬁ%g‘fg:rﬁmZ°°'
T Rajarhat, SR C M Road - '
Kolkata 700136
ANJAN SEN & ASSOCIATES
01/01/2026 |17, CHAKRABERIA ROAD |info@ipindiaasa.com,anjanonlin
35 |KOLKATA[202131042943 00:00:00 SOUTH, KOLKATA 4€“ 700 [e@bsnl.in
025, WEST BENGAL, INDIA.
S. MAJUMDAR & CO., 5
01/01/2026 |Harish Mukherjee Road, -
36 |KOLKATA 202437038747 00:00:00 Kolkata 4€° 70{) 025, West cal@patentindia.com
Bengal, India
S. MAJUMDAR & CO., 5
01/01/2026 |Harish Mukherjee Road, -
37 |KOLKATA 202337052519 00:00:00 Kolkata A€ 70% 025, West cal@patentindia.com
Bengal, India
01/01/2026 |L.S.DAVAR & CO. Globsyn |docketing@Isdavar.in,kolkatapat
38 [KOLKATA 202037008060 00:00:00  |Crystals, Tower 1,2nd Floor, ent@Lsdavar.in
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Block EP,Plot No. 11 & 12,Salt
Lake Sector V, Kolkata a€*
700091, West Bengal, India

39

KOLKATA

202337008121

01/01/2026
00:00:00

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220 Greater
Kailash -1, New Delhi 110048,
India.

psdavar@psdavar.co.in,patents
@psdavar.co.in

40

KOLKATA

202337064402

01/01/2026
00:00:00

S. MAJUMDAR & CO., 5
Harish Mukherjee Road,
Kolkata a€“ 700 025, West
Bengal, India

cal@patentindia.com

41

KOLKATA

201831022057

01/01/2026
00:00:00

RNA, IP Attorneys 401-402, 4th
Floor, Suncity Success Tower,
Sector - 65, Golf Course
Extension Road, Gurgaon - 122
005, National Capital Region
(Haryana), India

patents@rnaip.com,spandey@rn
aip.com

42

KOLKATA

202531035145

01/01/2026
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys D
45, UPSIDC, Site 1V, Kasna
Road, Greater Noida 201310,
UP, National Capital Region,
India.

info@khuranaandkhurana.com

43

KOLKATA

202331044138

01/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys #39, 4th
Floor, Grand Majestic Mall, 2nd
Cross, 6th Main, Gandhinagar,
Bangalore - 560009, Karnataka,
India Telephone No. +91
8040427900 Mobile No. +91
7349778249 Fax No. +91
8040427901 E-mail ID
ipo@knspartners.com

ipo@knspartners.com

44

KOLKATA

202337013104

01/01/2026
00:00:00

S. MAJUMDAR & CO., 5
Harish Mukherjee Road,
Kolkata a€ 700 025, West
Bengal, India

cal@patentindia.com

45

KOLKATA

202531085804

01/01/2026
00:00:00

Prateek Shrivastava, PNA
Intellectual Property &
Technology Attorneys, 97,
Tansen Nagar, Gwalior,
474003, Madhya Pradesh, India

patents@pna-ip.com

46

KOLKATA

202231068888

01/01/2026

K&S PARTNERS Intellectual

ipo@knspartners.com
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00:00:00

Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL Il Stage
(Extension), Bangalore a€* 560
038, Karnataka, INDIA
Telephone No. +91 8040427900
Mobile No. +91 7349778249
Fax No. +91 8040427901 E-
mail ID ipo@knspartners.com

47

KOLKATA

202531074846

02/01/2026
00:00:00

S. S. Rana & Co. Advocates,
Patent & Trademark Attorneys
317, Lawyersa€™ Chambers,
High Court of Delhi, New Delhi
110003, India

patents@ssrana.com

48

KOLKATA

202238040110

02/01/2026
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 515-B,
Platinum Tower, 5th Floor,
Sohna Road, Sector 47,
Gurgaon - 122002, National
Capital Region, India.

ipo@knspartners.com

49

KOLKATA

202531106296

02/01/2026
00:00:00

DD-30, Andromeda Building,
5th Floor, Salt Lake, Sector-1,
Kolkata 700064, West Bengal,
India and N-220, Greater
Kailash-1, New Delhi 110048,
India

patents@psdavar.co.in,psdavar
@psdavar.co.in

50

KOLKATA

202431098003

02/01/2026
00:00:00

ANJAN SEN & ASSOCIATES
17, CHAKRABERIA ROAD
SOUTH, KOLKATA a€* 700
025, WEST BENGAL, INDIA

info@ipindiaasa.com,anjansen@
ipindiaasa.com

51

KOLKATA

202437033574

02/01/2026
00:00:00

S. MAJUMDAR & CO., 5
Harish Mukherjee Road,
Kolkata a€ 700 025, West
Bengal, India

cal@patentindia.com

52

KOLKATA

202431094082

02/01/2026
00:00:00

Sudarshan Kumar Bansal M/s
United World (Patent &
Trademark Attorneys) S-104,
1st Floor, Panchsheel Park, New
Delhi 4€° 110 017 India

patents@unitedworld.co.in,sudar
shanbansal@unitedworld.co.in

53

KOLKATA

202337079676

02/01/2026
00:00:00

L.S DAVAR & COMPANY
Globsyn Crystals, Tower 1, 2nd
Floor, Block EP, Plot No. 11 &
12, Salt Lake, Sector V,
Kolkata- 700091, West Bengal.
PHONE: 91-33-23571010/
23571215 FAX: 91-33-
23571018/ 23571019 E-

kolkatapatent@Isdavar.in
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MAIL:kolkatapatent@Isdavar.in
7044088580

P.S. Davar and Company, DD-
30, Andromeda Building, 5th
Floor, Salt Lake, Sector-1,

02/01/2026 |Kolkata 700064, West Bengal, |patents@psdavar.co.in,psdavar
5 |KOLKATA 202531003745 00:00:00 India and N-220 Greater @psdavar.co.in
Kailash -1, New Delhi 110048,
India Email :
psdavar@psdavar.co.in
GNANLex Associates LLP 335,
3rd floor, V Mall, Asha Nagar, . .
55 |KOLKATA [202531054055 83{ 8(1){ (2)826 Near Saidham, Thakur Complex g‘;hn”;icpar'%%”a”'ex'”et'g"pa”a"
T Kandivali East, Mumbai - '
400101, Maharashtra, India.
S. MAJUMDAR & CO., 5
02/01/2026 |Harish Mukherjee Road, -
56 |KOLKATA 202337014801 00:00:00 Kolkata A€ 7010 025, West cal@patentindia.com
Bengal, India
GNANLex Associates LLP 335,
3rd floor, V Mall, Asha Nagar, . .
57 |KOLKATA[202531071501 |°2/01/2026 |0 Saidham, Thakur Con?plex technical @gnanlex.net,gopanair
00:00:00 @gnaipr.net

Kandivali East, Mumbai -

400101, Maharashtra, India.
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Publication Under Section 43(2) in Respect of the Grant (DELHI)

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time
within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the prescribed
form-7 along with written statement and evidence, if any.

Publication Under Section 43(2) in Respect of the Grant

Date of
Serial |Patent |Application Date of Date of . . Publication |Appropriat
Number [Number |Number Application |Priority Title of Invention Name of Patentee of Abstract e Office
u/s 11(A)
Shenzhen
Yinwang
1 576845 202217069496  |19/05/2020 19/05/2020 SONTROL METHOD Intelligent 22/09/2023 |DELHI
AND DEVICE .
Technologies Co.,
Ltd.
SAMSUNG
2 576848 (202217045429 03/02/2021 110/02/2020 EAR WEARABLE ELECTRONICS [19/05/2023 |DELHI
DEVICE
CO.,LTD.
PHARMACEUTICAL
COMPOSITION D&D
3 576850 202117006007 19/07/2019 19/07/2018 PHARMATECH (19/08/2022 |DELHI
COMPRISING INC
POLYPEPTIDE '
29/02/2024 RETRACTABLE GRIPPER |Indian Institute
4 576852 (202411015201 22:31-40 FOR AN UNMANNED of Technology, 22/11/2024 |DELHI
T AERIAL VEHICLE Mandi
5 576854 202117040943  |24/02/2020 11/03/2019 PISTON ARRANGEMENT EF&‘:‘;ESO'R 24/12/2021 |DELHI
DENSO
COMMUNICATION CORPORATIO
DEVICE, BASE STATION, IN,TOYOTA
6 576857 (202317063448 31/03/2022 131/03/2021 AND COMMUNICATION | JIDOSHA 08/12/2023 |DELHI
METHOD KABUSHIKI
KAISHA
LIPOSOMAL GEL
FORMULATION
COMPRISING 5-
FLUOROURACIL AND
18/03/2022 EUCALYPTUS OIL FOR . .
7 576858 (202211014980 14:17-46 THE TREATMENT DIT University  |01/04/2022 |DELHI
MELANOMA AND
METHOD OF
PREPARATION
THEREOF
EDIBLE SOFT ROBOTIC |UNIVERSAL
8 576859 (202217016942 24/08/2020 130/08/2019 |SYSTEMS AND CITY STUDIOS |15/07/2022 |DELHI
METHODS LLC
A SYSTEM AND Indian Council of
10/05/2022 METHOD FOR PHASE Medical
9 576862 (202211026976 18:37-46 IMAGING AND Research. Council 22/12/2023 |DELHI
ABSOLUTE of Scientific and
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REFRACTIVE INDEX Industrial

MEASUREMENT OF Research
BIOLOGICAL MATERIAL
l\A/I|DEPT:FSADTC§[F)OR voice YIVO MOBILE
576867 202317000153 |11/06/2021 |15/06/2020 (i \ e O COMMUNICAT (06/10/2023 |DELHI
ELECTRONIC DEVICE  [IONCO.. LTD.
DETERMINATION
SYSTEM,
DETERMINATION NEC
576869 202217034368  |16/12/2019 |16/12/2019 METHOD, COMPUTER  |CORPORATIO |21/10/2022 \DELHI
PROGRAM, AND N
AUTHENTICATION
SYSTEM
OMICRON
576876 202217061981  02/04/2021 (03/04/2020 >/ TCHABLE ELECTRONICS |18/08/2023 |DELHI
AMPLIFIER
GMBH
ST e
576880 202217031048  17/11/2020 28/11/2019 TECHNOLOGI |16/09/2022 |DELHI
METHOD, AND TedNOLO
APPARATUS - LTD.
MACHINE LEARNING
AIDED AUTOMATIC
TAXONOMY FOR
MARKETING SSENSE
576883 202317084482  27/06/2022 01/06/2021 AUTOMATION AND 02/02/2024 | DELHI
INSIGHTS, INC.
CUSTOMER
RELATIONSHIP
MANAGEMENT
SYSTEMS
ALMERIO
TOTAL BLAST
576885 202211046658 ﬂ(gg{égzz CONTAINMENT BOX REEE;;ISECAQD 25/10/2024 | DELHI
-00: AND UNIT RISK BOX
LLP
HARCOURT
03/06/2025 HYBRID OPTICAL BUTLER
576886 202511053602 1o oo o) Peitroiipiay IR AL 20006/2025 DELHI
UNIVERSITY
BUS BAR FOR BATTERY
CELL CONNECTION, LG ENERGY
576887 202117002863  04/02/2020 22/02/2019 BATTERY PACK, AND  SOLUTION,  06/08/2021 DELHI
MANUFACTURING LTD.
METHOD THEREFOR
METHODS AND
APPARATUSES FOR LENOVO
576888 202317011512  20/08/2020 20/08/2020 TRANSMISSION USING  |(BEIJING) 03/05/2024 |DELHI
PRECONFIGURED LIMITED
UPLINK RESOURCE
SYSTEMS AND
11/03/2022 METHODS FOR Schneider
576880 202214013369 1% 202077 18/12/2020 OPTIMIZING Electric USA,  24/06/2022 |DELHI

WAVEFORM CAPTURE |Inc.
COMPRESSION AND
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20

21

22

23

24

25

26

27

28

29

30

31

576893

576894

576896

576898

576899

576900

576901

576908

576910

576911

576913

576915

202014001982

202117040739

202217014949

202017035399

202411055284

202217012235

202214038171

202117044720

202511012478

202117011040

201814008086

202217030003

16/01/2020
17:10:06 21/01/2019

30/03/2020 |03/04/2019

07/09/2020 |18/09/2019

19/02/2019 |22/02/2018

19/07/2024
17:25:33

20/08/2020 |20/08/2019

02/07/2022
12:37-06 29/11/2021

02/04/2020 |05/04/2019

13/02/2025
21:48:28

08/11/2019 |09/11/2018

05/03/2018
181155 10/03/2017

27/10/2020 |29/10/2019

CHARACTERIZATION

VEHICLE CONTROL
APPARATUS

MANAGING DATA
OBJECTS FOR GRAPH-
BASED DATA
STRUCTURES

ANTENNA UNIT AND
WINDOW GLASS

CONFIGURABLE
COMPUTER
INPUT/OUTPUT DEVICE
INTERFACE

AN ADSORBENT FOR
WASTE-WATER
TREATMENT AND A
METHOD OF
PREPARATION
THEREOF

METHOD OF
MANUFACTURING
MICROSTRUCTURES

OPTICAL IMAGING
SYSTEM

BOLT TOGETHER
WHEEL WITH
DEFLATION SYSTEM

ECO-FRIENDLY
CONTRACEPTIVE BAIT
FOR PROLONGED
RODENT PEST
MANAGEMENT

POP-UP AND
ROTATIONAL CAMERA
AND ELECTRONIC
DEVICE INCLUDING
THE SAME

DISPLAY DEVICE

ROBOTIC JOINT
CONTROL

SUZUKI
MOTOR

CORPORATIO

N

UNITEDHEALT

H GROUP

INCORPORATE

D

AGC INC.,AGC

GLASS
EUROPE AGC
FLAT GLASS
NORTH
AMERICA,
INC.,AGC
VIDROS DO

BRASIL LTDA.

PENSANDO

SYSTEMS INC.

Indian Institute
Of Technology

(Banaras Hindu

University),
Varanasi

INNOTURE IP
LIMITED

SAMSUNG
ELECTRO-
MECHANICS
CO., LTD.

OTR WHEEL

ENGINEERING,

INC.

Punjab
Agricultural
University

SAMSUNG

ELECTRONICS

CO., LTD.

Samsung Display

Co., Ltd.

CMR
SURGICAL
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576916

576917

576919

576924

576929

576933

576935

576936

576943

576944

576945

576947

202217041793

201611040711

202211004251

201914031892

202511041831

202317050450

202317029118

201917044192

202211009597

202217031500

202211056864

201911018156

13/02/2020

29/11/2016
15:32:03

25/01/2022
19:01:55

06/08/2019
21:19:42

30/04/2025
17:27:37

15/02/2022

27/10/2021

13/07/2018

23/02/2022
16:57:14

10/11/2020

03/10/2022
23:00:31

07/05/2019
12:25:56

13/02/2020

05/09/2018

15/02/2021

28/10/2020

14/07/2017

11/11/2019

METHOD AND DEVICE
FOR SIDELINK
COMMUNICATION

"DISPOSABLE TOILET
SEAT COVER"

TARGET MOTION
ANALYSIS TECHNIQUE
BY BEARING SEQUENCE
MATCHING

REMOTE CAPACITIVE
INTERFACE

A SOLAR STREAM
BASED INVERTER
WITHOUT A BATTERY

METHOD, DEVICE,
COMPUTER PROGRAM
AND COMPUTER
READABLE STORAGE
MEDIUM FOR
DETERMINING A
COMMAND

METHODS AND
APPARATUSES FOR
INSTANTIATION OF NS
OR VNF

KETOREDUCTASES

A METHOD FOR LOAD
BALANCING USING
FOG-CLUSTER SYSTEM

4-(4-(4,5-
DIHYDROISOXAZOL-3-
YL)THIAZOL-2-YL)
PIPERIDINE
SULFILIMINE AND
SULFOXIMINE
DERIVATIVES AND
RELATED COMPOUNDS
AS FUNGICIDES FOR
CROP PROTECTION

TWO-WAY RELAY NON-
ORTHOGONAL
MULTIPLE ACCESS
(TWR-NOMA) SYSTEM

SEAWATER
TREATMENT TO

LIMITED
ZTE

CORPORATIO

N

NARAYAN,
Neena

Chairman,
Defence
Research &
Development
Organisation
(DRDO)

APPLE INC.

Mahesh
Kumar,Suman

EATON

INTELLIGENT

POWER
LIMITED

TELEFONAKTI
EBOLAGET LM

ERICSSON
(PUBL)

C-LECTA
GMBH

THE
REGISTRAR,

GRAPHIC ERA

DEEMED TO
BE
UNIVERSITY

P1 INDUSTRIES

LTD.

GLA University,

Mathura

BL

TECHNOLOGI
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OBTAIN HIGH SALINITY [ES, INC.
WATER WITH LOW

HARDNESS FOR

ENHANCED OIL

RECOVERY
ACTUATOR SUPPORT CILAG GMBH
576948 (202117050470 05/05/2020 (13/05/2019 |STRUCTURE FOR INTERNATION |11/03/2022 |DELHI
SURGICAL STAPLER AL
BATTERY PACK LG ENERGY
576952 (202217009616 07/08/2020 |08/08/2019 | COMPRISING SOLUTION, 22/04/2022 |DELHI
EXTINGUISHMENT UNIT |LTD.
Chitkara
15/12/2020 DEVICE FOR APPLYING |Innovation
576956 (202011054563 18:49°53 FLUID MATERIAL Incubator 01/01/2021 |DELHI
Foundation
METHOD EOR COMMISSARIA

T AL'ENERGIE

TREATING A STACK ATOMIQUE ET

OBTAINED DURING THE

576957 202217004061 24/07/2020 |26/07/2019 MANUEACTURE OF A AUX 01/04/2022 |DELHI
ENERGIES
HETEROJUNCTION ALTERNATIVE
PHOTOVOLTAIC CELL S
Cablofil,
25/03/2022 FLEX-FITTING CABLE Inc.,LEGRAND
576959 (202214017004 17:17-34 30/03/2021 TRAY FRANCE,LEGR 07/10/2022 |DELHI
AND SNC
29/11/2022 HANDHELD DEVICE TO
576963 202211066990 16:51:57 CALM ANXIETY AND Pragya Sethia 13/01/2023 |DELHI
o PANIC ATTACKS
SYSTEMS AND
05/08/2022 METHODS FOR
576967 202214044901 18:53:06 20/09/2021 MAGNETIC BARRIER APPLE INC. 19/01/2024 |DELHI
ASSEMBLY
02/07/2021 LOCKING SYSTEM FOR |UNO Minda
576972 202111029888 21:10:09 OPTICAL ELEMENTS Limited 24/02/2023 |DELHI
MATERIAL
CHARACTERISTIC JFE STEEL

VALUE PREDICTION
576979 202317015962 16/08/2021 |14/09/2020 SYSTEM AND METHOD CORPORATIO |27/10/2023 |DELHI

OF MANUFACTURING N
METAL SHEET
INTUITIVE AUGMENTED MICROSOFT
REALITY TECHNOLOGY
576982 201917041243 19/04/2018 |28/04/2017 COLLABORATION ON LICENSING, 22/11/2019 |DELHI
VISUAL DATA LLC
PADMINI VNA
26/03/2020 ELECTRIC WATER PUMP
576985 202011013280 20:46:00 WITH IMPROVED SHAFT g/ISEF?\I;I,_A'[I_?rgNI 01/10/2021 |DELHI

A BIODEGRADABLE National Institute

08/10/2024 EMISSIVE FIBROUS MAT
576990 (202411076229 17:29:40 AND EABRICATION of Technology, 03/01/2025 |DELHI
THEREOE Kurukshetra
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59
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64

576993

576995

576998

577002

577004

577005

577006

577007

577009

202317017759

202011020843

202014034918

201917001765

202411089763

202217071702

202117042973

202317006151

202217030347

17/11/2021 |19/11/2020

18/05/2020
16:26:50

13/08/2020

19:41:34 28/02/2020

18/07/2017 |27/07/2016

19/11/2024
22:17:56

03/06/2021 |09/06/2020

02/03/2020 |14/03/2019

06/08/2020 |06/08/2020

30/11/2020 |29/11/2019

METHOD FOR
PRODUCING
THIOURETHANE RESIN
STARTING MATERIAL
AND APPLICATION
THEREOF

A SMART CONTINUOUS
SANITIZATION SYSTEM

DISPLAY DEVICE

PRIMITIVE CULLING
USING
AUTOMATICALLY
COMPILED COMPUTE
SHADERS

HYDROQUINONE
LIPOSOMAL
COMPOSITION AND A
METHOD OF
PREPARATION
THEREOF

INTERACTION METHOD
FOR ELECTRONIC
DEVICE, AND
ELECTRONIC DEVICE

VERTICAL MOTION
DRIVE SYSTEM FOR A
RIDE SYSTEM

METHODS AND
SYSTEMS FOR
EXCHANGING
INFORMATION FOR
SIDELINK
COMMUNCIATIONS

FLUOROGENIC BETA-
LACTAMASE
SUBSTRATE AND
ASSOCIATED
DETECTION METHOD

MITSUI
CHEMICALS,
INC.

27/10/2023

Akshay Goyal 26/11/2021
Yantai Fuhuada
Precision
Electronics Co.,
Ltd.,HON HAI
PRECISION
INDUSTRY CO.,
LTD.

03/09/2021

ADVANCED
MICRO
DEVICES, INC.

05/04/2019

FIXDERMA
INDIA
PRIVATE
LIMITED

27/06/2025

HUAWEI
TECHNOLOGI
ES CO., LTD.

23/02/2024

UNIVERSAL
CITY STUDIOS
LLC

31/12/2021

ZTE
CORPORATIO
N

20/10/2023

MOLSID,ECOL
E NORMALE
SUPERIEURE
DE
LYON,UNIVER
SITE CLAUDE
BERNARD
LYON
1,CENTRE
NATIONAL DE
LA
RECHERCHE
SCIENTIFIQUE
(CNRS)

09/09/2022
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577010

577018

577032

577033

577036

577039

577041

577042

577045

577048

577049

202311030790

202011009410

202311060047

202117057998

201817045855

202117044530

202317030776

202118040635

202311074349

202217066020

201917005539

28/04/2023
18:35:00

05/03/2020
12:43:57

06/09/2023
22:18:56

23/06/2020

12/06/2017

11/03/2020

18/11/2021

04/08/2018

31/10/2023
23:01:41

19/05/2021

13/12/2017

11/07/2019

16/06/2016

13/03/2019

18/11/2020

08/08/2017

19/05/2020

21/12/2016

BIOELECTROCHEMICAL
SYSTEMS FOR
DESALINATION OF
WATER AND POWER
GENERATION BY NANO
MAGNETITE
DECORATED BIOANODE

GRASS PRINTER: AN
AUTOMATED MULTI
LEVEL GRASS CUTTER
TO MAKE CHARACTER
IMPRESSION ON GRASS

SHIKONIN INSPIRED
FLAVONE DERIVATIVES
AS POTENT XANTHINE
OXIDASE INHIBITORS

DOUBLE-SIDED
CUTTING INSERT FOR
MILLING

SYSTEMS AND
METHODS FOR
BUILDING
CONVERSATIONAL
UNDERSTANDING
SYSTEMS

DUAL HUB
INTRODUCER SHEATH

COATING COMPOSITION
HAVING HIGH SOLID
CONTENT AND METHOD
FOR FORMING
MULTILAYER COATING
FILM

METHOD FOR
MULTIPLEXING
BETWEEN POWER
SUPPLY SIGNALS FOR
VOLTAGE LIMITED
CIRCUITS

BRAIN TUMOR
DETECTION SYSTEM

DETERMINATION
METHOD FOR TENSION
PATTERN AND ROLL-UP
METHOD FOR STEEL
SHEET

PROTECTING PARALLEL
MULTIPLICATION
OPERATIONS FROM
EXTERNAL
MONITORING ATTACKS

Sharda
University

Naveen
Aggarwal

Nitish
Kumar,Shubham
Thakur,Preet
Mohinder Singh
Bedi

CERATIZIT
AUSTRIA
GESELLSCHAF
T M.B.H.

MICROSOFT
TECHNOLOGY
LICENSING,
LLC

ABIOMED, INC.

KANSAI PAINT
CO., LTD.

APPLE INC.

GLA University,
Mathura

JFE STEEL
CORPORATIO
N

CRYPTOGRAP
HY RESEARCH,
INC.
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577054

577058

577060

577061

577062

577065

577066

577069

577070

577072

577073

577074

202214010294

202111047198

201917029574

202117025737

202411058692

202117018626

201817036580

202217037116

202311052530

202217015275

202017053098

201811024823

25/02/2022
19:29:00

18/10/2021
18:32:55

20/12/2017

27/12/2019

02/08/2024
18:31:00

23/01/2019

08/03/2017

06/11/2020

04/08/2023
16:11:28

24/09/2020

06/05/2019

03/07/2018
20:16:29

05/03/2021

26/01/2017

28/12/2018

23/01/2019

08/03/2016

30/11/2019

27/09/2019

07/05/2018

METHOD AND
APPARATUS FOR
CONTROLLING AN
INDUSTRIAL GAS
PLANT COMPLEX

DISINFECTION UNIT
AND PROCESS FOR
DISINFECTING A
SUBSTRATE
THEREFROM

ADDRESSING A
TRUSTED EXECUTION
ENVIRONMENT USING
ENCRYPTION KEY

GARBAGE
COMPACTING
MECHANISM USED IN
ELECTRIC GARBAGE
COLLECTING VEHICLE
AND ELECTRIC
GARBAGE COLLECTING
VEHICLE

ADAPTIVE THERMAL
UNIT FOR MULTIPLE
ALUMINIUM LOGS

APPLICATION
PERMISSION
MANAGEMENT
METHOD AND
ELECTRONIC DEVICE

GAS CANISTERS AND
METHODS FOR MAKING
THEM

COATING FOR MEDICAL
DEVICES

A SYSTEM AND A
METHOD FOR
ADAPTIVE
TRANSLATION OF A
SIGN LANGUAGE

FABRICATING ACTIVE-
BRIDGE-COUPLED GPU
CHIPLETS

DYNAMIC FOVEATED
DISPLAY

SYSTEMS AND
METHODS TO SIGNAL

AUTO FACILITY BYPASS

AIR
PRODUCTS
AND
CHEMICALS,
INC.

CHAIRMAN,
DEFENCE
RESEARCH &

DEVELOPMEN

T

ORGANISATIO

N
MICROSOFT

TECHNOLOGY

LICENSING,
LLC

TRAN, Anh
Dung

TIRUPATI
INDUSTRIES

HUAWEI

TECHNOLOGI

ESCO,, LTD.

PICOCYL, LLC

SMART
REACTORS
SERVICE
LIMITED

DrBR
Ambedkar

National Institute

of Technology

ADVANCED
MICRO

DEVICES, INC.

APPLE INC.

Ciena
Corporation
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89
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94

95

96

97

98

577075

577079

577081

577082

577084

577085

577086

577087

577090

577095

577096

201817000135

202117030358

201917028074

202017057303

202214030980

202211003929

202117003998

201714023500

202111015010

202011026876

201917002301

08/06/2016

21/08/2019

21/12/2017

28/08/2019

30/05/2022
21:35:02

24/01/2022
18:21:25

01/07/2019

04/07/2017
17:51:12

31/03/2021
18:13:07

25/06/2020
12:52:27

09/06/2015

24/01/2019

21/12/2016

09/06/2021

29/06/2018

27/07/2016

TUNNEL GENERATION
INDICATION AND
BACKUP RESELECTION
REQUEST FOR FAST
REROUTE CAPABLE
DOWNSTREAM
ROUTERS IN MPLS

COATINGS

CLASSIFYING STATIC
LEAF NODES IN A
MOTION DETECTION

SYSTEM

ANTIBODIES THAT
SPECIFICALLY BIND TO
HUMAN IL-15 AND USES

THEREOF

BATTERY SYSTEM
30/08/2018 |WITH AT LEAST ONE

FAN

VEHICLE STEERING
CONTROL DEVICE

PROCESS FOR THE
PREPARATION OF FREE-
FLOWING PARTICLES
OF CYANURIC TRIAZIDE
(CTA) AND ITS
APPLICATION IN

TUBULAR
DETONATORS

AUDIOVISUAL
COLLABORATION
SYSTEM AND METHOD
WITH SEED/JOIN

MECHANIC

PLANT BUILDER

SYSTEM WITH
INTEGRATED

SIMULATION AND
CONTROL SYSTEM
CONFIGURATION

CLEANING ASSEMBLY
FOR SEATING UNIT AND
A METHOD THEREOF

DEVICE FOR TRACKING
FOREIGN ENTITY

18/07/2017 |19/07/2016 |PIPELINE

P21 LTD
COGNITIVE

SYSTEMS
CORP.

CEPHALON
LLC

ROBERT

BOSCH GMBH

TOYOTA
JIDOSHA
KABUSHIKI
KAISHA

CHAIRMAN,
DEFENCE
RESEARCH &

DEVELOPMEN

T

ORGANISATIO

N

SMULE, INC.

EMERSON
PROCESS

MANAGEMENT

POWER &
WATER
SOLUTIONS,
INC.

INDIAN

INSTITUTE OF
TECHNOLOGY

ROPAR

Chitkara
Innovation
Incubator
Foundation

KONGSBERG
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577107

577108

577109

577117

577119

577133

577134

577135

577137

577139

577140

202117003473

201811038418

202017048412

202317056306

202117037218

202217013728

202511034998

201911044516

202217000745

202317046503

26/06/2019

10/10/2018
15:11:15

17/04/2019

25/11/2021

05/03/2020

15/09/2020

09/04/2025
18:47:00

03/11/2019
19:39:01

27/07/2020

27/01/2021

26/06/2018

18/04/2018

24/02/2021

06/03/2019

20/09/2019

08/08/2019

27/01/2021

MAINTENANCE AND
INSPECTION VEHICLE

ONLINE SERVICE
PROVISION SYSTEM, IC
CHIP, AND
APPLICATION
PROGRAM

4€eREGION BASED
ALGORITHM (RBA) FOR
SECURE HARVESTING
IN ULTRA DENSE
NETWORKé&€=

TRANSPARENT
POLYPROPYLENE
COPOLYMER
COMPOSITION HAVING
IMPACT RESISTANCE

MOTION VECTOR (MV)
CONSTRAINTS AND
TRANSFORM
CONSTRAINTS IN VIDEO
ENCODING

VEHICLE BODY
STRUCTURE

CONTACT
ARRANGEMENT

A HETEROCYCLIC
COMPOUND AND A
METHOD OF SYNTHESIS
THEREOF

IMAGE COMPRESSION
METHOD

INFORMATION
PROCESSING DEVICE,
INFORMATION
PROCESSING METHOD,
COOKING ROBOT,
COOKING METHOD,
AND COOKWARE

STORAGE BATTERY
MANAGEMENT DEVICE,
AND MANAGEMENT
METHOD FOR BATTERY
DEVICE

3772/DELNP/2007 |07/12/2005 |07/12/2004 | COMPOSITION FOR

FERROTECH
AS

JAPAN
COMMUNICAT
IONS INC.

SHRI MATA
VAISHNO DEVI
UNIVERSITY,
KATRA

W.R. GRACE &
CO.-CONN.

HUAWEI
TECHNOLOGI
ES CO..LTD.

NIPPON STEEL
CORPORATIO
N

SIEMENS
ENERGY
GLOBAL
GMBH & CO.
KG

INDIAN
INSTITUTE OF
TECHNOLOGY
(BANARAS
HINDU
UNIVERSITY),
VARANASI

Quantum
University

SONY GROUP
CORPORATIO
N

MUSASHI
SEIMITSU
INDUSTRY CO.,
LTD.

ONYX
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26/03/2021

14/08/2020

12/02/2021
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PROTEASOME THERAPEUTIC

INHIBITION S, INC.
BEIJING
FAST AND PRECISE FUTURE
110  [577142 202017052414  23/11/2018 04/06/2018 POSITIONING METHOD |NAVIGATION 26/02/2021 DELHI
AND SYSTEM TECHNOLOGY
CO., LTD
VIVO MOBILE
111  [577144 202217059784  04/02/2021 26/03/2020 [ELECTRONIC DEVICE ~ |COMMUNICAT 11/08/2023 DELHI
ION CO.,LTD.
ABIOMED
112 [577146 202117041163  16/03/2020 |19/03/2019 BLOOD PUMP EUROPE 14/10/2022 |DELHI
GMBH
PHYSICAL DOWNLINK
CONTROL CHANNEL
113 577147 202117049669  27/03/2020 [29/03/2019 |5 1o v oV o APPLE INC. 04/03/2022 | DELHI
SIGNAL
HUMAN HEEL Indian Institute
12/05/2021 SURROGATE FOR
114 577149 202111021497  jg.o2in B AREFOOT SLIP RISK cngheichnology 10/03/2023 |DELHI
ASSESSMENT €
SMART JOB FIRST Amit Kumar
25/01/2018 DYNAMIC ROUND .
115 577153 201811002994 |72 0 ROBIN SIMULATOR ggp;?,Dr Dinesh |25/05/2018 | DELHI
(SJFDRR) y
VIDEO SIGNAL KT
116  [577155 202217016698  28/08/2020 28/08/2019 PROCESSING METHOD |CORPORATIO (08/07/2022 DELHI
AND DEVICE N
METHOD AND

APPARATUS FOR
SUPPORTING CARRIER |[SAMSUNG

117 577161 202117035516  |07/02/2020 |13/02/2019 AGGREGATION IN ELECTRONICS 119/11/2021 |DELHI
WIRELESS CO.. LTD.
COMMUNICATION
SYSTEM
MEMBRANE AND G20 WATER
118 577162 202117028363  20/12/2019 |21/12/2018 METHOD OF TECHNOLOGI 03/12/2021 |DELHI
PRODUCING THE SAME ES LIMITED
Allywing
119 |577163 202311076085  0//11/2023 APADDY TRANSPLANT ¢ 1/ tions Pyt 01/12/2023 | DELHI
17:32:00 SYSTEM Sl
SYSTEMS AND
METHODS FOR UNIVERSAL

120 577169 |202017025940 13/12/2018 |04/01/2018 |TEXTUAL OVERLAY IN |CITY STUDIOS |02/10/2020 |DELHI
AN AMUSEMENT PARK |LLC
ENVIRONMENT

PROCESS AND
DEVELOPMENT OF
04/03/2022 NANO-BIO COMPOSITE |PANJAB
121 577176 (202211011934 21:16:54 ANTI-BACTERIAL UNIVERSITY 18/03/2022 |DELHI
ADDITIVE FOR

COMMERCIAL PAINT
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PRODUCTION

METHODS, DEVICES,

NEC
AND COMPUTER
122 577179 202217055408 18/05/2020 |18/05/2020 READABLE MEDIUM CORPORATIO |14/07/2023 |DELHI

FOR COMMUNICATION N
FORMULATIONS OF
123 [577190 201714010436 ig’gf/ gg” 25/03/2016 ANTIBODY MOLECULES Y,\ETERRA' 10/11/2017 | DELHI
4L TO DENGUE VIRUS '
SYSTEM AND METHOD
FOR MAKING A
POLYMER-CARBON OIRECT AIR

124 577194 202317081777  |24/05/2022 24/05/2021 NANOMATERIAL 20/09/2024 | DELHI
ADMIXTURE FROM CAPTURE, LLC
CARBON DIOXIDE AND

PRODUCTS THEREOF
APPARATUS AND
METHOD FOR CODING |

125 577195 202217038898  |11/12/2020 12/12/2019 \MAGEONBASISOF 1o/ crponics [25/11/2022 | DELHI
SIGNALING OF e
INFORMATION FOR :
FILTERING

126 577197 202117011941  |19/09/2019 20/09/2018 AUTOINJECTOR APTAR 30/04/2021 | DELHI

FRANCE SAS

SYNTHESIS OF NEW
ORGANIC-INORGANIC
HYBRID MATERIALSAS | . .

127 577190 202211021313 o9r0n20% HJGI\;'(;PE\QFES”’\'END of Technology 22/12/2023 | DELH
DESIGNING OLED
DEVICES USING THE

SAME

Tetrahydropyran (THP)-
Substituted Bicyclic-

128 577200 202318049021 28/10/2019 |29/10/2018 A
Pyrimidinedione

Myokardia, Inc. |01/12/2023 |DELHI

Compounds
METHOD OF
FABRICATING INDIAN
21/05/2025 FLEXIBLE AND INSTITUTE OF
129 |577204 202511048970 15:360:49 BIODEGRADABLE Y203 TECHNOLOGY 06/06/2025 |DELHI
BASED HYBRID JODHPUR
STRUCTURED FILM
SYSTEMS AND LIFEFOUNDRY
METHODS FOR INC.,CHAO,
130  [577207 201917033427 22/01/2018 120/01/2017 |SUPPORTING MULTIPLE |Ran,JIANG, 04/10/2019 |DELHI
AUTOMATED Jing, MENG,
WORKFLOWS Shaoyu
THERMALLY STABLE | .
CATHODE ACTIVE uncit
131 577212 202211028463 g{giggzz MATERIAL f’c('je“tt'f!cla”d 22/12/2023 |DELHI
o COMPOSITION FOR A F?usr”ﬁ
LITHIUM-ION BATTERY |~esearc
132 [577213 (202217008106 21/08/2019 [21/08/2019 |APPARATUS, METHOD |NOKIA 08/04/2022 |DELHI

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7622



133

134

135

136

137

138

139

140

141

142

143

144

577216

577221

577224

577225

577227

577228

577230

577238

577239

577245

577247

577249

202111041311

202017029699

202314057609

201717018435

202217073081

202317003144

202117043241

202411032479

202117024968

202117051128

202311053603

202311058896

14/09/2021
18:48:39

18/12/2018

28/08/2023
17:53:49

03/12/2015

26/05/2021

08/07/2021

13/03/2019

24/04/2024
18:11:37

25/11/2019

01/05/2020

10/08/2023
13:16:21

01/09/2023
22:26:50

21/12/2017

06/09/2022

04/12/2014

27/05/2020

13/07/2020

13/03/2019

03/12/2018

03/05/2019

AND COMPUTER
PROGRAM FOR
DETERMINING
BEAMFORMING
DIRECTION

SMART SHOPPING CART

FIBER PARAMETER
IDENTIFICATION

METHODS TO ACHIEVE
SMOOTH ZOOM FOR
VIDEO IN CAMERAS

A DEUTERATED
TRIAZOLOPYRIDAZINE
AS A KINASE
MODULATOR

POLYPROPYLENE
COATING COMPOSITION

COLLISION
PROCESSING METHOD
AND APPARATUS

METHOD FOR
PREPARING A
REINFORCING ROD FOR
REINFORCED
CONCRETE

A METHOD OF
PREPARATION OF A
BIOFILM
EXTRACELLULAR
POLYMERIC
SUBSTANCES BASED
CARBON
NANOPARTICLES AND
PRODUCT THEREOF

APPARATUS FOR
DELIVERY OF
RADIOEMBOLIZATION
MICROSPHERES

SYRINGE WITH
PRIMING MECHANISM

A SYSTEM AND
METHOD FOR
DETECTING AND
BLOCKING
UNAUTHORIZED

ACCESS TO A NETWORK

SYNTHESIS OF
FLUORESCENT

SOLUTIONS
AND
NETWORKS
oy

Chitkara
Innovation
Incubator
Foundation

CIENA

CORPORATIO

N

APPLE INC.

JANSSEN

PHARMACEUT

ICANV

BOREALIS AG

VIVO MOBILE
COMMUNICAT

ION CO., LTD.

BARTEC
GROUP

Indian Institute
of Technology
Kanpur

SIRTEX

MEDICAL INC.

CAREFUSION
303, INC.

Chitkara

University,Bluest
Mettle Solutions

Private Limited

BIRLA

INSTITUTE OF

The Patent Office Journal No. 02/2026 Dated 09/01/2026

17/03/2023

11/09/2020

08/03/2024

17/11/2017

29/09/2023

20/10/2023

07/01/2022

20/06/2025

12/11/2021

18/03/2022

01/09/2023

08/12/2023

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

7623



145

146

147

148

149

150

151

152

153

577251

577254

577256

577257

577261

577262

577263

577266

577268

201811039452

202111038933

202217068072

202014054499

201917009647

202217040732

201917051892

202211002171

202217001517

17/10/2018
20:08:00

27/08/2021
17:41:56

30/04/2021 |08/05/2020

15/12/2020
15:53-45 17/12/2019

09/09/2016 |09/09/2016

19/12/2020 |19/12/2019

21/06/2017 |21/06/2017

13/01/2022
21:20:07

04/08/2020 /09/08/2019

VINYLOGOUS AMINO
CYANO ARYLS

PLMN SELECTION
IMPROVEMENT FOR
MULTIPLE PLMN
ROAMING
DEPLOYMENT
SCENARIOS

CINNAMOMUM
ZEYLANICUM
BIOPOLYMERIC
NANOPARTICLES FOR
SITE SPECIFIC DRUG
DELIVERY TO TUMOR
SITES, COMPOSITION
AND METHOD OF
PREPARATION
THEREOF

MOUTHWASH FOR
ORAL CARE BENEFITS

LEAKY WAVE
ANTENNA IN AFSIW
TECHNOLOGY

METHOD AND
APPARATUS FOR
ASSOCIATING
NOTIFICATION
MESSAGES, AND
MOBILE TERMINAL

SYSTEM AND METHOD
FOR MANAGING
ASSOCIATIONS IN AN
ONLINE NETWORK

MEDIA CONTENT
RECOMMENDATION
THROUGH CHATBOTS

AUTOMATED
TITRATION DEVICE

PHARMACEUTICAL
COMPOSITION FOR

TECHNOLOGY
& SCIENCE
(BITS), PILANI

APPLE INC. 17/04/2020

DIT University |10/09/2021

FERTIN
PHARMA A/S

THALES,UNIVE
RSITE DE
BORDEAUX,IN
STITUT
POLYTECHNIQ
UE DE
BORDEAUX,CE
NTRE
NATIONAL DE
LA
RECHERCHE
SCIENTIFIQUE

08/09/2023

18/06/2021

HONOR
DEVICE CO,,
LTD.

14/06/2019

XU, Yuzhen 29/07/2022

MICROSOFT
TECHNOLOGY
LICENSING,
LLC

Shree Guru
Gobind Singh
Tricentenary
University

SOCIETE
D'EXPLOITATI

14/02/2020

21/01/2022

18/03/2022

The Patent Office Journal No. 02/2026 Dated 09/01/2026

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

7624



TOPICALUSE THAT IS |ONDE

IN THE FORM OF A PRODUITS
DISPERSED PHASE POUR LES
BASED ON AT LEAST INDUSTRIES
ONE SHORT DIOLINA  \CHIMIQUES
CONTINUOUS FATTY SEPPIC

PHASE AND
COMPRISING AT LEAST
ONE ANTI-
INFLAMMATORY
SUBSTANCE
154 577270 202217031085  |15/12/2020 119/12/2019 §$§$EME DELIVERY || RMENICH SA 116/09/2022 |DELHI
RUTGERS, THE
CYSTINE DIAMIDE STATE
155 577275 202217037438  |11/12/2020 [13/12/2019 ANALOGS FOR UNIVERSITY  04/11/2022 |DELHI
CYSTINURIA OF NEW
JERSEY
iESQ%LfSI?FIEON METHOD DETAL CLOUD
156 577280 202217061229  |11/03/2021 23/04/2020 TECHNOLOGY (15/09/2023 |DELHI
AND SYSTEM, SERVER | L=CHIND
AND STORAGE MEDIUM (€O~ LTD.
QAOEFI K'A?I\[A)EAND SYSTEM ||\ TERDIGITAL
157 577285 201917051904  14/06/2018 114/06/2017 TRANSMISSIONS IN E%TLED'\I';GS 31/01/2020 | DELHI
MILLIMETER WAVE o !
WLANS :
MANAGEMENT DEVICE |HONDA
158 577288 202017038927  |13/03/2019 20/03/2018 AND MANAGEMENT  IMOTOR 02/10/2020 |DELHI
SYSTEM CO.LTD.
SYSTEM AND METHOD
03/02/2025 FOR FAULTY STRING  |Lohum Materials
159 577290 202511008859 |;4.55.48 IDENTIFICATION IN Private Limited | 20/03/2025 |DELHI
BATTERY PACKS
PANASONIC
LIGHT-EMITTING INTELLECTUA
160 577293 202217034219 |22/12/2020 29/01/2020 DEVICE AND L PROPERTY  21/10/2022 |DELHI
ILLUMINATION DEVICE MANAGEMENT
CO. LTD.
BATTERY GROUP,
BATTERY PACK,
ELECTRIC APPARATUS, |CONTEMPORA
AND MANUFACTURING RY AMPEREX
161 577298 202217009103  26/04/2021 26/04/2021 {12 M SEA TECHNOLOGY (07/04/2023 |DELHI
MANUFACTURING f_H”\C/’I'I\fE*SONG)
DEVICE FOR BATTERY
GROUP
28/12/2004 FLUXAMETAMIDE KRISHIVISHAV
162 577303 202411104115 o0 12/%) COMPOSITION AND AS SYNERGY  28/02/2025 |DELHI
:09: PROCESS THEREOF LLP
RAIL VEHICLE BUS BAR |CRRC
163 577304 202117047402  |11/11/2020 26/10/2020 CIRCUIT BREAKER NANJING 02/09/2022 DELHI
CONTROL CIRCUIT PUZHEN CO..

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7625



LTD.

HEAT EXCHANGE CORNER STAR
164 577308 201717038648  25/05/2016 28/05/2015 ooy ooy L IMITED 12/01/2018 |DELHI
METHOD AND SYSTEM [, -
30/11/2021 FOR AUTOMATIC DATA .
165 577309 202111055501 gz, SECURITY AND LOSS 'II_'ier(T:]P;P%Iogles 10/12/2021 |DELHI
PROTECTION €
HITACHI
AUTOMATIC ANALYSIS |HIGH-TECH
166 577310 202217052230  (26/01/2021 |17/03/2020 | o\ te CORPORATIO |14/07/2023 DELHI
N
19/07/2024 DRIVER ASSIST PUBLIC
167 577312 202411055340 o ANNOUNCEMENT Kamaljeet Kaur 09/08/2024 |DELHI
18:31:48
SYSTEM
HETHOD MDSVSTEN epry
168 577321 202111006533  |10/02/2021 SERVICE NANGIARAJE - 154,59/5002 | DELHI
22:12:07 NDER KUMAR
MANAGEMENT NANGIA
PLATFORM
SYSTEM AND METHOD
25/11/2020 FOR LEGACY-BASED  AMADEUS
169 577324 202014051315 (937 " (2811202009 [ Sn e Cn s SAS 25/06/2021 |DELHI
LEGACY DATA
INDIAN
a€eA DRUG DELIVERY INSTITUTE OF
117102024 VEHICLE AND A TECHNOLOGY
170 577328 202411077359 | /5ot METHOD OF (BANARAS 27/06/2025 |DELHI
00 PREPARATION HINDU
THEREOFA€= UNIVERSITY),
VARANASI
PROCESS FOR CARBON
CAPTURE, ITS Harish
ELECTRO-CATALYTIC
171 577330 202311064382 ii{ggggm REDUCTION AND Sumar’.‘fe”tfra' 08/12/2023 |DELHI
€0 CONVERSION TO H”"’ers' yo
BIOFUEL FOR BLENDED |'afyana
PETROL
29/07/2019 SYSTEM TO GENERATE |SHL (India)
172 1577331 201911030466 /143515 FEEDBACK ON EMAILS Private Limited 2//08/2021  DELHI
CHAIRMAN,
COPPER BASED gEggngH 2
25/07/2022 MULTICOMPONENT
173 (577333 202211042523  3.,c0 AMORPHOUS ALLOY _[r)EVELOPMEN 02/02/2024 | DELHI
FORMULATION ORGANISATIO
N
SINGLE SITE ABU DHABI
POLYMERS
CATALYSED co LD
174  |577336 202217008684  |08/07/2020 22/07/2019 IMULTIMODAL ' 15/04/2022 | DELHI
(BOROUGE)
POLYETHYLENE LG BOREAL
COMPOSITION A,

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7626



175

176

177

178

179

180

181

182

183

577338 202211039492

577339 202111061697

577343 202317022529

577364 202211016915

577366 |202117002904

577368 201914033889

577372 202117046905

577374 202117041432

577377 202017015715

09/07/2022
09:58:00

30/12/2021
13:08:43

29/09/2021 |02/10/2020

25/03/2022
13:24:00

02/07/2019 |02/07/2018

22/08/2019
17-41°51 12/10/2018

17/03/2020 |25/03/2019

03/03/2020 |15/03/2019

24/08/2018 |23/10/2017 |HYBRID LOWER-LEVEL |ADVANCED

NOVEL DENDRIMER
CONJUGATES FOR
TARGETED DELIVERY
OF DRUG(S) TO TREAT
LIFE-THREATENING
DISEASES

AN 10T BASED
SURVEILLANCE
SYSTEMS FOR ATM AND
METHOD THEREOF

COMPOUND, RUBBER
MIXTURE CONTAINING
THE COMPOUND,
VEHICLE TIRE WHICH
HAS AT LEAST ONE
COMPONENT
COMPRISING THE
RUBBER MIXTURE,
METHOD FOR
PRODUCING THE
COMPOUND, AND USE
OF THE COMPOUND AS
AN AGING PROTECTION
AGENT AND/OR
ANTIOXIDANT AGENT
AND/OR ANTIOZONANT
AND/OR DYE

SMART PORTABLE
DINING-CUM-SERVICE
TROLLEY

GRAPH DATABASE FOR
OUTBREAK TRACKING
AND MANAGEMENT

"AUTOMATED ORDER
TROUBLESHOOTING"

IMAGE DISPLAY
METHOD AND DEVICE

START CONTROL
DEVICE FOR VEHICLE

NATIONAL
INSTITUTE OF
PHARMACEUT
ICAL
EDUCATION
AND
RESEARCH,
RAEBARELI

THE
REGISTRAR,
GRAPHIC ERA
DEEMED TO
BE
UNIVERSITY

12/01/2024

07/01/2022

CONTINENTAL
REIFEN
DEUTSCHLAN
D GMBH

24/11/2023

Graphic Era
(Deemed to Be
University),Grap
hicEra Hill
University,
Dehradun
Campus

BAXTER
INTERNATION
AL
INC.,.BAXTER
HEALTHCARE
SA

ACCENTURE
GLOBAL
SOLUTIONS
LIMITED

HUAWEI
TECHNOLOGI
ESCO,, LTD.

ROBERT
BOSCH GMBH

01/04/2022

12/08/2022

17/04/2020

04/02/2022

02/09/2022

28/08/2020

The Patent Office Journal No. 02/2026 Dated 09/01/2026

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
7627



184

185

186

187

188

189

190

191

192

193

577379

577380

577381

577382

577383

577386

577387

577398

577402

577403

202311008500

202217014819

202317028547

202117042418

202014028884

202211002970

202311066859

202317024507

202411062168

202117052751

CACHE INCLUSION
POLICY FOR CACHE
HIERARCHY HAVING AT
LEAST THREE CACHING

LEVELS
A METHOD TO IMPROVE
CORROSION

09/02/2023

17:36:06 RESISTANCE AND

REDUCE CORROSION
RATE IN MILD STEEL

FOOD HEATING DEVICE
AND FOOD HEATING
METHOD USING THE
SAME

RECYCLED AND
RENEWABLE
28/04/2021 |28/10/2020 |POLYMERIC
COMPOSITION FOR
COMPUTER CHASSIS

PROBABILISTIC
CONSTELLATION
SHAPING ACROSS TIME

19/08/2020 |20/08/2019

20/12/2019 |28/02/2019

AND FREQUENCY

INDUCTION HEATING
07/07/2020 MODULE HAVING
18:40:08 08/07/2019 IMPROVED WATER

HEATER TANK SHAPE

DEVICE TO DETECT

12{8%222 EMOTION AND
:02: CONTENT DELIVERY
E-MAIL MALWARE
DETECTION USING
05/10/2023
05710720 MACHINE LEARNING

AND HEURISTIC
ANALYSIS TECHNIQUE

POWER CONVERTER
AND HEAT PUMP
29/09/2021 |29/09/2020 SYSTEM PROVIDED

THEREWITH

A BIO-HYBRID
MEMBRANE FOR
DETECTING AND
FILTERING IMPURITIES
FROM A WATER
SAMPLE AND METHOD
THEREOF

08/05/2020 |08/05/2019 WINDLASS

16/08/2024
17:39:00

MICRO
DEVICES, INC.

MALAVIYA
NATIONAL
INSTITUTE OF
TECHNOLOGY
JAIPUR

YO-KAI
EXPRESS, INC.

DELL
PRODUCTS L.P.

CIENA
CORPORATIO
N,REIMER,
Michael

LG
ELECTRONICS
INC.,PUSAN
NATIONAL
UNIVERSITY
INDUSTRY-
UNIVERSITY
COOPERATION
FOUNDATION

Chitkara
Innovation
Incubator
Foundation

Chitkara
University,Bluest
Mettle Solutions
Private Limited

DAIKIN
INDUSTRIES,
LTD.

INDIAN
INSTITUTE OF
TECHNOLOGY
KANPUR

TACTICAL

The Patent Office Journal No. 02/2026 Dated 09/01/2026

16/08/2024

01/07/2022

24/11/2023

31/12/2021

15/01/2021

11/11/2022

20/10/2023

24/11/2023

27/09/2024

01/04/2022

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
7628



194

195

196

197

198

199

200

201

202

203

577407

577412

577413

577416

577420

577421

577422

577423

577424

577430

3294/DELNP/2015 |04/09/2013

202117060929

201917046275

202017046186

202217062645

202117031269

202217061726

202214062035

202311056015

202317016335

29/06/2020

23/04/2018

12/02/2019

12/04/2021

16/12/2019

23/04/2021

31/10/2022
20:06:05

21/08/2023
18:55:33

18/08/2021

24/09/2012

27/06/2019

18/05/2017

30/03/2018

12/04/2020

19/12/2018

30/04/2020

23/11/2021

18/08/2020

TOURNIQUET

CONVEYING DEVICE
FOR BAG BODIES

MODULAR FLOATING

TERRITORY

a€cAUXILIARY
MEMORY HAVING
INDEPENDENT
RECOVERY AREA, AND
DEVICE APPLIED WITH

SAMEa€=

CAMERA-BASED DRUG

CONTAINER
INSPECTION

DEVICE FOR

TRANSMITTING POINT
CLOUD DATA, METHOD
FOR TRANSMITTING
POINT CLOUD DATA,
DEVICE FOR RECEIVING
POINT CLOUD DATA,
AND METHOD FOR
RECEIVING POINT

CLOUD DATA

APPARATUS FOR
RESOLVING IMAGING
PROBLEMS CAUSED BY
THE MENISCUS

DAI COUNTING

METHOD, DAI

COUNTING CONTROL
METHOD, TERMINAL
AND NETWORK DEVICE

a€cTOUCH DRIVING
CIRCUIT AND TOUCH
DISPLAY DEVICE4€=

A PHOTOVOLTAIC
INTEGRATED TRIPLE
SLOPE SOLAR STILL

INFORMATION
TRANSMISSION

METHOD AND
APPARATUS,

COMMUNICATION
DEVICE, AND STORAGE

MEDIUM

MEDICAL
SOLUTIONS,
LLC

STARLINGER
& CO

GESELLSCHAF

T M.B.H.

LEGACY
FOUNDRY AG

KIM, Deok Woo

AMGEN INC.

LG

ELECTRONICS

INC.

AMGEN INC.

VIVO MOBILE
COMMUNICAT

ION CO., LTD.

LG DISPLAY
CO., LTD.

MOTILAL
NEHRU
NATIONAL

INSTITUTE OF
TECHNOLOGY

ALLAHABAD

VIVO MOBILE
COMMUNICAT

ION CO., LTD.

The Patent Office Journal No. 02/2026 Dated 09/01/2026

09/10/2015

17/06/2022

17/01/2020

05/02/2021

03/02/2023

10/12/2021

15/09/2023

16/02/2024

24/11/2023

24/11/2023

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

7629



204

205

206

207

208

209

210

211

212

213

214

577432

577434

577436

577437

577439

577440

577442

577446

577447

577453

577454

202411034481

202011021350

202311041246

202117050329

202217035319

201917048471

202111060479

202217011558

202311038101

202217067684

202011037651

30/04/2024
17:36:00

21/05/2020
15:02:40

17/06/2023
11:04:23

17/03/2020

25/11/2020

31/05/2018

24/12/2021
12:42:16

14/08/2020

02/06/2023
18:05:07

30/04/2021

01/09/2020
16:52:48

08/05/2019

25/11/2019

02/06/2017

16/08/2019

30/04/2020

A WEARABLE SENSOR
PATCH FOR BREAST
ABNORMALITY
MONITORING AND
METHOD THEREOF

HYBRID COMPOSITION
COMPRISING CARBON

NANOTUBES

IMPREGNATED IN NANO
SODIUM BASED

GADOLINIUM

COMPOUND AND THE

PROCESS FOR

PREPARATION

THEREOF
PROCESS FOR

PREPARATION OF
PYROXASULFONE

NOISE REDUCTION IN
ROBOT HUMAN
COMMUNICATION

COUPLING FOR
SUSPENDED LOAD
CONTROL APPARATUS,
SYSTEM, AND METHOD

PEER TRANSACTION

SYSTEM

A WIND-SOLAR
PHOTOVOLTAIC-
BATTERY ENERGY
STORAGE BASED
HYBRID AC/DC
MICROGRID AND AN
OPERATION THEREOF

SIGNAL TRANSMISSION
METHOD AND DEVICE

FUNGICIDAL

COMPOSITION

COMPRISING

PROTHIOCONAZOLE
AND STROBILURIN

ROBOT TOOL AND
METHOD FOR COIL

PACKAGING

MECHANIZED SYSTEM

FOR PRIMARY

ROASTING OF RAW
MAKHANA SEEDS AND
PROCESS THEREOF

Indian Institute
of Technology
Kanpur,2. King

George's Medical

University

COUNCIL OF
SCIENTIFIC
AND
INDUSTRIAL
RESEARCH

Shogun Organics

Limited

MICROSOFT

TECHNOLOGY

LICENSING,
LLC

Vita Inclinata IP

Holdings LLC

APPLE INC.

INDIAN

INSTITUTE OF
TECHNOLOGY

DELHI

Shenzhen
Yinwang
Intelligent

Technologies Co.,

Ltd.

WILLOWOOD
CHEMICALS
LIMITED

LAMIFLEX
GROUP AB

Indian Council of

Agricultural

Research (ICAR)

The Patent Office Journal No. 02/2026 Dated 09/01/2026

21/06/2024

26/11/2021

20/12/2024

11/03/2022

28/10/2022

24/01/2020

30/06/2023

10/06/2022

06/12/2024

18/08/2023

04/03/2022

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

7630



215

216

217

218

219

220

221

222

223

224

577459

577460

577464

577465

577466

577467

577473

577474

S7T7475

577480

202117050594

202117053062

202317053939

202117041433

202217031049

202017055824

202214031727

202117029215

202011033693

202411073925

17/04/2020

20/04/2020

12/01/2022

02/03/2020

03/12/2020

19/07/2019

02/06/2022
18:54:47

04/12/2019

06/08/2020
18:38:51

30/09/2024
12:29:00

17/04/2019

18/04/2019

13/01/2021

14/03/2019

03/12/2019

20/07/2018

07/06/2021

04/12/2018

MATERIALS FOR
RADIATIVE COOLING
AND A COOLING
ASSEMBLY THEREOF

COMPOSITIONS AND
METHODS FOR
INHIBITING BLOOD
CANCER CELL GROWTH

BEAM INDICATION
METHOD AND DEVICE

SPARK PLUG HOUSING
WITH CORROSION
PROTECTION ON THE
INNER SIDE, AS WELL
AS A SPARK PLUG AND
PRODUCTION METHOD

POLYURETHANE
COMPOSITION HAVING
LOW TOTAL VOC
CONTENT CAPABLE OF
RAPID CURING WITH
NO NEED OF PRIMER

BALLISTIC
TRANSLATION
EFFICIENCY OF HIGH
PERFORMANCE FIBERS

PROCESS FOR
REMOVING OLEFINS
FROM NORMAL
PARAFFINS IN AN
ISOMERIZATION
EFFLUENT STREAM

THREAD COLLECTION
DEVICE FOR BAGWORM
SILK THREAD, AND
METHOD OF
PRODUCING LONG
BAGWORM SILK
THREAD

SYSTEM AND METHOD
FOR AUGMENTED
REALITY-BASED
LEARNING

A METHOD OF
RECOVERING METALS
FROM MULTI-
METALLIC IRON ORES

SKYCOOL
SYSTEMS, INC.

UNIVERSITY
OF NEW
BRUNSWICK,U
NIVERSITA%o
DE MONCTON

VIVO MOBILE
COMMUNICAT
ION CO.,LTD.

ROBERT
BOSCH GMBH

SIKA
TECHNOLOGY
AG

HONEYWELL
INTERNATION
AL INC.

UOP LLC

NATIONAL

AGRICULTURE

AND FOOD
RESEARCH
ORGANIZATIO
N,KOWA
COMPANY,
LTD.

Chitkara
Innovation
Incubator
Foundation

INDIAN
INSTITUTE OF
TECHNOLOGY
(BANARAS
HINDU
UNIVERSITY),
VARANASI
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11/03/2022

08/04/2022

01/12/2023

02/09/2022

16/09/2022

12/03/2021

22/12/2023

03/12/2021

11/02/2022

11/04/2025

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
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225

226

227

228

229

230

231

232

233

234

577481

577482

577484

577485

577486

577489

577491

577493

577498

577500

202411000549

202211032580

201917019178

202118051290

202511040304

202311038759

202111051064

202117028901

202411093329

202117012206

03/01/2024
19:10:08

07/06/2022
19:01:53

01/06/2017 |10/11/2016

13/12/2018 |15/12/2017

25/04/2025
20:54:24

06/06/2023
14:37:00

08/11/2021

17:53:12

03/12/2019 |06/12/2018

28/11/2024
19:40:50

12/11/2019 |12/11/2018

APPARATUS AND
METHOD FOR
PREDICTING
HYPERTENSIVE
DISORDERS OF
PREGNANCY IN A
SUBJECT

A THREE IN ONE
ROTATORY DRUM
BASED INTEGRATED
DEVICE FOR
DISINFECTANT AND
SANITIZATION USING
UV, OZONE AND
HEATING ELEMENT

A PHOTONIC RESONANT
MOTOR

IMAGE CODING
METHOD ON BASIS OF
NON-SEPARABLE
SECONDARY
TRANSFORM AND
DEVICE THEREFOR

FEEDBACK-REGULATED
ACTIVE PRECHARGE
CIRCUIT FOR
CONTROLLED DC LINK
CAPACITOR
ENERGIZATION

MINIATURIZED 2D
NANOMATERIAL-
BASED DUAL-
HORMONE SENSOR FOR
SIMULTANEOUS
DOPAMINE AND
INSULIN

INTELLIGENT GARBAGE
SYSTEM AND METHOD
THEREOF

NODE OUTAGE
DETERMINATION AND
REPORTING IN A MESH
NETWORK

BIODIGESTATE LIQUID-
BASED FERMENTATIVE
MEDIA COMPOSITION
AND METHOD OF
PREPARATION
THEREOF

NOVEL TRIPLE-
HELICAL
POLYPEPTIDES
LACKING BINDING

Manisha Kumar

UNIVERSITY
OF
PETROLEUM
AND ENERGY
STUDIES

QOPSYS Sr.l.

LG
ELECTRONICS
INC.

INDIAN
INSTITUTE OF
TECHNOLOGY
JODHPUR

BIRLA
INSTITUTE OF
TECHNOLOGY
& SCIENCE

(BITS), PILANI

SARDANA,
Kamal

LANDIS+GYR
TECHNOLOGY,
INC.

Sampurn Agri
Ventures Private
Limited

NAVIGO
PROTEINS
GMBH
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27/09/2024

17/06/2022

09/08/2019

18/02/2022

23/05/2025

23/02/2024

12/05/2023

03/12/2021

03/01/2025

14/05/2021

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
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AFFINITY FOR THE FC
DOMAIN OF
IMMUNOGLOBULIN
AND USES THEREOF

HYBRID MACHINE DOW GLOBAL
235 577501 202117019368 11/09/2019 |28/09/2018 |LEARNING MODEL FOR [ TECHNOLOGI (21/01/2022 |DELHI
CODE CLASSIFICATION |[ESLLC

ITS Engineering

Al BASED SYSTEM TO iglr::g,:s'\uﬂn:
05/03/2022 EVADE STRAY .
236 577503 202211011992 | 0% o o s ON w;a\;gr,ll\élrré 30/12/2022 |DELHI
ROADS AND HIGHWAYS
Yadav,Dr.
Mayank Garg

PREPARATION OF A STAHL
237 577504 202217032288 11/12/2020 |12/12/2019 |COATING, ADHESIVE, INTERNATION |14/10/2022 |DELHI

FILM OR SHEET AL B.V.
SYSTEMS AND
238 577510 (202317009704 21/07/2021 |21/08/2020 PREDICTIVE INDUSTRY, 20/10/2023 |DELHI

MAINTENANCE USING INC.

MACHINE LEARNING

A SYSTEM AND A
METHOD TO PREVENT |MARUTI

239 577521 (202111038302 ig/gg/ggm SEVERE HAZARDS DUE |SUZUKI INDIA |03/03/2023 |DELHI
e TO BATTERY SYSTEM LIMITED
FAILURE
SYNERGISTIC
07/07/2023 HERBICIDAL . .
240 577525 (202311045895 18:46:21 COMPOSITION AND Savi Bhutani 09/08/2024 DELHI
PROCESS THEREOF

STAINLESS BLASTING  VULKAN INOX

241 577526 (202217027304 19/11/2020 |20/11/2019 19/08/2022 |DELHI

MEDIUM GMBH
4€cA METHOD FOR
PREPARING AN SILK
242 577530 202118061518 3010912014 30/09/2013 [, AN THERAPEUTIC 18/02/2022 |DELHI
SOLUTION&€E= 5, INC.
AT&M
AMORPHOUS
AMORPHOUS TECHNOLOGY
NANOCRYSTALLINE  CO..
243 577531 (202317027369  |16/03/2021 27/10/2020 ALLOY STRIP AND LTD. ADVANCE '10/11/2023 |DELHI
MANUFACTURING D

METHOD THEREFOR TECHNOLOGY
& MATERIALS

CO.,LTD.
A MONOSTATIC Chairman,
SYSTEM AND METHOD |Defence
14/12/2021 FOR MEASURING Research &
244 577534 202111058173 145096 ATMOSPHERIC OPTICAL Development  |-0/06/2023 | DELHI
TURBULENCE Organisation
STRENGTH USING (DRDO)

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7633



245

246

247

248

249

250

251

252

253

254

255

256

257

577535

577536

577538

577540

577541

577546

577548

577549

577552

577553

577554

577560

577564

202211024084

202117032881

202217071897

202117014396

202117005370

202217013886

201911029425

201914044380

202317001768

202217011684

201911046286

202217043684

201817018519

25/04/2022
10:46:51

16/01/2020

12/05/2021

20/08/2019

22/07/2019

29/09/2019

22/07/2019
14:34:43

01/11/2019
17:54:31

18/06/2021

08/09/2020

14/11/2019
12:53:11

04/02/2021

01/11/2016

23/01/2019

18/06/2020

18/10/2018

23/07/2018

29/09/2019

22/11/2018

19/06/2020

16/09/2019

11/02/2020

06/11/2015

DIFFERENTIAL
TEMPERATURE

TECHNIQUE

A SYSTEM FOR
PREVENTING REVERSE
FLOW FROM DRAINAGE

PIPES

DELIVERY SYSTEM AND
METHOD FOR SUCH
DELIVERY SYSTEM

ROTARY ELECTRICAL

MACHINE

"RANGE CHECKING
INSTRUCTION"

GIP/GLP1 CO-AGONIST

COMPOUNDS

RETRANSMISSION OF
MSGB IN TWO-STEP
RANDOM ACCESS

PROCEDURE

CATALYST DEVICE FOR
TREATING EXHAUST

GASES

SMART DATA

TRANSITION TO CLOUD

CELL GROUP

PROCESSING METHOD
AND APPARATUS, AND
COMMUNICATION

DEVICE
SECONDARY

TRANSFORM FOR FAST
VIDEO ENCODER

A METHOD FOR
PROCESSING THE DATA
OF INTERNET OF

THINGS (I0T)

PROTOCOL STACK

METHOD AND

APPARATUS FOR
TRANSMISSION AND
RECEPTION OF

BROADCAST

INFORMATION IN

WIRELESS

COMMUNICATION

SYSTEM

ELECTRONIC DEVICE

COMPRISING

Lovely
Professional
University

GO-PEN APS

KABUSHIKI
KAISHA
TOSHIBA

ARM LIMITED

ELILILLY AND

COMPANY

APPLE INC. XU,

Fangli

Hero MotoCorp

Limited

ACCENTURE
GLOBAL
SOLUTIONS
LIMITED

VIVO MOBILE
COMMUNICAT

ION CO., LTD.

InterDigital CE

Patent Holdings,

SAS

KHAN AB

ROUF,CHISHTI

MOHAMMAD
AHSAN

SAMSUNG

ELECTRONICS

CO., LTD.

SAMSUNG

ELECTRONICS
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29/10/2021

22/09/2023

26/08/2022

09/04/2021

02/09/2022

27/08/2021

22/05/2020

15/12/2023

10/06/2022

22/11/2019

06/01/2023

07/09/2018
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DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
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258

259

260

261

262

263

264

265

266

577570

577573

ST7577

577578

577581

577587

577594

577597

577598

202317004660

202111033936

202411104407

201817023782

202217046513

202311001218

202217004801

202317005908

202217020515

15/06/2021

28/07/2021
17:25:18

30/12/2024
15:17:50

26/11/2015

05/02/2021

05/01/2023
20:26:08

31/07/2020

06/08/2021

09/09/2020

30/06/2020

26/11/2015

07/02/2020

20/08/2019

12/08/2020

10/09/2019

PLURALITY OF
DISPLAYS AND
METHOD FOR
OPERATING SAME

SERVER AND
EXTERNAL TERMINAL
FOR DETERIORATION
DEGREE
DETERMINATION
SYSTEM FOR
SECONDARY BATTERY,
AND DETERIORATION
DEGREE
DETERMINATION
SYSTEM

SYSTEM AND METHOD
FOR REAL-TIME
PRIVACY
PRESERVATION OF
INDIVIDUAL SUBJECTS
IN VIDEO
SURVEILLANCE

AN ELECTRONICALLY
COUPLED GRID- SOLAR
PHOTOVOLTAIC
SYSTEM AND CONTROL
METHOD THEREOF

ANTI-POLLUTION
COMPLEX COMPRISING
OILY AND AQUEOUS
CALENDULA EXTRACTS
AND AN AQUEOUS
EXTRACT OF LILIUM
CANDIDUM BULB AND
USES THEREOF

ANTENNA DEVICE

REMOTE VISUAL
INSPECTION DEVICE
FOR INTERNAL
INSPECTION OF
CONDUITS.

LIGHT-EMITTING
ELEMENT FOR DISPLAY,
AND DISPLAY DEVICE
INCLUDING SAME

METHOD FOR
CONTINUOUSLY
CASTING STEEL AND
TEST SOLIDIFICATION
DEVICE FOR STEEL

PACKET ORDER
RECOVERY IN A
PROGRAMMABLE EDGE

CO., LTD.

DENSO
CORPORATIO |20/10/2023
N

Model Institute

of Engineering

and 03/03/2023
Technology,Dr.

Ankur Gupta

Malaviya
National Institute
of Technology
Jaipur

21/02/2025

MP2
COSMETIC
SOLUTIONS
SARL

16/11/2018

KMW INC. 02/06/2023

Umang Goswami |13/01/2023

SEOUL VIOSYS

CO. LTD. 01/04/2022

JFE STEEL
CORPORATIO |20/10/2023
N

CIENA
CORPORATIO |09/09/2022
N
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267

268

269

270

271

272

273

274

275

276

577599

577602

577607

577612

577616

577617

577618

577621

577622

577623

202311037555

202217073201

202217062585

202411054573

202217057518

202317026797

202117037471

202311047444

202117054448

202511032062

31/05/2023
16:24:39

25/05/2021

01/04/2021

17/07/2024
16:25:22

17/03/2021

21/10/2020

23/01/2020

14/07/2023
13:22:00

29/05/2020

31/03/2025
19:29:24

28/05/2020

06/04/2020

23/03/2020

21/10/2020

25/02/2019

29/05/2019

SWITCH IN A DATA
CENTER NETWORK

GLASS COATING STACK
AND METHOD THEREOF

WEAR RESISTANT
STEEL SHEET AND
METHOD FOR
PRODUCING WEAR
RESISTANT STEEL
SHEET

ESTIMATING
COMMUNICATION
TRAFFIC DEMAND

PARTIALLY
OMNIDIRECTIONAL
AND CIRCULARLY
POLARIZED MIMO
ANTENNA

INSULATION PASTE FOR
LITHIUM ION
SECONDARY BATTERY
CURRENT COLLECTOR
AND METHOD FOR
PRODUCING
INSULATION LAYER

WELDING FLUX
COMPOSITION AND
CORRESPONDING
METHOD FOR WELDING
METALS

WORKFLOW ENGINE
TOOL

A WOOD SPONGE-
BASED SUSTAINABLE
AND DEGRADABLE
PIEZOELECTRIC
NANOGENERATOR

SOFTWARE-
CONTROLLED
VARIABLE WAVEFRONT
SIZE EXECUTION AT
GPU

AN APPARATUS AND
METHOD FOR
PRODUCING ETHANOL
WITH A BIOMASS
SLURRY HAVING LOW-
TO-MODERATE LIGNIN
CONTENT

Asahi India Glass

Limited 30/06/2023

JFE STEEL
CORPORATIO |29/09/2023
N

NOKIA

SOLUTIONS

AND 03/02/2023
NETWORKS

oy

Indira Gandhi

Delhi Technical

University for 16/08/2024
Women

(IGDTUW)

KANSAI PAINT

CO. LTD. 01/09/2023

VERDICIO
SOLUTIONS 24/11/2023
A.lLE.

MICROSOFT
TECHNOLOGY
LICENSING,
LLC

03/12/2021

INDIAN
INSTITUTE OF
TECHNOLOGY
ROORKEE

13/10/2023

ADVANCED
MICRO 29/04/2022
DEVICES, INC.

ENGINEERS
INDIA 18/04/2025
LIMITED
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PIPELINED MATRIX

ADVANCED
277 577624 202117024581  04/12/2019 |06/12/2018 MYLTIPLICATION AT A 1y o 12/11/2021 |DELHI
GRAPHICS PROCESSING
DEVICES, INC.
UNIT
MESSAGE
TRANSMISSION
METHOD AND HUAWEI
278 577630 1202317025320  |24/09/2021 25/09/2020 APPARATUS, DEVICE, | TECHNOLOGI [24/11/2023 |DELHI
AND COMPUTER ES CO., LTD.
READABLE STORAGE
MEDIUM
SYNERGISTIC EFFECT  |Onkar
OF POLYHERBAL Bedi,Manpreet
28/02/2016 FORMULATION Kaur,Dr. Vinod
279 577632 201611007065 52 0o'co AGAINST HIGH FAT GauttamDr.  [26/01/2018 |DELHI
14: DIET AND ALCOHOL  |Rahul
INDUCED Deshmukh,Dr.
HEPATOTOXICITY Puneet Kumar
16/03/2020 NANOLITHOGRAPHY  |CGC Technical
280 577634 202011011186 | ooo o0 iyl Comous Jhansari [L7/09/2021 DELHI
HITACHI
AUTOMATIC ANALYSIS HIGH-TECH
281 577630 202317002830  |10/02/2021 28/07/2020 TN e o [13/10/2023 | DELHI
N
COMMUNICATION HUAWEI
282 577641 202317013300  09/07/2021 31/07/2020 METHOD AND TECHNOLOGI 27/10/2023 |DELHI
APPARATUS ES CO., LTD.
ARYL OR HETEROARYL TEWIN
283 (577642 202217056912  (15/04/2021 16/04/2020 PHARMA 04/08/2023 | DELHI
DERIVATIVE
LIMITED
284 577643 202317030110  08/10/2021 13/10/2020 g&ggﬁﬁ DETECTION 4 1 TACHI LTD. [24/11/2023 DELHI
285 577647 202211031838  |05/06/2022 POD STYLE Eragh”: ies Pvt 12/01/2024 |DELHI
14:23:03 FRAGRANCE SYSTEM Lteg nologies Fv
LED CHIP PACKAGE
286 (577648 202117053368  13/05/2020 14/05/2019 AND MANUFACTURING E%OLIJ_LT\D/'OSYS 08/04/2022 | DELHI
METHOD OF THE SAME | €O~ LTD-
SINTERED NEODYMIUM
IRON BORON GRAIN | ANHUI
BOUNDARY DIFFUSION |HANHAI NEW
287 577649 202217049136 (02/08/2022 02/08/2021 | SINOARY DI HONAA Y 2610512023 DELHI
COATING AND CORP
APPLICATION THEREOF
ULTRASOUND-BASED | . .
08/11/2024 NON-INVASIVE
288 577652 202411086052 | paioo N EUROI A cl)<fTechnoI0gy 27/12/2024 |DELHI
DEVICE anpur
COLORIMETER COLOUR |TINTOMETER
280 577653 202117059885  (17/07/2020 19/07/2019 |Sop 0N AT e 24/06/2022 |DELHI
02/05/2018 "INSTANT SWEET G.B. PANT
200 577656 201811016492 | /o0 s o AN, 08/11/2019  DELHI
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OF
AGRICULTURE

&
TECHNOLOGY,
PANTNAGAR
GENERATING AND
05/08/2022 DISPLAYING CONTENT
291 577658 (202214044899 18:53:06 16/08/2021 |BASED ON RESPECTIVE |APPLE INC. 19/01/2024 |\DELHI
T POSITIONS OF
INDIVIDUALS
COMBACT A0 SECURE v unpsens
292 577659 (202217021397 25/09/2020 |26/09/2019 INTERNATION |24/06/2022 |DELHI
FOR DETECTING AL INC
PARTICLES IN FLUID '
COMPRESSION OF MICROSOFT
WORD EMBEDDINGS TECHNOLOGY
293 577660 (202017004935 21/06/2018 |24/08/2017 |FOR NATURAL 06/03/2020 |DELHI
LICENSING,
LANGUAGE LLC

PROCESSING SYSTEMS

KIT FOR WASHING AN
294 577665 202117059472 27/05/2020 |24/06/2019 INTESTINAL SAFEHEAL 24/06/2022 |DELHI
ANASTOMOSIS IN SITU

SUSPENSION OF RHODIA

295 577667 202217023325 28/09/2020 |01/10/2019 INANOPARTICLES OF A 29/07/2022 |DELHI
MIXED OXIDE OPERATIONS
METHOD FOR ACTING
ON AUGMENTED DEVAR
296 577671 201817020293 17/11/2016 |18/11/2015 ENTERTAINME |05/10/2018 |DELHI
REALITY VIRTUAL NT LIMITED
OBJECTS
A PROCESS OF
PREPARING MILLET .
297 577677 202411039249 iglgglégm BASED BREAD g/lvpt(f_ltlg Biotech 31/05/2024 |DELHI
T FORTIFIED WITH
CORDYCEPS MILITARIS
BALLOON FOR IPHOOL PTY
298 577680 202117059806 12/06/2020 |13/06/2019 [EXPANDING AN LTD 24/06/2022 |DELHI

ORIFICE

DUAL IN-SERIES LARGE
299 577685 202017019589 23/10/2018 |28/12/2017 |AND SMALL DROPLET |ETHICON LLC |14/08/2020 |DELHI

FILTERS
Chitkara
SYSTEM AND METHOD  |Chitkar:
300 577691 202311065159  28/09/2023 FOR SECURITY University Bluest |1 5053 | DELHI
13:22:16 Mettle Solutions
SCREENING : lut
Private Limited
INFORMATION
301 [577692 202317047318  [22/12/2021 30/12/2020 PROCESSING DEVICE ~ FINDY INC.  24/11/2023 |DELHI
AND METHOD

302 577693 202317048638 08/12/2021 |04/02/2021 |APPLICATION CASTING |APPLE INC. 01/12/2023 |DELHI

APPARATUS FOR
303 (577697 202111047186 igggggzl STERILIZING AIR FROM Egh'\gﬁi
-30: BREATHALYZER

29/10/2021 |DELHI
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a€«eSITE-SPECIFIC General Electric

05/03/2020 CUSTOMIZABLE
304 577698 202014009392 |i0nuioo” (19/03/2019 | A2 EE A Een;\éiblegl_ 25/09/2020 |DELHI
TURBINE&€= Spanza, o.L.
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Publication Under Section 43(2) in Respect of the Grant (MUMBALI)

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time
within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the prescribed
form-7 along with written statement and evidence, if any.

Publication Under Section 43(2) in Respect of the Grant

Date of
Serial |Patent |Application Date of Date of . . Publication |/Appropriate
Number [Number |Number Application |Priority Title of Invention Name of Patentee of Abstract |Office
u/s 11(A)
REAL-TIME
MONITORING AND |Shri Shankaracharya
PREDICTIVE Institute of Professional
ANALYSIS DEVICE Management &
09/05/2023 FOR EARLY Technology
1 576853 202321032594 10:21:47 WARNING OF Raipur, Tarun Kumar 23/06/2023 [IMUMBAI
CONSTRUCTION Rajak,Nishant
ISSUES AND Tripathi,Suprabha
STRUCTURAL Panda
FAILURE.
ASTABLE Sonar Karimunnisa
2 576870 202221048613 |22/00/2022 NANOCOCHLEATE o, oor ShaikhP.E 01/03/2024 MUMBAI
19:17:21 COMPOSITION OF PN
LAPATINIB Societya€™s Modern
College of Pharmacy
METHOD FOR
SHARING AN
3 576872 (202227028638  |28/09/2020 |21/10/2019 UPLINK PORT ZTE CORPORATION 28/10/2022 MUMBAI
AMONG NETWORK
SLICES
A MULTI-MODAL . .
4 576873 202521041971  S0/04/2025 UNMANNED Indian Institute of 13/06/2025 MUMBAI
19:46:24 Technology Indore
VEHICLE
FASTENING OF
SCREENING
5 576878 202227070845 |24/06/2020 |24/06/2020 [MEDIA TO SANDVIK SRP AB 20/01/2023 [IMUMBAI
SCREENING
EQUIPMENT
UPLINK
CONFIGURED QUALCOMM
6 576879 |202127033785 13/02/2020 13/02/2019 GRANT INCORPORATED 08/04/2022 MUMBAI
VALIDATION
COOLING
MECHANISM OF A
7 576882 202227006159 |08/07/2020 |10/07/2019 |STATOR FOR AN |MAGNAX BV 24/06/2022 IMUMBAI
AXIAL FLUX
MACHINE
A MULTI-
08/05/2020 DIMENSIONAL Viprush Technologies
8 576890 (202021019500 015700 SECURITY (OPC) Private Limited 19/06/2020 MUMBAI
SYSTEM AND
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10

11

12

13

14

15

16

576903

576905

576909

576920

576921

576923

576925

576927

202327047256

201927001179

202221043167

202321044889

202021040910

202421049561

202221041617

202321029305

15/01/2021 |15/01/2021

30/12/2016 |11/07/2016

28/07/2022
12:04:39

04/07/2023
20:51:00

21/12/2020

28/06/2024
12:47:11

20/07/2022
20:18:19

22/04/2023
21:15:02

METHOD THEREOF

PHYSICAL
DOWNLINK
CONTROL
CHANNEL
TRANSMISSION
METHOD AND
RELATED
APPARATUS

METHOD AND

EQUIPMENT FOR

ESTABLISHING SHANGHAI

WIRELESS ZHANGMEN SCIENCE
CONNECTION AND TECHNOLOGY
THROUGH FIRST  |CO., LTD.
APPLICATION ON

USER EQUIPMENT

A GEAR SHIFTING

MECHANISM FOR [ TATA MOTORS
A MULTI-SPEED LIMITED
TRANSMISSION

METHOD AND

SYSTEM FOR

ASSIGNING A

SLICE TO USER Jio Platforms Limited
EQUIPMENT IN A

COMMUNICATION

NETWORK

CRYOGENIC
FREEZE DRYING
BASED ORGAN
STORAGE DEVICE
AND METHODS
THEREOF

A GRID TIED

INVERTER

SYSTEM AND A Matter Motor Works
METHOD OF Private Limited
OPERATION

THEREOF

METHOD AND
SYSTEM FOR
REINFORCEMENT
LEARNING AND

HUAWEI
TECHNOLOGIES CO.,
LTD.

ALAKH NIRANJAN
ENGINEERING
TECHNOLOGIES

Tata Consultancy

RSQEEHANNEL Services Limited
EMBEDDING

BASED ROBOTIC

NAVIGATION

PERSONALIZED Pinak Mapari,lsha
PHYSICAL Maheshwari,Mrunmai
ACTIVITY Abhyankar,Sourav

RECOMMENDATIO |Kotkar,Madhuri
NS SYSTEM USING |Wakode,Geetanjali Kale
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SECURED
SWAPPING OF
BATTERY PACKS
AT THE SWAPPING
STATION

A SYSTEM AND
METHOD FOR
APPLICATION
HIGH
AVAILABILITY

PILLAR
STRUCTURE FOR
VEHICLE BODY
REAR PORTION

COMB BUSBAR-
MINIATURE
CIRCUIT BREAKER
SHORTING LINK
WITH TOP CAP
INSULATOR

METHODS AND
APPARATUSES
FOR
COORDINATING
USER EQUIPMENT
(UE) DIRECT BEAM
COMMUNICATION

DEVICE FOR
DRAWING OFF
AND WINDING
THREADS

ACK
RETRANSMISSION
PROCESSING AND
MAC-CE
ACTIVATION

VIRTUAL
RESTAURANT
SYSTEM

USE OF
CELLULASE FOR
IMPROVEMENT OF
SUSTAINABILITY
OF DETERGENTS

A METHOD FOR
ENGINEERING
PROTEINS

ELECTRO
MAGNETIC SPACE
ENGINE

SUN Mobility Pte Ltd  |02/02/2024

M/s. Bharat Electronics

Limited 07/08/2020

SUZUKI MOTOR

CORPORATION 25/07/2014

MULUGU VENKATA
KOTAPPAMB T

SUNDARI,M 21/06/2024
KAMAKSHI

KANCHANA

QUALCOMM

INCORPORATED 19/11/2021

OERLIKON TEXTILE
GMBH & CO. KG 31/03/2023

QUALCOMM

INCORPORATED 25/02/2022

CHASE,
Arnold,CHASE, 31/01/2020
William

NOVOZYMES A/S 27/05/2022

KCAT ENZYMATIC

PRIVATE LIMITED 09/08/2024

N. PRAVEEN KUMAR |07/08/2020

The Patent Office Journal No. 02/2026 Dated 09/01/2026

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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108

109

110

111

112

113

577167

577170

577171

577172

577174

ST7177

577178

202147048297

202348016694

201841050033

202241044903

202247004639

202147040711

202247030036

29/04/2020 (30/04/2019

12/04/2019 |01/08/2018

31/12/2018

05/08/2022
18:54:50

03/07/2019 |03/07/2019

12/03/2020 |13/03/2019

17/09/2020 |29/11/2019

ROBOTIC PROCESS
AUTOMATION
SYSTEM WITH
SEPARATE
PLATFORM, BOT
AND COMMAND
CLASS LOADERS

TERMINAL AND
COMMUNICATION
METHOD

A SYSTEM AND
METHOD FOR
VALIDATING
OPTICAL
CHARACTER
RECOGNITION
OUTPUT

SYSTEM AND
METHOD FOR
IMPLEMENTING
LIGHTWEIGHT
AUTHENTICATION
IN AFOG
COMPUTING
NETWORK

METHOD, SYSTEM
AND APPARATUS
FOR BUILDING
VIRTUAL REALITY
ENVIORONMENT

HEAD-MOUNTED
DEVICE,
HEATSTROKE
PREVENTION
SYSTEM, AND
REHYDRATION
ALERT SYSTEM

POSITIVE-
ELECTRODE
ACTIVE MATERIAL
FOR
NONAQUEOUS-
ELECTROLYTE
SECONDARY
BATTERY,
METHOD FOR
PRODUCING
POSITIVE-
ELECTRODE
ACTIVE MATERIAL
FOR
NONAQUEOUS-

AUTOMATION

ANYWHERE, INC. 05/11/2021 |CHENNAI

PANASONIC

INTELLECTUAL

PROPERTY 31/03/2023 |CHENNAI
CORPORATION OF

AMERICA

L&T TECHNOLOGY

SERVICES LIMITED |03/07/2020 CHENNAI

SRM UNIVERSITY 19/08/2022 |CHENNAI

BEIJING XIAOMI
MOBILE SOFTWARE |04/03/2022 |CHENNAI
CO., LTD.

PUBLIC UNIVERSITY
CORPORATION
SUWA UNIVERSITY
OF SCIENCE
FOUNDATION,FUJIT
A CORPORATION

17/09/2021 |CHENNAI

PANASONIC

INTELLECTUAL

PROPERTY 10/06/2022 |CHENNAI
MANAGEMENT CO.,

LTD.

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7673



114

115

116

117

118

119

120

121

577180

577181

577183

577191

577192

577193

577196

577198

202348014399

202441073658

201941048909

2424/CHE/2015

202347006477

201941004474

202041021597

202147002269

22/11/2019 (28/11/2018

30/09/2024
14:48:20

28/11/2019
17:57:02

12/05/2015

06/07/2020 |06/07/2020

05/02/2019
14:59:00

22/05/2020
17:53:50

20/06/2019 (21/06/2018

ELECTROLYTE
SECONDARY
BATTERY, AND
NONAQUEOUS-
ELECTROLYTE
SECONDARY
BATTERY

CURVED SEAL ON
FILTER ELEMENT
AND PROTECTIVE
SEAL MOLD

A two dimensional
MXeneZrO2
nanocomposite-based
zinc phosphate
conversion coating for
wear and corrosion
resistance applications

RECEIVER FOR
IMPROVING
SIGNAL
RECOVERY IN
COMMUNICATION
SYSTEMS AND A
METHOD THEREOF

4€ecMETHOD AND
SYSTEM FOR
ENHANCING
PORTIONS OF
HUMAN SKIN IN
IMAGESa€=

RANDOM ACCESS
RESOURCE
CONFIGURATION
METHOD AND
APPARATUS, AND
STORAGE MEDIUM

A CATALYST
COMPOSITION FOR
THE REDUCTION
OF NITROARENES
AND METHOD FOR
REDUCTION USING
THE SAME

APPARATUS FOR
PIECING THE
YARN IN AN
AUTOMATIC
PIECING UNIT AND
A METHOD
THEREOF

PROCESS FOR
MAKING AMINO
DIARYL ETHERS

CUMMINS
FILTRATION IP, INC.

University of Kerala

CHAKKA,
Ramanjaneyulu
Sita, AHUJA, Amit
Kumar

SAMSUNG R&D
Institute India -
Bangalore Private
Limited

BEIJING XIAOMI
MOBILE SOFTWARE
CO., LTD.

BMS College of
Engineering

LMW LIMITED

CELLESTIA
BIOTECH AG

The Patent Office Journal No. 02/2026 Dated 09/01/2026

31/03/2023

11/10/2024

06/12/2019

20/10/2017

23/02/2024

07/08/2020

26/11/2021

29/01/2021

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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123

124

125

126

127

128

129

577202

577203

577206

577209

577211

577214

577215

577217

202241041118

202147030912

202347079440

202341022792

202147061471

202541025758

202147035543

202141051397

19/07/2022
10:51:21

07/02/2020 |07/02/2019

25/04/2021 |25/04/2021

28/03/2023
21:44:34

31/07/2020 (31/07/2019

21/03/2025
12:43:49

07/01/2020 |08/01/2019

10/11/2021
11:45:25

AND AMINO
DIARYL ETHERS
HYDROCHLORIDE
SALTS

DUSTBIN
COLLECTOR WITH

AUTOMATICLID |KALASALINGAM

OPENING & ACADEMY OF
RESEARCH AND

TILTING WITH EDUCATION

RAISING

PEDESTAL

A METHOD OF

MANUFACTURING LM WIND POWER
AWIND TURBINE |A/S
BLADE

METHOD AND
APPARATUS FOR
TRANSMITTING

CONFIGURED BEIJING XIAOMI
GRANT- MOBILE SOFTWARE
DOWNLINK CO., LTD.
FEEDBACK
INFORMATION,
AND MEDIUM
TVS Motor Company
AN INTERNAL Limited, TVS Motor
COMBUSTION Company
ENGINE Limited, GOMECSYS
BV
IE/I,QEUCFIQEEFOR BEAM QUALCOMM
RECOVERY INCORPORATED
COMPUTER-
IMPLEMENTED
SYSTEM AND
METHOD FOR
CONTROLLING DLI .
TO OPTIMIZE (Lgit:rrllit:elaabs Private
DIFFERENTIAL
PHASE-SHIFT
BASED QUANTUM
KEY
DISTRIBUTION
A HYDRAULIC
CONTINUOUS

VARIABLE SPEED

SYSTEM HAVING |PROSTO WIND
HYDRAULIC AND |POWER
PNEUMATIC SPEED

CONTROLS AND A

METHOD OF USE

A FORMULATION
OF ECO-FRIENDLY
DISH WASHING

Vellore Institute of
Technology

The Patent Office Journal No. 02/2026 Dated 09/01/2026

02/12/2022 |CHENNAI

13/08/2021 |CHENNAI

22/12/2023 |CHENNAI

11/08/2023 |CHENNAI

04/02/2022 |CHENNAI

28/03/2025 |CHENNAI

13/08/2021 |CHENNAI

18/11/2022 |CHENNAI
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131

132

133

134

135

136

137

138

577218

577222

577223

577226

577229

577231

577233

577241

577242

202441084476

202241009502

202441007596

202247032717

202247026437

201741020837

202241041317

202347006455

202147011760

05/11/2024
12:42:16

23/02/2022
11:20:02

05/02/2024
15:11:58

07/01/2021 |10/01/2020

16/06/2021 |27/07/2020

14/06/2017
19:43:25

19/07/2022
18:43:21

18/06/2021 |06/07/2020

19/11/2019 |01/04/2019

PRODUCTS FROM
BOILER ASH

COMPOSITION FOR
DELIVERY OF
THERAPEUTIC
COMPLEX WITHIN
GOLGI
APPARATUS AND
METHOD OF
PRODUCING THE
SAME

A METHOD FOR
AUTOMATIC
APPLICATION
DEVELOPMENT
AND SYSTEM
THEREOF

4€eNON-
INSECTICIDAL
AND CLIMATE
RESILIENT LIQUID
LURE FOR MULTI
SPECIES FRUIT FLY
(TEPHRITIDAE)
ATTRACTIONA€E=

TRAFFIC
MIRRORING IN
HYBRID NETWORK
ENVIRONMENTS

PICTURE UPDATE
METHOD AND
APPARATUS

METHOD AND
SYSTEM TO
HANDLE
INTEGRITY CHECK
FAILURE

SYSTEMS AND
METHODS FOR
INTUITIVE
INTERACTION
FROM SOUND
ANALYSIS

CONFIGURED
GRANT
OPERATIONS FOR
USE WITH
BEAMFORMING

TECHNIQUES TO
CAPTURE AND
EDIT DYNAMIC
DEPTH IMAGES

INDIAN INSTITUTE
OF TECHNOLOGY
HYDERABAD

CORESONANT
SYSTEMS PRIVATE
LIMITED

Dr. Melur
Ashwathappa
Rashmi,Dr. Abraham
Verghese,Dr.
Varadenahalli
Gopalakrishna
Raghavendra

CISCO
TECHNOLOGY, INC.

TENCENT
TECHNOLOGY
(SHENZHEN)
COMPANY LIMITED

Samsung Electronics
Co., Ltd

SAMSUNG
ELECTRONICS CO.,
LTD

NOKIA
TECHNOLOGIES OY

GOOGLE LLC

The Patent Office Journal No. 02/2026 Dated 09/01/2026

08/11/2024

25/08/2023

01/03/2024

08/07/2022

16/09/2022

21/12/2018

26/01/2024

24/02/2023

21/05/2021

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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139

140

141

142

143

144

145

146

147

577243

577244

577246

577252

577255

577264

577265

577267

577269

202247064002

202147036075

202541041641

202341035486

202247063067

202041018540

202147003936

202341016367

202247032683

16/03/2021

09/12/2019

30/04/2025
12:57:37

22/05/2023
17:33:13

12/04/2021

30/04/2020
18:15:42

05/07/2019

11/03/2023
22:23:59

30/11/2020

21/04/2020

19/02/2019

14/04/2020

06/07/2018

13/12/2019

NEEDLE PLATE
AND KNITTING
NEEDLE
COMBINATION
FOR FLAT
KNITTING
MACHINE, AND
KNITTING NEEDLE
SELECTION
MECHANISM

ELECTRICAL
FAULT DETECTION
DEVICE AND
VEHICLE POWER
SUPPLY SYSTEM

AUTONOMOUS
SURFACE AND
SUBSURFACE
ENVIRONMENT
MONITORING
SYSTEM

"DESIGN AND
IMPLEMENTATION
OF Al BASED FAST
CHARGER FOR
ELECTRIC
VEHICLES"

"SHUFFLE-LESS
RECLUSTERING OF
CLUSTERED
TABLES"

a€eMETHOD AND
DEVICE TO
PROTECT
SENSITIVE USER
PLANE
TRAFFICa€=

A COMPILER
DEVICE WITH
MASKING
FUNCTION

SYSTEM AND
METHOD FOR
GENERATING A
SET OF DEMAND-
BASED
SERVICEABLE
AREA CLUSTERS

NETWORK
THROUGHPUT
ASSURANCE,
ANOMALY
DETECTION AND
MITIGATION IN

FENG, Jialin,FENG,
Tianyuan,WU, Youqun

SANYO ELECTRIC
CO., LTD.

VELLORE
INSTITUTE OF
TECHNOLOGY

PRESIDENCY
UNIVERSITY

GOOGLE LLC

SAMSUNG
ELECTRONICS CO,,
LTD.

KONINKLIJKE
PHILIPS N.V.

FLIPKART
INTERNET PRIVATE
LIMITED

CISCO
TECHNOLOGY, INC.

The Patent Office Journal No. 02/2026 Dated 09/01/2026

25/11/2022

20/08/2021

30/05/2025

01/09/2023

25/11/2022

05/11/2021

05/02/2021

11/08/2023

17/06/2022

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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148

149

150

151

152

153

154

155

156

577272

577279

577283

577284

577286

577291

577297

577300

577301

202348025809

202247006436

202348030657

202147019900

202241034367

202241044646

202141031282

202147057503

202141005967

30/03/2018 |09/11/2017

09/09/2020 |09/09/2019

25/08/2020 (13/12/2019

04/10/2019 |04/10/2018

15/06/2022
19:23:27

04/08/2022
18:58:52

12/07/2021
21:52:48

07/05/2020 |16/05/2019

11/02/2021

SERVICE CHAIN

APPARATUS AND
METHOD FOR
ENCODING
MOTION
INFORMATION,
AND DECODING
APPARATUS AND
METHOD

UPLINK
TRANSMISSION
TIMING PATTERNS

DETECTION OF
SPOOFED CALLS
USING CALL
HEADER

REDIRECTION
MECHANISM TO
SUPPORT
NETWORK
SHARING/SLICING
WITH CU-DU SPLIT

MONITORING AND
ALERTING
ABNORMALITIES
OF AUSER OF A
VEHICLE

DIABETIC FOOT
SELF
EXAMINATION
MIRRORCAM

A SYSTEM AND
METHOD FOR
SENSING
TOPOLOGY OF A
PLANET

MOUNTING
CASSETTE FOR A
MOVEMENT
FITTING,
FURNITURE PANEL
HAVING AN
INTEGRATED
MOUNTING
CASSETTE, AND
PIECE OF
FURNITURE OR
FURNITURE BODY
HAVING A
FURNITURE PANEL
OF THISTYPE

A COMPACT USB-C

SAMSUNG
ELECTRONICS CO., |05/05/2023 |CHENNAI
LTD.

QUALCOMM
INCORPORATED 11/03/2022 |CHENNAI
GOOGLELLC 05/05/2023 |CHENNAI

TELEFONAKTIEBOL
AGET LM ERICSSON (07/05/2021 |CHENNAI
(PUBL)

NISSAN MOTOR CO,,

LTD. 22/12/2023 |CHENNAI

MEENAKSHI

ACADEMY OF

HIGHER 12/08/2022 |CHENNAI
EDUCATION AND

RESEARCH

Galaxeye Space
Solutions Private 16/07/2021 | CHENNAI
Limited

HETTICH-ONI GMBH

& CO.KG 28/01/2022 |CHENNAI

Siliconch Systems 23/02/2024 |CHENNAI

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7678



157

158

159

160

161

162

163

164

577311

577314

577318

577320

577322

577323

577325

577326

202341026733

202044039091

202247029833

202147033651

202247021564

202247034227

202041038488

202247028861

18:39:00

10/04/2023
11:33:00

10/09/2020
15:32:55

04/12/2020

30/12/2019

04/11/2020

13/01/2020

07/09/2020
13:21:10

09/12/2020

27/12/2019

09/12/2019

31/12/2018

05/11/2019

13/01/2020

20/12/2019

BASED
MULTIPORT
POWER SUPPLY
DEVICE AND
METHOD OF
OPERATION
THEREOF

A method of mutati
to eliminate the tox
phorbol esters in
Jatropha curcas L.

Private Limited

i%n Live Energies Agro-
Services Private 19/04/2024

Limited

APPARATUS AND

METHOD FOR
ADAPTIVELY
SCHEDULING
WORK ON

Intel Corporation 02/07/2021

HETEROGENEOUS

PROCESSING
RESOURCES

METHOD AND

APPARATUS FOR |HUAWEI

ADJUSTING
TOUCH CONTRO
REGION

DEVICE TO

TECHNOLOGIES 10/06/2022
L |CO,LTD.

ELECTROMAGNETI

CALLY

EMDA LIMITED 30/07/2021

STIMULATE NEW

ORGANIC CELL
PROLIFERATION

UE AND METHOD

FOR SUPPORT

MULTICAST/BROA

DCAST WITH

QUALCOMM

INCORPORATED 06/05/2022

MULTIPLE RADIO

ACCESS
TECHNOLOGIES

SIDELINK

TRANSMISSION OF

CROSS-LINK
INTERFERENCE

QUALCOMM

INCORPORATED 24/06/2022

INFORMATION BY

A VICTIM USER
EQUIPMENT

a€xzModel-based
multi-view scene
generation and

representation for AR

Samsung Electronics

Co., Ltd. 11/03/2022

and VR environment
COMMUNICATION

PERIODS FOR
MULTI-USIM AN
DUAL
CONNECTIVITY

D QUALCOMM

INCORPORATED 10/06/2022

The Patent Office Journal No. 02/2026 Dated 09/01/2026

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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166

167

168

169

170

171

172

173

174

577327

577335

577340

577344

577345

577347

577348

577350

577351

577352

202241011926

1065/CHENP/2011

202041027377

202148026370

202147038643

202441010206

202041007507

202244042967

202047000256

202347065343

04/03/2022
20:54:16

23/07/2009

27/06/2020
22:02:00

26/03/2015

10/02/2020

14/02/2024
16:26:58

21/02/2020
17:24:56

27/07/2022
15:29:46

12/07/2018

23/02/2022

24/07/2008

28/03/2014

11/02/2019

29/07/2021

12/07/2017

04/03/2021

OPERATION

AN AUTO DISABLE
SINGLE USE
SYRINGE

3,4-
DIARYLPYRAZOLE
S AS PROTEIN
KINASE
INHIBITORS

A SYSTEM AND
METHODS FOR
DESIGNING
SOCIAL
INFORMATION
FILE SYSTEMS

CONTROL SYSTEM
AND METHOD FOR
TAPERED
STRUCTURE
CONSTRUCTION

SECONDARY CELL
GROUP FAILURE IN
DUAL
CONNECTIVITY

A METHOD FOR
SYNTHESIZING
OLIGOBENZYLIDE
NE D-SORBITOL
DIALDEHYDES
GEL COMPOSITION
FOR BIOMEDICAL
APPLICATIONS

METHODS AND
SYSTEM FOR
MDAS ASSISTED
PAGING

WHEEL WEAR
COMPUTING
SYSTEM

A UNIVERSAL
VACCINE BASED
ON SHARED
TUMOR
NEOANTIGENS
FOR PREVENTION
AND TREATMENT
OF MICRO
SATELLITE
INSTABLE (MSI)
CANCERS

CABLE HARNESS
WITH MULTIPLE
RF CHOKES AND

SANNASI
ANNAMALAISAMY
RAVIKUMAR

NERVIANO
MEDICAL SCIENCES
S.R.L.

Dr. Shreekanth
Mooroor Prabhu

KEYSTONE TOWER
SYSTEMS, INC.

GOOGLE LLC

National Institute of
Technology-Warangal

Samsung Electronics
Co., Ltd.

HONDA MOTOR CO.,,
LTD.

NOUSCOM AG

KONINKLIJKE
PHILIPS N.V.

The Patent Office Journal No. 02/2026 Dated 09/01/2026

08/09/2023

02/12/2011

29/01/2021

25/06/2021

03/09/2021

08/03/2024

27/08/2021

03/02/2023

17/01/2020

06/10/2023

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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175

176

177

178

179

180

181

182

183

577353

577355

577357

577358

577359

577360

577369

577370

577378

201941046830

201941012804

202147047031

202047045146

202247033008

202441059593

6485/CHE/2014

202441044971

202241041058

18/11/2019
13:17:10

30/03/2019
13:35:00

25/03/2020

28/03/2019

12/11/2020

07/08/2024
15:43:00

23/12/2014

11/06/2024
15:04:52

18/07/2022
19:29:06

27/05/2019

30/03/2018

13/11/2019

MAGNETIC
RESONANCE
SYSTEM

TWO COMPONENT
(2K) CURABLE
COMPOSITION

ELECTROMAGNETI
C BEAM
MODULATION
AND ENCODING
SYSTEM FOR
GUIDANCE OF
GUIDED WEAPON

NEURAL
NETWORK FOR
SEARCH
RETRIEVAL AND
RANKING

GASTROINTESTIN
AL TREATMENT
SYSTEM
INCLUDING A
VIBRATING
CAPSULE, AND
METHOD OF USE
THEREOF

UE GROUP BASED
CELL
RESELECTION

a€eMETHOD AND
SYSTEM FOR
MULTILINGUAL
ENCRYPTION AND
DECRYPTION
BASED ON DNA
CRYPTOGRAPHYA€E

ON BOARD
ADAPTIVE
OPTIMISED
AVIONICS NET FOR
UAV

A Droop-Free Control
System for Parallel
DC Distribution
Systems and Method
for operating the same

A SYSTEM FOR
SCREENING
RETINAL FUNDUS
IMAGES FOR
PROLIFERATIVE
DIABETIC

Henkel AG & Co.
KGaA

BHARAT DYNAMICS
LIMITED

MICROSOFT
TECHNOLOGY
LICENSING, LLC

VIBRANT LTD.

TELEFONAKTIEBOL
AGET LM ERICSSON
(PUBL)

Intrust Innovation Labs
Private Limited

MCSRDC,
HINDUSTAN
AERONAUTICS LTD

National Institute of
Technology Calicut

SRM Institute of
Science and Technology

The Patent Office Journal No. 02/2026 Dated 09/01/2026

21/05/2021

02/10/2020

29/10/2021

30/10/2020

17/06/2022

09/08/2024

30/06/2017

21/06/2024

22/07/2022

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI
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184

185

186

187

188

189

190

191

192

193

577385

577388

577391

577393

577395

577397

577399

577400

577401

577406

202247003811

202541025244

202347034780

202441012767

201741029937

202247067634

201841041470

202541006695

202141030494

202241077309

01/07/2019

20/03/2025
16:32:19

10/11/2021

22/02/2024
18:24:57

24/09/2017

12/04/2021

02/04/2019

27/01/2025
19:52:46

07/07/2021
16:25:30

30/12/2022
20:15:26

01/07/2019

18/11/2020

30/04/2020

RETINOPATHY

ADAPTIVE
DIARIZATION
MODEL AND USER
INTERFACE

A CATHODIC
PLASMA
ELECTROLYTIC
METHOD FOR
SYNTHESIZING
GRAPHENE OXIDE
THIN FILM ON A
METAL SURFACE

PROCESSING AND
DISTRIBUTION OF
AUDIO SIGNALS IN
A MULTI-PARTY
CONFERENCING
ENVIRONMENT

PROCESS FOR
PRODUCING
NANOCELLULOSE

A METHOD OF
PROVIDING
NOTIFICATION
AND A SYSTEM
THEREOF

APPARATUS FOR
THE AUTOMATED
DIAGNOSTIC
ANALYSIS OF
LIQUID SAMPLES

HYDRAULIC GRAB
BUCKET FOR
SEWAGE
DESILTING

DIHYDROBENZOQO[B
JINDENODIAZEPIN
ONE COMPOUNDS,
PROCESSES AND
ANTIMICROBIAL
ACTIVITIES
THEREOF

EXTRAPOLATED
USAGE DATA

ONLINE
EXAMINATION
MONITORING a€*
MICROSERVICE
ORCHESTRATION
WITH

GOOGLE LLC

Indian Institute of
Technology Madras
(I1'T Madras)

KELLY PROPERTIES,
LLC

Reshmy R,Eapen Philip

SECURE
WORLD,INNOWIRE
TECHNOLOGIES
PRIVATE LIMITED

DIASYS
TECHNOLOGIES
S.AR.L.

Indian Institute of
Science

INDIAN INSTITUTE
OF
SCIENCE,UNIVERSIT
Y OF HYDERABAD

HEWLETT-
PACKARD
DEVELOPMENT
COMPANY, L.P.

PES UNIVERSITY
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577409

577410

577411
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577415

577417

577418

577425

577427

KUBERNETES
SECURITY IN

29/09/2017 NOKIA
201741034678 Ao, INTERSYSTEM
14:13:35 MOBILITY TECHNOLOGIES OY
IDC DETECTION
METHOD AND
DEVICE AND IDC XIAOMI
202247019916 03/09/2019 |03/09/2019 DETECTION COMMUNICATIONS
INDICATION CO., LTD.
METHOD AND
DEVICE
A VARIATIONAL
AUTO-ENCODER Mrs. Y.Sravani
CONVOLUTIONAL | VTS Y.orava .
Devi,Dr. Morampudi
NEURAL Mahesh Kumar,Dr. U
05/05/2021 NETWORK (VAE- o'\ "paju.Dr. M.
202141020520 e CNN) MODEL TO o R
17:49:02 Seetha,Dr. N.
IDENTIFY THE Kalyani,Dr. V Dinesh
PREVALENCE OF Redﬁ B s Phan
DIABETIC Kumg’; -
RETINOPATHY
DISEASE
LOW-PROFILE MICROSOFT
202047025800 02/01/2019 |30/01/2018 KEYSETS AND TECHNOLOGY
INPUT DEVICES LICENSING, LLC
DR. MOOPEN'S
. MEDICAL COLLEGE
17/12/2021 Point of Care Lateral | 5\, = cation and
202141058854 . Flow Insulin .
12:15:41 Estimation Device Research Foundation
' Trust, WARSEPS
Healthcare LLP
A METHOD AND
21/03/2022 SYSTEM FOR L&T TECHNOLOGY
202241015887 155509 TESTING SPEECH | SERVICES LIMITED
DETECTION
System and method
for quantification of  |Indian Institute of
202441049687 28{06{2024 all-optical quantum | Technology Madras
15:56:56 .
gates via quantum (I1'T Madras)
state tomography
USING
COMMUNIATIVE orncr
202047028577 29/01/2019 |30/01/2018 INTERNATIONAL

TO DETECT A
REQUEST FOR AN
EXPLANATION

CORPORATION

ANTENNA
17/03/2023 SEALING PLUG HIRSCHMANN CAR
202344018158 | /opo.cs 23/03/2022 AND ANTENNA  [COMMUNICATION
o DEVICE FOR A GMBH
VEHICLE

VIDEO CONTENT |DOLBY
202247016274 29/09/2020 |01/10/2019 PROCESSING LABORATORIES
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577428

577441

577443

577448

577452
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577458

577462

577468

577469

201947026855

202347013770

202241061737

201941048728

202341072984

201941006192

202341089924

202241045837

202047006895

202147037600

26/12/2017 |26/12/2016

03/08/2020 |03/08/2020

29/10/2022
22:43:10

28/11/2019
10:35:29

26/10/2023
18:31:26

16/02/2019
15:24:00

29/12/2023

18:32:38

11/08/2022
12:49:58

10/08/2018 |22/08/2017

21/01/2020 |24/01/2019

USING TENSOR-
PRODUCT B-
SPLINE
PREDICTOR

ELECTRONIC
DEVICE AND
OPERATION
METHOD THEREOF

APPARATUS,
METHOD AND
COMPUTER
PROGRAM

SYSTEM FOR
ULTRA-WIDE
BAND BASED
REAL-TIME
LOCATION
SENSING

BODY FLUID
TESTING
APPARATUS

A NOVEL
PRISMATIC FORM
FACTOR BASED
BATTERY CELL

EAR SURGERY
CAUTERY ROUND
KNIFE

A NON-
BIODEGRADABLE
ADULT/BABY
DIAPER WASTE
DISPOSAL SYSTEM
AND A METHOD
THEREOF

A METHOD AND
SYSTEM OF
CREATING
BALANCED
DATASET

IMAGE ENCODER,
IMAGE DECODER,
IMAGE ENCODING
METHOD, AND
IMAGE DECODING
METHOD

ASSIGNING VIEW
NUMBERS TO
DISPLAY
ELEMENTS OF AN
AUTOSTEREOSCOP
IC DISPLAY

LICENSING
CORPORATION

SAMSUNG

ELECTRONICS CO.,

LTD.

NOKIA

TECHNOLOGIES OY

KUMARAGURU
COLLEGE OF
TECHNOLOGY

Meenakshi Academy of
Higher Education and

Research

E-TRNL ENERGY
PRIVATE LIMITED

Dr. Ahilasamy
Nagalingeswaran

Uthaya V,Anitha V

L&T TECHNOLOGY
SERVICES LIMITED

PANASONIC
INTELLECTUAL
PROPERTY

CORPORATION OF

AMERICA

ULTRA-D COA-
PERATIEF U.A.
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577471

ST7472

ST7476

S77478

577479

577483

577492

577494

577495

577499

577502

577505

202341079163

202347017916

201948013279

202541014678

202247052852

201948013278

202541035832

202247048049

202441086089

202541043150

202147025493

202041009389

21/11/2023
21:39:14

17/08/2021

08/03/2012

20/02/2025
17:16:33

02/03/2021

08/03/2012

12/04/2025
19:49:10

27/02/2020

08/11/2024
18:44:11

04/05/2025
19:29:32

28/12/2019

05/03/2020
07:43:34

28/08/2020

09/03/2011

06/03/2020

09/03/2011

27/02/2020

29/12/2018

HYDROPHOBIC
MATERIAL AND

PROCESSES
THEREOF

UE COVERAGE
ENHANCEMENTS

VIDEO ENCODING
AND DECODING

SHUNTED

PIEZOELECTRIC
METAMATERIAL-
BASED UAV WING
FOR VIBRATION

WAVE

ATTENUATION
REFRESH RATE

SWITCHING
METHOD AND
ELECTRONIC
DEVICE

VIDEO ENCODING
AND DECODING

RECOVERY OF

GRAPHITE,
MINERALS,

METALS FROM
SPENT GRAPHITE
ELECTRODES IN

MANGANESE

MINING PLANTS

HINGE

THERMALLY
OPTIMIZED

BATTERY PACK

A NECK BAND

EMBEDDED WITH

SECURE

COMMUNICATION

FOR POSTURE

MONITORING AND

CORRECTION

MULTI-SENSOR

DATA FUSION
METHOD AND
DEVICE

HUMAN TOUCH
SENSOR BASED

HOME THEFT
TAMPERING

JAWAHARLAL
NEHRU CENTRE FOR

ADVANCED
SCIENTIFIC
RESEARCH

KONINKLIJKE

PHILIPS N.V.

CANON KABUSHIKI

KAISHA

Indian Institute of
Technology Madras

(I1'T Madras)

HUAWEI

TECHNOLOGIES

CO., LTD.

CANON KABUSHIKI

KAISHA

PALICHA,

Kaushik,SESHADRI,

Harinipriya

SAMET KALIP VE
MADENI ESYA SAN

VETIC. AS

AKTIVOLT CELTEK
PRIVATE LIMITED

Chiramdasu

Rupa,Boddapati

Viswanadh Sri

Sai,Challa Narayana
Manikanta,Dudala
Pavankumar,Duvvada

Rajeswara Rao

Shenzhen Yinwang
Intelligent Technologies

Co., Ltd.

T

Daniya,G.Nalinipriya,N
.Kanagavalli,Binu
Dennis,Rajakumar B.
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577507

577508

577514

577517

577518

577519

577527

577528

577529

577537

202341051218

202041040157

202141022575

202241034428

202347053779

202147045629

202347025249

202341086049

202241062463

202241045140

30/07/2023
10:08:15

16/09/2020
19:00:21

20/05/2021
17:03:50

16/06/2022
13:00:50

14/01/2021

20/06/2019

15/07/2021

16/12/2023
18:39:07

02/11/2022
13:07:17

08/08/2022
14:22:44

14/01/2021

20/06/2019

30/09/2020

SYSTEM

A SYSTEM FOR
AUTOMATION OF
WATER IN-FLOW
CONTROL AND A
METHOD THEREOF

METHODS AND
SYSTEMS FOR
MANAGING
ADVERTISEMENTS
IN AN
ELECTRONIC
DEVICE

ASPIRATION
CATHETER AND
CLOT REMOVAL
SYSTEM

A METHOD OF
PRODUCING
VESICULAR
DELIVERY
SYSTEMS

COMMUNICATION
METHOD AND
APPARATUS, AND
STORAGE MEDIUM

SEAMLESS ROLE
SWITCH FOR TRUE
WIRELESS EAR
BUDS

SADDLE-TYPE
VEHICLE

A SYSTEM FOR
MONITORING
SEIZURE PATIENTS
IN BED

System for Floating
Breakwater Integrated
Wave-Energy Power
Generation

A HAND HELD
ELECTRICALLY
OPERATED DEVICE
FOR AUTOMATIC
DELIVERY AND
REFILLING OF
CONTRAST
INJECTOR

Manipal Academy of

Higher Education 01/09/2023

SAMSUNG
ELECTRONICS CO., |18/03/2022
LTD

Creganna Unlimited

25/11/2022
Company

Manipal Academy of

Higher Education 22{12/2023

BEIJING XIAOMI
MOBILE SOFTWARE |06/10/2023
CO., LTD.

GOOGLE LLC 22/10/2021

HONDA MOTOR CO.,,
LTD.

BHARATH
INSTITUTE OF
HIGHER
EDUCATION AND
RESEARCH,BHAARA
TH MEDICAL
COLLEGE AND
HOSPITAL

05/05/2023

12/01/2024

National Institute of

Technology Karnataka |17/03/2023

SREE CHITRA

TIRUNAL INSTITUTE

FOR MEDICAL 09/02/2024
SCIENCES AND

TECHNOLOGY
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577542

577543

577544

577545

S77547

577550

577556

577561

577563

577569

202347059929

202247005832

201941000053

202247001689

202341047169

202147056934

202441064530

202247037421

202441080746

27/01/2022

14/08/2019

01/07/2019

11/06/2020

13/07/2023
15:45:45

29/05/2020

27/08/2024
15:21:50

03/02/2021

23/10/2024
18:18:59

11/03/2021

14/08/2019

17/06/2019

06/06/2019

03/02/2020

METHODS,
SYSTEMS, AND
COMPUTER
READABLE MEDIA
FOR DELEGATED
AUTHORIZATION
AT SERVICE
COMMUNICATION
PROXY (SCP)

COMMUNICATING
A NEURAL
NETWORK
FORMATION
CONFIGURATION

A SYSTEM AND
METHOD FOR
AUTOMATIC EYE
IMAGE CAPTURE
USING AUDIO
AND/OR VISUAL
STIMULI

HEAT TREATMENT
OF COLD ROLLED
STEEL STRIP

ROBOTIC
MANIPULATOR

SYSTEMS AND
METHODS FOR
ROUTING
NETWORK
TRAFFIC USING
LABELS

SYSTEM AND
METHOD FOR
REAL-TIME
QUANTUM ERROR
CORRECTION
WITH ADAPTIVE
SYNDROME
EXTRACTION

HYBRID
CONVOLUTION
OPERATION

A
REINFORCEMENT
BASED LEARNING
METHOD FOR
MAINTAINING A
TEMPERATURE OF
A CENTRAL
PROCESSING UNIT

5928/CHENP/2014 |10/01/2012 |10/01/2012 |[FIELD SERVICE

ORACLE
INTERNATIONAL
CORPORATION

GOOGLE LLC

AUTOYOS PRIVATE

LIMITED

TATA STEEL
IJMUIDEN B.V.

Indian Institute of

Technology Madras
(I1'T Madras)

CISCO

TECHNOLOGY, INC.

Major Dr. V. A.

Narayana,Mrs. Kamala

Mekala

QUALCOMM
INCORPORATED

INDIAN INSTITUTE

OF TECHNOLOGY
HYDERABAD

MICRO MOTION
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06/10/2023

11/03/2022

08/01/2021

25/02/2022

19/07/2024

28/01/2022

06/09/2024

05/08/2022

25/10/2024

01/07/2016
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247

248

249

250

251

252

253

577571

577574

577575

577576

577580

577583

577586

577588

201741024490

202341026653

202147046593

202247038095

202248020194

202048032105

202347062110

202541039112

11/07/2017
21:19:15

11/04/2023
07:31:44

03/04/2020

18/12/2020

14/06/2017

02/07/2012

02/03/2022

23/04/2025
17:14:53

04/04/2019

20/12/2019

14/06/2016

01/07/2011

08/03/2021

DEVICE AND INC.
METHOD FOR
FACILITATING A
PROCESSING

SYSTEM

REPLACEMENT IN

A VIBRATORY
FLOWMETER

A PROCESS OF SREE BALAJI
PREPARING SKIN  |MEDICAL COLLEGE

REGENERATION & HOSPITAL, BIHER-

MEMBRANE FOR | BHARATH
BURNED WOUNDS |UNIVERSITY

ON-DEMAND
PRINTING
VENDING
MACHINE WITH
MOBILE APP
CONTROL AND
CLOUD
CONNECTIVITY

MODELING
REGIONS OF
INTEREST OF AN
ANATOMIC
STRUCTURE

BRAND
PROXIMITY SCORE

PROCESS

CARTRIDGE AND

ELECTROPHOTOG |CANON KABUSHIKI
RAPHIC IMAGE KAISHA

FORMING

APPARATUS

METHOD AND
APPARATUS TO
INTEL
REDUCE IDLE LINK
POWER IN A CORPORATION
PLATFORM

METHOD FOR
MANUFACTURING
HOT-DIP
GALVANIZED
STEEL SHEET AND
METHOD FOR
MANUFACTURING
ALLOYED HOT-DIP
GALVANIZED
STEEL SHEET

A SYSTEM FOR

FAULT DETECTION |National Institute of
AND Technology,
LOCALIZATION IN [Tiruchirappalli

A PHOTO-VOLTAIC

PRASANNA KUMAR

nt of CSE

CENTERLINE
BIOMEDICAL, INC.

USHUR, INC.

KABUSHIKI KAISHA
KOBE SEIKO SHO
(KOBE STEEL, LTD.)

The Patent Office Journal No. 02/2026 Dated 09/01/2026

11/08/2017

MALLAPPA,Departme |26/05/2023

29/10/2021

08/07/2022
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577589

577590

577592

577593

577596

577600

577604

577605

577606

202144001758

202247004245

202347030425

202047034545

202241016991

202141042982

202248056253

202247001701

202541029320

14/01/2021
14:42:12

07/05/2020

29/10/2021

01/12/2018

25/03/2022
16:59:05

22/09/2021
19:00:08

10/09/2018

07/08/2020

27/03/2025
18:20:00

17/04/2020

28/06/2019

02/11/2020

16/03/2018

11/09/2017

16/08/2019

(PV) ARRAY

TRANSFER OF
SECURE
MULTICAST DATA
TRAFFIC OVER A
COMPUTING
NETWORK

SYSTEM FOR
OFFLINE
PROCESSING OF
ORGANIZATIONAL
NETWORKS

DRIVING
SEQUENCES TO
REMOVE PRIOR
STATE
INFORMATION
FROM COLOR
ELECTROPHORETI
C DISPLAYS

SUPERCONDUCTIN
G MEMORY
SYSTEM WITH
STACKED DRIVERS
AND
DIFFERENTIAL
TRANSFORMERS

PIN DISCOVERY
AND
COMMUNICATION
IN PERSONAL 10T
NETWORK

"METHOD AND
APPARATUS FOR
THERMAL
PERFORMANCE
MANAGEMENT OF
A POWER
CONVERTER"

ASSIST FOR
ORIENTING A
CAMERA AT
DIFFERENT ZOOM
LEVELS

HYBRID
RESOURCE
MAPPING FOR RAR

TRIANGULAR
WAVEFORM
BASED LCR-TO-
PWM CONVERTER
FOR HIGH-
RESOLUTION

Hewlett Packard
Enterprise 22/10/2021
Development LP

MICROSOFT
TECHNOLOGY 04/03/2022
LICENSING, LLC

E INK

CORPORATION 16/06/2023

MICROSOFT
TECHNOLOGY 11/09/2020
LICENSING, LLC

Samsung Electronics

Co., Ltd. 29/09/2023

MAHINDRA
ELECTRIC 24/03/2023
MOBILITY LIMITED

QUALCOMM

02/12/2022
Incorporated

QUALCOMM

INCORPORATED 25/02/2022

Indian Institute of

Technology,

Palakkad,Revin Techno |25/04/2025
Solutions Private

Limited
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577608

577609
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577625

577626
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577628

SENSING WITH
AUTOMATIC
OFFSET
ELIMINATION AND
RANGE
ENHANCEMENT

SYSTEM AND
METHOD FOR
POWER
202247032750 08/12/2020 |08/01/2020 MANAGEMENT
BASED ON
SUBFRAME
CONTENT

A PRINTABLE

CONDUCTING INK

COMPOSITION, A
15/03/2024 THREE- INDIAN INSTITUTE
19:20:59 DIMENSIONAL OF SCIENCE

HYDROGEL, AND

IMPLEMENTATION

S THEREOF

VIRTUAL OBJECT

CONTROL

METHOD AND TENCENT
APPARATUS, TECHNOLOGY
STORAGE (SHENZHEN)
MEDIUM, AND COMPANY LIMITED
ELECTRONIC

DEVICE

QUALCOMM
INCORPORATED

202441019308

202247007966 12/10/2021 |13/11/2020

28/06/2023 . R
202341043256 12:35:36 Smart Infusion Pump |Suraj Naik

COORDINATED TELEFONAKTIEBOL
202247070282 11/05/2020 |11/05/2020 |[CONTROL OF AGET LM ERICSSON
AVERAGE EIRP (PUBL)

HIGH STRENGTH
STEEL WITH
202147041480 11/02/2020 |18/02/2019 IMPROVED
MECHANICAL
PROPERTIES

A METHOD FOR
FABRICATING A -
202441030541 5ol 00202 COMPONENT WITH | {0 torer 1
06: COMPLEX Y

GEOMETRY

METHOD FOR
COMPUTING
22/01/2024 \éVEEAI\(l?/IFIL-gSRIIi/I?Eé Indian Institute of
202441004244 |,4.15.06 ALGORITHM FROM a‘?_crh;‘/lc’;g%s';"adras
AN INTELLIGENT
REFLECTING

SURFACE
202247060349 02/04/2020 |02/04/2020 METHODS, GOOGLE LLC

TATA STEEL
IJIMUIDEN B.V.
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577631

577633

577637

577638

577645

577655

577657

577662

577664

577666

577668

202147038944

202241076640

202247021158

202241041123

201841036911

201947012483

202147055725

202247010430

201941028612

202247022069

202147042642

11/03/2020 |11/03/2019

29/12/2022
12:52:42

08/10/2020 |08/11/2019

19/07/2022
10:55:00

29/09/2018
17:01:05

25/09/2017 (10/11/2016

19/06/2020 |21/06/2019

05/08/2020 |26/09/2019

16/07/2019
17:31:18

05/11/2020 |08/11/2019

13/03/2020 |26/03/2019

SYSTEMS, AND
MEDIA FOR
SYNCHRONIZING
VIDEO STREAMS

BOUNDARY
HANDLING FOR
ADAPTIVE LOOP
FILTERING

A BARCODE
READER ENABLED
FIRST AID BOX
FOR VISUALLY
CHALLENGED
PEOPLE

BLIND DECODING
LIMITS FOR DUAL
ACTIVE
PROTOCOL STACK
(DAPS) HANDOVER

BLOOD BANK
TEMPERATURE
MONITORING AND
DATA LOGGER

A CHARACTER
RECOGNITION
SYSTEM AND
METHOD THEREOF

SIGNALING
BEAMFORMING
RELATIONSHIPS
BETWEEN
CONTROL AND
DATA CHANNELS

SIGNALING OF
MATRIX INTRA
PREDICTION
PARAMETERS IN
VIDEO CODING

SAFETY MODULE,
AUTOMATED
DRIVING SYSTEM,
AND METHODS
THEREOF

A WORK LAMP
ARRANGEMENT

CONFIGURED
GRANT CHANNEL
OCCUPANCY TIME
SHARING
PROCEDURE

ALIGNING DEVICE
AND METHOD FOR

QUALCOMM
INCORPORATED

MANAKULA
VINAYAGAR
INSTITUTE OF
TECHNOLOGY,

QUALCOMM
INCORPORATED

MANAKULA
VINAYAGAR
INSTITUTE OF
TECHNOLOGY

Bharat Electronics
Limited

QUALCOMM
INCORPORATED

QUALCOMM
INCORPORATED

INTEL
CORPORATION

VOLVO TRUCK
CORPORATION

QUALCOMM
INCORPORATED

INVENTIO AG

The Patent Office Journal No. 02/2026 Dated 09/01/2026

17/09/2021

24/03/2023

22/04/2022

09/12/2022

03/04/2020

10/05/2019

24/12/2021

11/03/2022

22/01/2021

06/05/2022

01/10/2021

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

7691



283

284

285

286

287

288

289

290

291

577672

577674

577676

577678

577681

577688

577689

577690

577696

202244062248

202347037102

202247028582

202247025903

201947022647

201941025068

201941020757

202341037933

202147055275

01/11/2022
13:56:36

27/10/2021

19/10/2020

03/12/2020

19/12/2017

24/06/2019
19:49:40

24/05/2019
21:08:26

02/06/2023
13:02:02

09/06/2020

04/11/2021

01/12/2020

22/10/2019

13/12/2019

22/12/2016

11/06/2019

ALIGNING A
GUIDE RAIL OF AN
ELEVATOR
SYSTEM

DEVICE AND
METHOD FOR
TWISTING SINGLE
CABLES

PHASE-CHANGE
MATERIAL-BASED
XOR LOGIC GATES

IMPROVED HEAT
MANAGEMENT
AND EFFICIENCY
FOR HIGH
INTENSITY LASER
PUMPED LIGHT
SOURCE

QUASI CO-
LOCATION
REFERENCE
SIGNALS FOR
UPLINK
TRANSMISSION
CONFIGURATION
INDICATOR
STATES

DRUG RELEASING
COATINGS FOR
MEDICAL DEVICES
AND METHODS OF
MAKING SAME

AN OUTER LID
PRESSURE
COOKER

INTEGRATED
PUMP
CONTROLLER FOR
CSCR MOTORS

METHOD OF
MANUFACTURING
TOBACCO-FREE
SMOKING
CESSATION
CIGARETTE
SMOKING ARTICLE

SYSTEMS AND
METHODS FOR
CONTROLLING
EXPOSURE
SETTINGS BASED
ON MOTION

KOMAX HOLDING
AG

INTERNATIONAL
BUSINESS
MACHINES
CORPORATION

SIGNIFY HOLDING
B.V.

QUALCOMM
INCORPORATED

BIOTRONIK AG

TTK PRESTIGE
LIMITED

CRI PUMPS PRIVATE

LIMITED

S Sunil Praveen
Kumar,S Shanthi

QUALCOMM
INCORPORATED

The Patent Office Journal No. 02/2026 Dated 09/01/2026

12/05/2023

16/06/2023

03/06/2022

10/06/2022

21/06/2019

01/01/2021

27/11/2020

06/12/2024

10/12/2021

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

CHENNAI

7692



CHARACTERISTICS
ASSOCIATED WITH
AN IMAGE SENSOR

SYSTEM AND
METHOD FOR A . .
202 577699 202341085196 ig%%gg PARTICIPATIVE yﬁf't'g‘ dFOU“dry Private \,y/15/5024 | CHENNAI
R SINGING RELAY imi
GAMEPLAY

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7693



Publication Under Section 43(2) in Respect of the Grant (KOLKATA)

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time
within one year from the date of this issue, give notice to the Controller of Patents at the appropriate office, on the prescribed
form-7 along with written statement and evidence, if any.

Publication Under Section 43(2) in Respect of the Grant

Date of
Serial  |Patent |Application Date of Date of . . Publication |Appropriate
Number |Number |Number Application |Priority Title of Invention Name of Patentee of Abstract (Office

uls 11(A)

EASILY CRUSHABLE
DIAMOND ABRASIVE
04/10/201 |GRAINS AND TOMEI DIAMOND
9 METHOD FOR CO.,, LTD.
MANUFACTURING
SAME

A PROCESS OF
OBTAINING HIGH-
24/01/201 PERFORMANCE LESAFFRE ET
2 576861 201937027022 |24/01/2018 7 YEAST STRAINS FOR | COMPAGNIE
METABOLIZING

ARABINOSE

PLANETARY
GEARBOX HAVING
IMPROVED
24/08/202 LUBRICANT
3 576865 202337011426 |12/08/2021 TRANSFER, DRIVE FLENDER GMBH 15/09/2023 |[KOLKATA
0
TRAIN, WIND
TURBINE AND
INDUSTRIAL
APPLICATION

a€eSTORAGE DEVICE
WITH REDUCED
SAMSUNG
02/06/2020 |02/07/201 |[COMMUNICATION
4 576866 |202034023036 12:35:99 9 OVERHEAD USING EI%ECTRONICS CO., 08/01/2021 [KOLKATA
HARDWARE '

LOGICa€E=

RESOURCE
ALLOCATION
10/01/202 |METHOD,
0 COMMUNICATION
APPARATUS AND
RELATED DEVICE

METHOD FOR
CALIBRATING THE KNORR-BREMSE
25/06/201 ORIENTATION OF AN |[SYSTEME FAxR

1 576847 202237024784 02/10/2020 02/09/2022 |KOLKATA

23/08/2019 KOLKATA

HUAWEI
TECHNOLOGIES 27/01/2023 [KOLKATA
CO., LTD.

5 576895 202237042754 |08/01/2021

6 576904 |202137056775 |15/06/2020 9 ACCELERATION SCHIENENFAHRZEU 29/04/2022 KOLKATA
SENSOR PROVIDED GE GMBH
IN A VEHICLE
15/05/2025 A MONOLITHIC National Institute of
7 576918 |202531046823 15:45:58 INTEGRATED Technology, Patna 23/05/2025 |[KOLKATA

The Patent Office Journal No. 02/2026 Dated 09/01/2026 7694



10

11

12

13

14

15

16

17

18

576937

576938

576960

576962

576964

576965

576983

577015

577019

577020

577040

202331084899

1481/KOLNP/
2014

202237064818

202337049774

202431083569

202431071797

202337076334

202337011341

202431025261

202337066467

201831049471

12/12/2023
23:15:51

30/11/2012

15/12/2020

13/01/2021

30/10/2024
17:07:00

23/09/2024
18:07:49

16/11/2021

31/03/2022

28/03/2024
17:30:46

10/03/2021

27/12/2018

22/12/201
1

12/05/202
0

13/01/202
1

13/05/202
1

02/04/202
1

10/03/202
1

TANDEM SOLAR
CELL

A LOOP HEAT PIPE INDIAN INSTITUTE
WITH BI-POROUS OF TECHNOLOGY
CAPILLARY WICK GUWAHATI

AIR CONDITIONING | DAIKIN
APPARATUS INDUSTRIES, LTD.

COMMUNICATION HUAWEI

METHOD, UP DEVICE TECHNOLOGIES
AND CP DEVICE CO., LTD.
COMMUNICATION HUAWEI
METHOD AND TECHNOLOGIES

APPARATUS CO., LTD.

A novel bifunctional

phosphoaminating agent,

a process for the INDIAN INSTITUTE
preparation thereof and |OF TECHNOLOGY
the application thereof in |[(INDIAN SCHOOL OF
the synthesis of MINES), DHANBAD
aminophosphonates/amin

ophosphonic acids

In0.22A10.2Ga0.58As/In

0.63Ga0.37As

metala€“oxidea€ semico |[INDIAN INSTITUTE
nductor high-electron- OF TECHNOLOGY
mobility transistor (INDIAN SCHOOL OF
(HEMT) with TiO2 MINES), DHANBAD
passivation for RF

application

POSITIVE

ELECTRODE SVOLT ENERGY
MATERIAL SLURRY | TECHNOLOGY CO.,
AND PREPARATION  |LTD.

METHOD THEREFOR

METHOD FOR
SENDING PHYSICAL
UPLINK CONTROL
CHANNEL, METHOD

HUAWEI
FOR RECEIVING

PHYSICAL UPLINK ggc't'igLOG'ES
CONTROL CHANNEL, €O LTD.

AND

COMMUNICATION

APPARATUS

A METHOD FOR BIHAR ANIMAL
PREPARATION OF SCIENCES
MEAT STUFFED LITTI [UNIVERSITY

PHOTOVOLTAIC HUAWEI DIGITAL
SYSTEM, INVERTER |POWER

AND CONTROL TECHNOLOGIES
METHOD CO., LTD.

AFLUX REACTIVITY |STEEL AUTHORITY

The Patent Office Journal No. 02/2026 Dated 09/01/2026

24/05/2024

26/09/2014

28/04/2023

13/10/2023

15/11/2024

04/10/2024

17/11/2023

08/09/2023

10/05/2024

20/10/2023

03/07/2020

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7695



19

20

21

22

23

24

25

26

27

577043

577047

577053

577067

577080

577111

577115

577138

577145

202231018701

202237040744

202431072415

202037044544

202131010848

202031013907

202531012376

202137038521

19:25:00

30/03/2022
13:14:02

30/12/2019

25/09/2024
16:20:17

15/05/2019

15/03/2021
16:05:45

30/03/2020
17:50:25

13/02/2025
18:15:23

04/05/2020

30/12/201
9

15/05/201
8

02/05/201
9

MEASUREMENT
APPARATUS FOR
MEASURING THE
REACTIVITY OF
CALCINED LIME AND
CALCINED
DOLOMITE AND A
METHOD THEREOF.

PROCESS OF
PREPARING SILICA-
IRON OXIDE FROM
IRON ORE SLIME

ONLINE
SUBSCRIPTION
METHOD AND
APPARATUS

SYSTEM FOR
DEPLOYING A DEEP
LEARNING MODEL
ON A RESOURCE-
DEFICIENT DEVICE
FOR OPTIMIZING
MEMORY
UTILIZATION AND
METHOD THEREOF

APPARATUS AND
METHOD FOR
EFFICIENT PARALLEL
COMPUTATION

A DEVICE FOR
INSPECTING RAIL OF
A RAIL TRACK

A METHOD AND A
SYSTEM FOR
DETERMINING
MECHANICAL
PROPERTIES AND
SCALE THICKNESS
OF ROLLING STOCK

A novel multi-model
method of estimation of
the gross calorific value
(GCV) in coal using mid-
infrared fourier transform
infrared spectroscopy

METHOD AND
APPARATUS FOR
SAVING POWER OF
USER EQUIPMENT IN
WIRELESS
COMMUNICATION
SYSTEM

OF INDIA LIMITED.

TATA STEEL
LIMITED,INSTITUTE
OF NANO SCIENCE
AND TECHNOLOGY

HUAWEI
TECHNOLOGIES
CO.,, LTD.

Indian Institute of
Technology Patna

PARTEC CLUSTER
COMPETENCE
CENTER GMBH

TATA STEEL
LIMITED

TATA STEEL
LIMITED

INDIAN INSTITUTE
OF TECHNOLOGY
(INDIAN SCHOOL OF
MINES), DHANBAD

SAMSUNG
ELECTRONICS CO,,
LTD.

202337005760 (31/07/2020 |31/07/202 POWER CONVERSION HUAWEI DIGITAL

The Patent Office Journal No. 02/2026 Dated 09/01/2026

06/10/2023

27/01/2023

10/01/2025

04/12/2020

16/09/2022

08/10/2021

28/02/2025

12/11/2021

08/09/2023

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7696



28

29

30

31

32

33

34

35

36

37

38

577168

577182

577188

577219

577220

577235

577236

577237

577240

577258

577260

202131044545

202231032991

202237021174

202138031200

202138031201

202138031202

202331072472

621/KOLNP/2
015

202038044753

202338006550

202338006547

01/10/2021
13:55:32

09/06/2022
15:47:47

05/08/2020

07/05/2014

07/05/2014

07/05/2014

24/10/2023
21:43:08

19/09/2013

02/05/2012

07/03/2016

07/03/2016

24/09/201
9

07/05/201
3

07/05/201
3

07/05/201
3

19/09/201
2

06/05/201
1

09/03/201
5

09/03/201
5

CIRCUIT, ELECTRIC
POWER
TRANSMISSION
SYSTEM, AND
PHOTOVOLTAIC
EQUIPMENT

AN AIR POLLUTION
CONTROL TOWER

A METHOD AND
SYSTEM FOR
EVALUATING
PSYCHOLOGICAL
DISTRESS OF
HEALTHCARE
WORKERS

SIGNALING OF
PICTURE HEADER IN
VIDEO CODING

HEAD GEAR FOR A
PATIENT INTERFACE

NASAL CANNULA
FOR A RESPIRATORY
SYSTEM

PATIENT INTERFACE
FOR A RESPIRATORY
SYSTEM

A system for detection of
non-compliance to wash
care in flame retardant
clothing

FLOW CYTOMETER
NOZZLE TIP

MEDICAL TUBES

AUDIO ENCODER,
AUDIO DECODER,
METHOD FOR
ENCODING AN AUDIO
SIGNAL AND
METHOD FOR
DECODING AN
ENCODED AUDIO
SIGNAL

AUDIO ENCODER,
AUDIO DECODER,
METHOD FOR
ENCODING AN AUDIO
SIGNAL AND
METHOD FOR

POWER
TECHNOLOGIES
CO., LTD.

BHARAT HEAVY
ELECTRICALS
LIMITED

Dr. Reeta Kumari

HUAWEI
TECHNOLOGIES
CO., LTD.

FISHER & PAYKEL
HEALTHCARE
LIMITED

FISHER & PAYKEL
HEALTHCARE
LIMITED

FISHER & PAYKEL
HEALTHCARE
LIMITED

Tarasafe International
Pvt. Ltd.

INGURAN, LLC

FISHER & PAYKEL
HEALTHCARE
LIMITED

FRAUNHOFER-
GESELLSCHAFT
ZUR FA-RDERUNG
DER
ANGEWANDTEN
FORSCHUNG E.V.

FRAUNHOFER-
GESELLSCHAFT
ZUR FA-RDERUNG
DER
ANGEWANDTEN
FORSCHUNG E.V.

The Patent Office Journal No. 02/2026 Dated 09/01/2026

07/04/2023

16/02/2024

24/06/2022

20/08/2021

20/08/2021

20/08/2021

08/11/2024

17/07/2015

12/02/2021

23/02/2024

23/02/2024

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7697



39

40

41

42

43

44

45

46

47

48

577294

577299

577334

577346

577354

577361

577362

577371

577373

577396

202337009707

202137033952

201737038365

202431038267

202234004540

202231041572

201631040277

201731046914

202431073378

202331074054

30/07/2020

24/01/2020

05/04/2016

15/05/2024
19:17:19

27/01/2022
17:55:06

20/07/2022
17:49:13

24/11/2016
19:50:56

27/12/2017
18:58:42

27/09/2024

20:39:49

31/10/2023
13:38:26

30/07/202
0

25/01/201
9

09/04/201
5

23/04/202
1

DECODING AN
ENCODED AUDIO
SIGNAL

ASSOCIATION
CONTROL METHOD
AND RELATED
APPARATUS

CABLE CARRIER
HAVING LATERALLY
STABILIZED TABS
MADE OF PLASTIC

METHOD FOR
ALLOCATING
RESOURCES IN
CELLULAR
NETWORK USING
UNLICENSED BAND
AND DEVICE
THEREFOR

Ball milled nano
Hydroxyapatite (nHAp)
and a process for its
manufacture

STRADDLED
VEHICLE

PLASTIC FREE AND
BIODEGRADABLE
COATING
COMPOSITION AND
SUBSTRATES
COATED THEREWITH

TITANATE BASED
SUPERHYDROPHOBIC
COATING ON
METAL/METAL
ALLOY SURFACES
AND METHODS OF
MAKING THE SAME
USING ION AND/OR
ELECTRON
IRRADIATION

An Ultra-Low Voltage
Operated Organic Field
Effect Transistor Device
And Its Method Of
Fabrication

System and Method for
FDIA Detection in
Microgrids Using
Blockchain Technology

ISOMETRIC NECK
EXERCISE DEVICE

HUAWEI
TECHNOLOGIES
CO., LTD.

IGUS GMBH

SAMSUNG
ELECTRONICS CO.
LTD.

INDIAN INSTITUTE
OF TECHNOLOGY
GUWAHATI

YAMAHA
HATSUDOKI
KABUSHIKI KAISHA

ITC LIMITED

INDIAN INSTITUTE
OF TECHNOLOGY
BHUBANESWAR

INDIAN INSTITUTE
OF TECHNOLOGY,
GUWAHATI

National Institute of
Technology Silchar

Abhishek Kumar
Sandilya,Divya

The Patent Office Journal No. 02/2026 Dated 09/01/2026

08/09/2023

10/09/2021

17/11/2017

04/04/2025

25/08/2023

26/01/2024

08/09/2023

05/07/2019

08/11/2024

03/11/2023

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7698



49

50

51

52

53

54

55

56

57

58

577429

577431

577435

577445

577449

577456

577470

577487

577512

577520

202337004612

202531006099

202231069737

202431051968

201937041561

202431030363

202531011865

202431045107

202531000806

202137043625

26/07/2021

24/01/2025
18:10:57

02/12/2022
18:51:32

05/07/2024
18:41:00

21/09/2018

15/04/2024
22:11:51

12/02/2025
17:38:52

11/06/2024
18:27:49

03/01/2025
18:28:47

25/03/2020

28/07/202
0

27/07/201
8

25/03/201
9

MEDIA STREAM
SWITCHING METHOD
AND APPARATUS

A NICKEL(1l)
COORDINATION
POLYMER (NI-CP)
BIOMATERIAL AND
METHOD OF
PREPARATION
THEREOF

High density graphite
briquettes and method of
manufacturing the same

FRACTIONAL ORDER
CONTROLLER USING
NOVEL
OPTIMIZATION FOR
RENEWABLE
ENERGY SOURCE
BASED MICROGRID
POWER SYSTEM

FOLDABLE DEVICE
AND MOUNTING
METHOD

LOW-PROFILE
PLANAR HORN
ANTENNA HAVING 3-
D PYRAMIDAL HORN
ANTENNA-LIKE
RADIATION PATTERN

A Process for the
Preparation of Butyl
Levulinate using ZSM-5
Supported
Phosphomolybdic Acid
Catalyst

SYSTEM AND
METHOD FOR SOLAR-
ENHANCED
PORTABLE
SANITATION

A WATER QUALITY
MONITORING DEVICE
AND A METHOD
THEREOF

SYSTEMS AND
METHODS FOR
VOLUMETRIC
ACQUISITION IN A
SINGLE-SIDED MRI

Kashyap,R.
Arunmozhi,Meghna
Wadhwa,Vishal Verma

HUAWEI
TECHNOLOGIES
CO., LTD.

National Institute of
Technology, Patna

Raj Refractories
Private Limited

National Institute of
Technology Patna

BEIJING XIAOMI
MOBILE SOFTWARE
CO., LTD.

NILANJAN
DUTTA,SHRABANI
MUKHERJEE ,KAUS
HIK MANDAL

INDIAN INSTITUTE
OF TECHNOLOGY
(INDIAN SCHOOL OF
MINES), DHANBAD

National Institute of
Technology Patna

Indian Institute of
Technology Guwahati

PROMAXO, INC.

The Patent Office Journal No. 02/2026 Dated 09/01/2026

08/09/2023

31/01/2025

07/06/2024

12/07/2024

02/10/2020

12/07/2024

28/02/2025

14/06/2024

10/01/2025

12/11/2021

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7699



59

60

61

62

63

64

65

66

67

68

577524

577532

577533

577551

577557

577567

577579

577601

577615

577654

202137052809

202531050485

202431038028

202337029034

202231015384

202237023812

202531021268

202237011842

202037020479

202331016062

02/06/2020

26/05/2025
18:59:11

15/05/2024
09:48:40

30/09/2021

21/03/2022
14:56:17

02/10/2020

10/03/2025
13:29:31

11/09/2020

17/11/2017

10/03/2023
16:46:49

07/06/201
9

30/09/202
0

04/10/201
9

13/09/201
9

17/11/201
7

SYSTEM

LOAD HANDLING
MACHINE,
MECHANICAL
SHOVEL, BUCKET
LOADER OR THE
LIKE, AND METHOD

FOR CONTROLLING A

LOAD HANDLING
MACHINE

A METHOD AND A
SYSTEM FOR

PREPARING A ROOM

TEMPERATURE

CARBON MONOXIDE

(CO) GAS SENSOR
A MOBILE

APPLICATION USING
MACHINE LEARNING
FOR IDENTIFICATION
OF HINDI LANGUAGE

AS PER REGION

FLUORINE RESIN
MATERIAL,
LAMINATE, TUBE,
AND TUBE
MANUFACTURING
METHOD

A METHOD FOR
JOINING

GALVANIZED STEEL

COMPONENTS

A HYGIENE ARTICLE

PULSE WIDTH
MODULATION
SYSTEM FOR
HARMONIC
SUPPRESSION IN
HIGH-POWER
INDUCTION MOTOR
DRIVES AND
METHOD THEREOF

DOCKING STATION
FOR WIRELESS
SEISMIC

ACQUISITION NODES
USER TERMINAL AND

WIRELESS
COMMUNICATIONS
METHOD

A METHOD AND
SYSTEM FOR

MANITOU BF

National Institute of
Technology Agartala

Nagaland University

DAIKIN
INDUSTRIES, LTD.

TATA STEEL
LIMITED

WOOLCHEMY Nz
LIMITED

National Institute of
Technology Patna

SERCEL

NTT DOCOMO, INC.

Indian Institute of
Technology Patna

The Patent Office Journal No. 02/2026 Dated 09/01/2026

15/04/2022

06/06/2025

31/05/2024

15/09/2023

22/09/2023

08/07/2022

28/03/2025

13/05/2022

10/07/2020

13/09/2024

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

KOLKATA

7700



69

70

71

72

577663

577670

577683

577694

30/03/2020

202231018760 20:34°58

31/03/2025

202531031591 13:29:14

13/10/2021

202131046713 174024

21/03/2023

202331018954 10:11:19

OPTIMIZING
COMMUNICATION

METHOD FOR
PROVIDING ZINC-
BASED COATING ON
STEEL SUBSTRATE
AND FLUXING
SOLUTION THEREOF

SYSTEMS AND
METHOD FOR
COPYRIGHT
PROTECTION OF
DEEP LEARNING
MODELS

ELECTROMAGNETIC
INTERLOCK
ASSEMBLY FOR
RACKING TRUCK
UNIT

METHOD FOR THE
PRODUCTION OF
GRAPHENE BY DRY
STATE
DELAMINATION

TATA STEEL
LIMITED

National Institute of
Technology Patna

SCHNEIDER
ELECTRIC
INDUSTRIES SAS

Ferro Refratech

The Patent Office Journal No. 02/2026 Dated 09/01/2026

06/10/2023 |[KOLKATA

11/04/2025 |[KOLKATA

08/09/2023 |[KOLKATA

27/09/2024 |[KOLKATA

7701



PATENT OFFICE, CHENNAI

PUBLICATION UNDER SECTION 57 AND UNDER RULE 81(3) (a) IN RESPECT OF AMENDMENT OF CLAIMS

Notice is hereby given that any person interested in opposing the application vide Form-13 filed on 11.12.2025 for
amendment of granted claims for the Patent no. mentioned below, may at any time within 3 months from the date of publication of
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PUBLICATION U/R 84[3] IN RESPECT OF APPLICATION FOR RESTORATION

OF PATENTS (KOLKATA)

Notice is hereby given that any person interested in opposing the following applications for Restoration of Patents under Section
60 of the Patent Act, 1970, may at any time within 2 months from the date of publication of this notice, give notice to the Controller of
Patents at the appropriate office on the prescribed Form 14 under rule 85 of the Patents Rules, 2003.

Patent No. Applicants Title Date of Appropriate
Cessation Office
501481 DIRECTOR, “FORMULATION OF 19/04/2024 KOLKATA
CENTRAL RICE BACTERIAL
RESEARCH ENTOMOPATHOGEN
INSTITUTE BACILLUS THURINGIENSIS
TB161 TO CONTROL RICE
LEAF FOLDER”
310822 MSV "BIO-FERTILIZER AND 18/03/2025 KOLKATA
LABORATORIES | PROCESS FOR PREPARING
PVT.LTD. THE BIO-FERTILIZER
USING STERILIZED COW-
DUNG COMPOST AS
CARRIER THEREFOR"
526054 BIOSYNERGETICS “IN LINE FLOW METER” 14/06/2024 KOLKATA

INC.
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PUBLICATION UNDER SECTION 57 AND UNDER RULE 81(3) (a)
IN RESPECT OF AMENDMENT IN APPLICANT’S NAME (KOLKATA)

Notice is hereby given that any person interested in opposing the application filed vide Form13 dated 19/01/2024 for change of
applicant’s name in respect of Patent Application No.263/KOL/2015 (501481) may at any time within 3 months from the date of
publication of this notice, give a notice of opposition to the Controller of Patents at the appropriate office (Kolkata) on the prescribed
Form14 under Rule 81 (3) (b) of the Patents Rules, 2003, the amended applicant’s name is as under:
from
DIRECTOR, CENTRAL RICE RESEARCH INSTITUTE
To

ICAR-NATIONAL RICE RESEARCH INSTITUTE
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PUBLICATION UNDER SECTION 57 AND UNDER RULE 81(3) (a)
IN RESPECT OF AMENDMENT IN ADDRESS FOR SERVICE (KOLKATA)

Notice is hereby given that any person interested in opposing the application filed vide Form 13 dated 04.09.2025 for amendment in
address for service in respect of Patent Application N0.201631010453 (398194) may at any time within 3 months from the date of
publication of this notice, give a notice of opposition to the Controller of Patents at the appropriate office (Kolkata) on the prescribed
Form14 under Rule 81 (3) (b) of the Patents Rules, 2003, the amended address for service is as under:

from
D. Sen & Co.

Patent & Trade Mark Attorneys
6, Old Post Office Street,
Ground Floor
Kolkata-700001

India

to
Dartuah Enterprise
Hualngohmun, Aizawl,
Mizoram - 796005
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PUBLICATION UNDER SECTION 57 AND UNDER RULE 81(3) (a) IN RESPECT OF AMENDMENT OF INVENTOR

(KOLKATA)

Notice is hereby given that any person interested in opposing the application filed vide Form 13 dated 09/09/2025 for change
of name of inventor, for the Patent no. mentioned below, may at any time within 3 months from the date of publication of this notice,
give a notice of opposition to the Controller of Patents at the appropriate office (Kolkata) on the prescribed Form 14 under Rule 81
(3) (b) of the Patents Rules, 2003.

Patent No.

Application No.

Claims No.

360827

2687/KOLNP/2012

Change of name of inventor from
ROSTALSKI, KAI to
ROSTALSKI, KAY.

2687-KOLNP-2012-RELEVANT
DOCUMENTS [09-09-
2025(online)].pdf

CONTINUED TO PART-4
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